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Compliance Status for Hon. NGT order dated: 16/01/2024 in the matter of O.A. 216/2023(WZ)

As per para 3 & 4 Hon. NGT has asked for compliance status of direction issued by Hon.

NGT vide order dated: 23/01/2023 in O.A. 109/2022:

Hon. NGT in the matter of O.A. 109/2022 issued directions as below and point wise
compliance status is tabulated as below:

No. | Directions Compliance status
a We direct respondent No.2 - Gujarat | - This Board has issued first Notice of
Pollution Control Board to make Direction prior issuance of Interim
calculation of the past violations and Environment Damage Compensation
quantify the environmental damages and for implementation of Hon. NGT
thereof within a period of one month. order in time bound manner to NAA
This exercise would be done after giving vide notice dated:  08/02/2023.
notice to respondent No. 1 — NAA. After Enclosed here as Annexure-1.
the said calculation of the environmental | - After receiving reply from Notified
damages is made, the amount towards the Area Authority for not to impose EDC
same shall be deposited by respondent regarding final directions under section
No.1 with respondent No.2 within a period 33A of Water Act-1974 were issued on
of two months thereafter. 20/05/2023 (1) to pay interim EDC of
Rs. 25,00,000/- (25 lacs) and (2) for
giving study to institute of National
Repute for actual damage assessment
to finalize EDC amount for which
expenditure shall be levied from NAA
(3) to submit compliance of Hon.NGT
order in the matter of O.A. 109/2022
and (4) To execute above ground
pipeline plan before May-2023 and
give Action Taken Report. Directions
are enclosed here as Annexure-2.
- Upon not receiving EDC from Notified
Area Authority again Directions were
issued vide order dated: 18/11/2023
enclosed here as Annexure-3.
b As respondent No.1 has undertaken to lay | - Notified Area Authority merely sent a

down over-ground pipeline and complete
the work by May, 2023, which appears to
take care of the problem of the
contaminated water flowing from River
Amravati, said work must be completed by
May, 2023, failing which for each month
thereafter, respondent No.l shall pay
penalty at the rate of Rs.25,00,000/-
(Rupees Twenty Five Lakhs)

letter dated: 23/06/2023, stating that
they have completed work of above
ground pipeline. However, detailed
certified Action Taken Report for in
this matter was not received with this
Letter.

- Hence, this Board issued directions to
submit certified Action Taken Report
with requisite details and certification
for discontinue of underground
drainage network Directions issued
vide order dated: 18/11/2023 are
enclosed here as Annexure-3.
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c The compensation amount/penalty amount, | - NAA has not paid Interim EDC till
which shall be realized from respondent date hence no further study or
No.1, shall be utilized for restitution of assessment could be carried out

environment in the local area within one through reputed institute as well for
year, independent of the obligation of utilization of restitution of
respondent No.1. environment.

- Notice and Directions were issued for
payment of EDC as enclosed here
Annexure-1 to 3.

Action Taken Report for Application sent by Shri Hasmukhbhai Bahecharbhai
Parmar:

e Applicant has mentioned date of complaint made by him on which inspection was
already carried out by this Board and necessary actions are already taken against M/s
Detox India Pvt. Ltd. for observed non-compliances.

e This Board has inspected M/s Detox India Pvt. Ltd. on 04/06/2023 w.r.t telephonic
complaint of Shri Hasmukh Parmar and necessary inspection and sampling was
carried out. (Annexure-4)

e Further, M/s Detox India Pvt. Ltd. was inspected w.r.t routine monitoring and part of
GIDC drain monitoring on 25/06/2023, 26/06/2023, 29/06/2023, 01/07/2023 and
18/07/2023 and various non-compliance were observed. (Annexure-5)

e Considering common facility of M/s Detox India Pvt. Ltd. was issued closure
direction under section 33-A of Water Act-1974 with 15™ day effect on 11/08/2023.
(Annexure-6)

e M/s Detox India Pvt. Ltd. applied for Revocation on 25/08/2023 and submitted
compliance status for earlier observed non-compliances and submitted Short Term
and Long term action plan. (Annexure-7)

e Considering compliance assurance submitted by unit, officers of Board inspected the
unit w.r.t its Revocation application on 31/08/2023. (Annexure-8)

e Unit was issued Trial Revocation for 3 months with certain condition on 20/09/2023.
(Annexure-9)

e Unit has paid Rs. 25.80 lacs as interim EDC and submitted Bank Guarantee of Rs. 10
lacs as compliance assurance guarantee valid upto 17/08/2024. (Annexure-10)

e Board is taking all necessary actions against violating industries in the region and
EDC is also being imposed on such industries.

e Unit is recently inspected on 09/01/2024 w.r.t its Revocation Extension Application,
which is under process. (Annexure-11)
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- GUJARAT POLLUTION CONTROL BOARD

= PARYAVARAN BHAVAN, SECTOR 10-A,
N N ot
il Ay GANDHINAGAR - 382010,
“V

(T) 079-23232152

BY R.P.A.D.
NOTICE OF DIRECTION UNDER SECTION 33-A OF THE WATER (PREVENTION AND
CONTROL OF POLLUTION) ACT-1974 (HEREINAFTER REFERRED TO AS THE “WATER
ACT") AS AMENDED FROM TIME TO TIME

WHEREAS, you are Notified Area Authority-Ankleshwar, GIDC of Ankleshwar Industrial
Estate; and

WHEREAS, There is a network of underground pipeline for the collection & conveyance
of industrial effluent in Ankleshwar Industrial estate; and

WHEREAS, you are nodal agency for Ankleshwar Industrial Estate for maintenance,
upcoming & operation of conveyance pipeline; and

WHEREAS, you are empowered to take actions under the Gujarat Industrial
Development Corporation Drainage regulations, 1990; and

Whereas Hon. NGT in the matter O.A. 109/2022 “Hasmukhbhai Bahecharbhai Parmar Vs
Notified Area Authority of Ankleshwar & Ors” vide order dated: 23.01.2023 has directed this

Board and Notified Area Authority as below:

a) We direct respondent No.2 - Gujarat Pollution Control Board to make calculation of
the past violations and quantify the environmental damages thereof within a period of
one month. This exercise would be done after giving notice to respondent No. 1 -
NAA. After the said calculation of the environmental damages is made, the amount
towards the same shall be deposited by respondent No.1 with respondent No.2 within
a period of two months thereafier.

b) As respondent No.l (Notified Area Authority) has undertaken to lay down over-ground

~ pipeline and complete the work by May, 2023, which appears to take care of the
problem of the contaminated water flowing from River Amravati, said work must be

completed by May, 2023, failing which for each month thereafter, respondent No.l
shall pay penalty at the rate of Rs.25,00,000/- (Rupees Twenty Five Lakhs).

Whereas for the compliance of aforesaid directions of the Hon. NGT this board intends to
calculate and quantify the environmental damages for past violations of Notified Area Authority

for major incidents of last 5 years

Now, therefore cansndermg Hon. NGT order, 1 Arun G. Patel, Environment Engineer
issues Notice to you pnor issuance of Interim Environment Damage Compensation and for
implementation of Hon NGT order in time bound manner under section 33-A of the Water
{Prevention and COntrol of Pollution) Act-1974 as under:

1. To sutgmt action plan for compliance of Hon. NGT order dated: 23/01/2023 in the

mattemfo A.109/2022.
2. dlscontmue existing underground drainage network and to execute above ground

msﬁlpelme network plan before May-2023.
3 "The Board intends to levy interim environment damage compensation based on the

%@%"” formula given by CPCB which is based on days of violation.
£ LN

o

< Clean Gujarat Green Gujarat
Website : https://gpcb.gujarat.gov.in




4. Board intends to give study to institute of Repute for the actual damage assessment in
this case and expenditure of carrying out this study will be based on “Polluter Pays”
principle levied from Notified Area Authority.

You are hereby directed to reply within 15t days from the date of serving of this notice

failing which, it shall be presumed that you have nothing to say in this matter and further
appropriate actions will be carried by following for fulfillment of the Hon. NGT order in the
matter of 0.A. 109/2022 dated: 23.01.2023.

This Notice is issued with approval of competent authority.

FOR AND ON BEHALF OF
GUJARAT POLLUTION CONTROL BOARD

Mﬁ,}}z 12023

(ARUN G. PATEL)

ENVIRONMENT ENGINEER
NO:; GPCB/ANK-CCA-1021(4) /1D:32825/ Date:  /02/2023
\-/lssued to:
THE CHIEF OFFICER,

NOTIFIED AREA AUTHORITY, ANKLESHWAR GIDC
PLOT NO: 618,619,

GIDC ANKLESHWAR,

Dist: BHARUCH.

Copy To:

The Managing Director,

Gujarat Industrial Development Corporation (GIDC),

2nd Floor, Block No.4,

Udyog Bhavan, Sector-11,

Gandhinagar.... For infgrgnation and further necessary action.
E)"‘\i ¥

Regional Officer, %% v

Gujarat PollutionxCéntrol Board,

Regional Ofﬁqg;zg‘s

Ankleshwar.f:::’.. You are requested to follow up with the concerned to comply above
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— GUJARAT POLLUTION CONTROL BOARD
IR PARYAVARAN BHAVAN, SECTOR 1{:}&@
= GANDHINAGAR - 382010,
%? (T) 079-23232152
GPC

DIRECTION UNDER SECTION 33-A OF THE WATER (PREVENTION AND CONTROL
OF POLLUTION) ACT-1974 (HEREINAFTER REFERRED TO As THE *WATER ACTY)
FOR IMPLEMENTATION OF DIRECTIONS OF HON, NATIONAL GREEN TRIBUNAL
DATED: 23.01.2023 IN THE MATTER 0.A. 109/2022

WHEREAS, you are Notified Area Authority, GIDC of Ankleshwar Industrial
Estate; and

WHEREAS, There is a network of underground pipeline for the collection &
conveyance of industrig) effluent in Ankleshwar Industrial estate; and

WHEREAS, You are nodal agency for Ankleshwar Industrial Estare for
Mmaintenance, y pcoming & operation of conveyance pipeline; and

WHEREAS, you are empowered to take actions under the Gujarat Industrial
Development Corporation Drainage regulations, 1990; and

Whereas Hon. NGT ip the matter 0.A. 109/2022 "Hasmukhbha; Bahecharbhai
Parmar s Notified Areg Authority of Ank!,eshwar & Ors” vide order dated: 23.01.2023
has directed this. Board and Notified Area Authority as below:

@ We difect respondent No.? . Gujarat Pollution Coentral Board to make
caleulation of 1he PAst vielutions and quantify the environmental damages
thereof within 4 period of one month. This exercise would be done after
giving notice (o respondent No. | — N4, After the said calculation of the
environmentul damages is made, the amount towards the same shall pe
deposited by responden No.1 with respondent No.2 within q period of nwp
months thereafier.

b} As respondent No. } (Notified Area Authority) hgs underiaken to lay down
over-ground Pipeline gni complete the work by May, 2023, which appears o
take care of the problem of the contaminated water Slowing from River
Amravati, said work must be completed by May, 2023 Jailing which for each
month thercufier, respondent No.l shall Py penally ar the rage of Rs.
25, 00,000/ (Rupees Twenty Fiye Lakhs),

Whereas for the Sempliance of aforesaid directions of the Hon. NGT this board
has issued Notice of Dirgdtion to Notified Area Authority on 08/02/2023.

Whereas you have submitted reply against issued Notice on 22/02/2023, which
Is not acceptable, WO '

UNDER%@’HE CIRCUMSTANCES, as directed, 1 Arun ¢, Patel, Enviconment
Engineer, Gujarat Pollution Control Board issues the direction under section 33-A of the
Water { J-"g@ﬁni‘im} and Contro) of Pollution) Act-1974 as under:

1. »%b Pay interim gpe of Rs, 25,00,000/- (Rupees twenty five lacs) as an Interim
%ﬁbam.age Compensation (EBC) by RTGS/NEFT in following account and inform

& this office afer bayment through Email with Payment details on uh-gpch-
Pt A@ufaralgoy.in or nuli-gpeb-ankl@gujarat goy j

L)
i}*&

Clean Gujarat Green Guijarat Page 1 of 2
Website | hitps://gpcb, gujarat.gov.in




CNanie of Paves | GUJARAT POLLUTION CONTROL BOARD

. : Type of Arcount CURRENT
o Type ot Account STATE BANK OF INGIA
E "GANDHINAGAR ZONAL BRANCH
¥ Sranch Address SEC‘FOR«IO)’B, IN ~ FRONT OF  NEW
A ) SACHIVALAYA, GANDHINAGAR-382010
LG L IFSC Code SHINODO1355

2. EDC mentioned in Point 1 is only interim EDC and Board intends to give study to
institute of Repute for the actual damage assessment in this case for final EDC
amount and expenditure of carrying out this study will be based on "Polluter
Pays"” principle which shall be levied from Notified Area Authority.

3. To submit compliance of Hon. NGT order dated: 23/01/2023 in the matter of
0.A.109/2022.
4. To discontinue underground drainage network and pumping station and to
execute above ground pipeline network plan before May-2023 and inform this
Board with ATR.
If the above direction is not complied, you are liable for prosecution under
section-41(2) of the Water (Prevention and Control of Pollution) Act-1974 which
provides punishment with imprisonment for a2 term not less than one year and six

A
B | Bank Account Nember | 10325062238
{

D

maonths and may extend to six years with fine,

This Notice is issued after approval of competent authority.

FOR AND ON BEHALF OF
GUJARAT POLLUTION CQN’!’RO;. BOARD
o] L3
J‘*’ {i@ﬁ} R
(AR UN G. PATEL)
ENVIRONMENT ENEINEER
21(4)/1D:32825/ Date:  /05/2023
Issued to: i
.~ THE CHIEF OFFICER, N,
NOTIFIED AREA Aummﬁ Y, ANKLESHWAR GIDC
PLOTND: 618,619, g
GInc ANXL!:SHWAR
Dist: BHARUCH,
%e’
*« The Maggi’ging Director, « Regional Officer,
Gujargtl Industrial Development Gujarat Poliution Control Board,
Corperation (CIDC), Regional Office,
r@ Floor, Block No4, Ankleshwar.......
Hdyog Bhavau, Sector-11, You are requested to follow up with
g?ﬁandhmagar For further the concerned to comply above
@g&y necessary action, direction within timeline,

Q{?

Page 2 of 2
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o GUJARAT POLLUTION CONTROL BOARD

PARYAVARAN BHAVAN, SECTOR 10-A,

ey GANDHINAGAR - 382010,
‘G!ga’ (T) 079-23232159
R.P.A.D.

POLLUTION) ACT-1974 (HEREINAFTER REFERRED TO AS THE “WATER ACT”) FOR
IMPLEMENTATION OF DIRECTIONS OF HON. NATIONAL GREEN TRIBUNAL DATED
23.10.2023 IN THE MATTER 0.A. 109/2022.

WHEREAS, you are Notified Area Authority, GIDC of Ankleshwar Industrial Estate; and

WHEREAS, There is a network of underground Pipeline for the collection & conveyance
of industrial effluent in Ankieshwar Industrial estate; and

WHEREAS, you are nodal agency for Ankleshwar Industria] Estate for maintenance,
upcoming & operation of conveyance pipeline; and

WHEREAS, you are eémpowered to take actions under the Gujarat Industrial
Development Corporation Drainage regulations, 1990; and

Whereas Hon. NGT in the matter 0.A. 109/2022 “Hasmukhbhai Bahecharbhai Parmar vs
Notified Area Authority of Ankleshwar & Ors” vide order dated: 23.01.2023 has directed this
Board to levy EDC from_ Notified Area Authority after assessing damages and directed Notified
Area Authority to pay the EDC and to lay above ground pipeline by May-2023,

WHEREAS this Board has issued Directions to Notified Area Authority for the compliance
of points on 20/05/2023 mainly for payment of interim EDC and to submit Action Taken
Report w.r.t Hon. NGT directions.

AND WHEREAS Notified Area Authority has neither complied with above direction and
has not paid interim EDC of Rs. 25 lakhs nor submitted certified Action Taken report for the
compliance of Hon. NGT order dated: 23/01/2023 in the matter of 0.A. 109/2022 till date.

UNDER THE CIRCUMSTANCES, as directed, I Arun G. Patel, Environment Engineer,
Gujarat Pollution Control Board issues the direction under section 33-A of the Water
(Prevention and Control of Pollution) Act-1974 as under:

1. To pay inter§j"£1§§}i}EDC of Rs. 25,00,000/- (Rupees twenty Five Lacs) as an

interim Damfage Compensation,

2. NAA shag}«a;*:?‘éfy final amount of EDC and expenditure for carrying out the study

for pa,g?%iolations as and when communicated to them as per principal of
“Polluter Pays”.

3. 'E@submit certified Action Taken report for compliance of Hon, NGT order

Q&%}ated: 23/01/2023 in the matter of 0.A. 109/2022 for laying above ground

¥ Clean Gujarat Green Gujarat
Website : https://gpcb.gujarat.gov.in
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4. Submit New drainage network map with all requisite details like marking of
all the pockets, industries above ground pipeline going to particular pocket,
etc. ‘

You are hereby directed to reply within 15 days from the date of serving of this notice

failing which, it shall be presumed that you have nothing to say in this matter and appropriate

acti

on will be initiated against you for the conduct of the business of your industry, under the

Water Act, 1974 for above non-compliance and w.rt Hon. NGT order in the matter of 0.A.
109/2022 dated: 23.01.2023.

FOR AND ON BEHALF OF
GUJARAT POLLUTION CONTROL BOARD

- g
e

(ARUN G. PATEL)

ENVIRONMENT ENGINEER
NO: GPCB/ANK-CCA-IOZlM] /ID;: 32825/ M
‘\/ssued to:
THE CHIEF OFFICER,

NOTIFIED AREA AUTHORITY, ANKLESHWAR GIDC
PLOT NO: 618,619,

GID

C ANKLESHWAR,

Dist: BHARUCH.

Copy To:

The Managing Director,

Gujarat Industrial Development Corporation (GIDQ),

2nd Floor, Block No.4,

Udyog Bhavan, Sector-1 1,

Gandhinagar-.... For information and expedite necessary actions please.

Regional Officer,
GGujarat Pollution Cofitrol Board,
Regional Office, 2

Ankleshwar....s.gy;;%u are requested to follow up with the concerned to comply above
direction within timeline.
N
O
gf}
4
il
4



Annexure-4

Guijarat Pollutfpa@ntrol Board [ PCBId: 32798 |
W (Inspection Report ) - Air,Water ,Hazardous
-y (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)
1 |Industry Details DETOX INDIA PRIVATE LIMITED | Outward No: 41180-18/07/2023 |
Email : PLOT NO:7921-22-23,
zldank@detoxgroup.in GIDC Ankleshwar, ,
Teenhone Ankleshwar - 393002
epnone . DIST : Ankleshwar, TAL : Ankleshwar, SIDC : Ankleshwar
9714712866
Inspection Id : 739836 ( Routine Visit) RoName: Ankleshwar
2 |Type/ Scale/ Sector / Status:  RED / LARGE / Common treatment and disposal facilities(CETP, TSDF, Ewaste

recycling, CBMWTF, effluent conveyance project, incinerator, solvent/acid recovery
plant, MSW sanitary landfill site) / In Operation

Inspection Dt & Time: 04/06/2023 15:45/ Water Person Contacted :  Mr. Indrgjit Desai- Safety Officer

Env Audit Detail : Sch: 1, N. G. Patel Polytechnic- Civil Engineering, Year : 2017 ,0n Dt :

Commissioned Dt :  01/10/2015 Production Start Dt : 31/03/2012 Applicability of CRZ Rules: No

5 |Water Consumption in Kilo Lts Per Day Ind: 3330.000 Dom: 20.000 Borewells: 0

12

Effluent Treatement plant (ETP) : Units, if provided and status:

ETP Details : CMBR-Course Membrat Bio Reactor,P-Collection Cum Equalization,P-Flash Mixer,P-Floculator,P-Lamella
Settler,P-Nuetralization,P-Pri Settling Tank,S-Aeration Tank,S-Sludge Dry Beds,S-Sludge Holding Tank, T-Carbon Filter,T-
Sand Filter

Whether Industry isa member of CETP ? No

13

Boilers=3, DG Sets=2, Flue Gas =5, Process=4 , ETP Cap = 5891 , Capacity of All = NA

APCM Details : Bag Filter,E.S.P,Multi Cyclone ,Scrubber,Water Scrubber
Fuel Used : Coal,Diesel
Stack Attached to: *** Not Applicable,.... Any Other,Boiler,D.G. Sets,Hot Air Generator

14

15
16
17

TSDF Name:  Safe Enviro Private Limited

LabChargesPending: Rs 4032000 __Water CessChargesPending: NIL
Last Env. Form V : 2021-2022 Water CessReturn : 2017-2018 HW Monthly Return : 2023-99
Last 3Legal Action :

Insp Dt Act Leg Dt For Insp ID IR-Leg Type Out No
11/05/2023 NOT 01/07/2023 31A,, 737048 NOT COM 746303
04/05/2023 SCN 30/05/2023 736379 SCN SCN 743655
13/03/2023 NOT 17/05/2023 33A,, 729046 NOT AUD 742233

Monthly Patrak Data: Last Return: 202306 HAZD Waste Disposal : 1815.000 (88 Trucks)
Electricity Units Consumed in month Water Consumed in month Effluent Discharged in month
Production - 2203146, ETP - 472850, APCM - 92852 Meter Reading - O, Kilo Litre - 41743 Meter Reading - O, Kilo Litre - 0

18/07/2023 1/6 (Through XGN)
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Guijarat Pollutfpa@ntrol Board PCB Id: 32798
W (Inspection Report ) - Air,Water ,Hazardous
-y (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

General Observation

a | - | Isthe Industry in Operation ?? Yes

a |- | ROFileNo ID:32798

b |- | Industry Operating without CCA No.

c |- | HasProduction exceeded (last 3 MTHSs) than CCA-Qty | No.

dl- Any products-NOT in CCA, manufactured-Last 3 No.

MTHs

e |- | Foul Odour/Fugitive Emission/Bye Pass in Premises ?? | No.

f |- | Industry Name CHANGED in recent times ?? No.

g | - | HasRegn with CETP or TSDF expired ?? No.

h |- | Seperate Energy Meter for A.P.C.M ? No.

h |- | Provision of any STAND-BY Pump ?? No.

Water Parameter

b |- | Source of Water Supply Recycled

c |- | W.W.G isEXCEEDING the CCA Limits No.

d |- | W.W Disposal as per the Consent Conditions ? Yes

e |- | Wasthe ETPin operation ? Yes

f |- | Treatment System ADEQUATE to handle existing effluent | Adequate

g |- | Did u observe ANY ILLEGAL Discharge ?? No. As per crux

h |- | Nos of Samples collected 02
Remarks

Note: EIA 2006 / SEIAA / E.C / MOEF Applicable : Yes

Site Observations during Inspection, PCB-ID: (32798)

18/07/2023 2/6 ( Through XGN )




Guijarat Pollutidypntrol Board [ PCB1d: 32798 |
W (Inspection Report ) - Air,Water ,Hazardous
-y (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

This unit is inspected w.r.to telephonic complaint from Mr. Hasmukh Parmar regarding colored wastewater lying
near M/s Detox india Pvt. Ltd where trucks/tankers are parked outside of the unit. We have immediately visited
above mentioned area. During inspection observed near the unit areais observed contaminated brown colored
w/w ponding lying. Contaminated wastewater isfound @ 100 x 3 meter area outside to main gate of the unit &
thereis no GIDC storm water drain near the catchment. One contaminated w/w sample is collected from ponding
lying outside the premises for analysis purpose. During inspection, same colored patches observed near main gate
within premises which was washed out from the main gate of the unit due to rain falling in early morning. Also
same colored w/w is observed in unit storm water drain near ETP & spray dryer area and @ 10 nos sludge bags
are found lying near storm water drain of ETP areain which seepages observed from this bags. Hence unit is
instructed to collect wastewater from lying outside the premises and dispose as per rule and also instructed to
which type of waste filled in bags its detail submit & dispose this sludge as per the rules. Additionally, during
inspection dueto rain falling most of the internal storm water drains are found filled with contaminated brown
colored w/w within premises. Unit has provided strom water drain outlet at back side corner of the unit & no any
wi/w discharge observed from storm water drain outlet during inspection it isfound dry. Hence unit is instructed
to collect contaminated w/w in internal storm water drain & dispose the same as per the Rule. Written remark is
given to the unit as per written instruction note. This unit is specifically visited with reference to aforesaid
mentioned complaint and other details are not verified. Thisinspection is carried out by N.M.Tholiya-APE. 3 day
Notice & Photographs are uploaded in doc file. [4736]-12/06/2023

~ RO Comments/Reply :Strict action may be taken.-18/07/2023

| recommend : g. Recommend Strict Action

W.C Notings: ------------ [4736-DEE]~

Specific I nstructions given to Industry at thetime of visit , for Pt to Pt Compliance

¥) el AeR UsRell Yol $3laR ot olal doll Yol ddetdl Amcll Arey wustl AsHoll pre monsoon
plan 2% s2cll.

) AUA% WUl AsHoll YAlsid sRaAlEatl Aeeitl ActHl AUAA. Ylsld AHA Ut WsHoll Ws(R
Brown colored wastewater clRlEatl [l Wsuuill wash out A 21AG Al HAA Boll clesl@s Gslcllal
Rl [sid s wal Aoll HUBAL wRUS 9 sl

R) Yl AHA wUsll AsHo{l storm water drain Hil A1 AsHe{l internal storm water drain Hi Brown color

o] contaminated w/w Ws§ AAG Hlall HAA BA AlsUAS [AANGUR (SIA 5 Bl Aoll QL AUEURUS %Y
sl

3) AUell AsHo(l ETP AR o195 USA 2ty QoM YU UuSA AsHo{l R cleR ISl 2R 8l
UER W 58 USRL 8 Aol MEl 2% sl Ul Aol WHURUS @Sl sRC.

Compliance Observed in this | nspections.

18/07/2023 3/6 ( Through XGN )




Guijarat Pollutiplyp
Seay
gy

ntrol Board
(Inspection Report ) - Air,Water ,Hazardous
(Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

PCB Id: 32798

Instructions in Previous Visits and Reply

Insp Det

Instruction Status

4. Report regarding repairing of CEMS attached with SD. Take necessary
steps to control SO2 emission.; We have uploaded point vise compliance
report in extra attachment file. (18/05/2023)

737048(11/05/23)

Partial Compliance

3. OCEMS for boiler stack shows reading of SO2 92.7 ppm which is more
than consented quantity.; We have uploaded point vise compliance report in
extra attachment file. (18/05/2023)

737048(11/05/23)

Partial Compliance

2. OCEMS for gaseous parameters attached with spray dryer stack is found
not in operation.; We have uploaded point vise compliance report in extra
attachment file. (18/05/2023)

737048(11/05/23)

Partial Compliance

1. Unit is visited with reference to telephonic complaint regarding air
pollution.; We have uploaded point vise compliance report in extra attachment
file. (18/05/2023)

737048(11/05/23)

Compliance NOT Required

3. Yeltsld AHA AsHHL SD W e{l Aluell Wl cdoudct OCEMS ol tua
AUAA A A ool YA sl dal %33 YRS ULl Adl; We have
uploaded point vise compliance report in extra attachment file. (18/05/2023)

736379(04/05/23)

Still Pending

¥, AgHol UsclHL AUAE SCN-04/05/2023 ol compliance report 2% $cll.

; We have uploaded point vise compliance report in extra attachment file.
(18/05/2023)

736379(04/05/23)

Still Pending

R. Yesld UHA AsHHisolid waste storage area H floor UR leachate
URAAA el HAA Al A ollold YAl sl dall %331 YURMS UdLAL
Qcll.; We have uploaded point vise compliance report in extra attachment file.
(18/05/2023)

736379(04/05/23)

Still Pending

4. YEsld AHA AsHHL ATFD AlG ol HAd URg Aol A Asoudat
R$OR ALY ol 6 Al A sl ARl 5l AN UE WHR HI2 wHsHe

Andal.; We have uploaded point vise compliance report in extra attachment
file. (18/05/2023)

736379(04/05/23)

Still Pending

MEE/ATFD area Ml housekeeping ole{3 %lcll HAA B [AclRall 292 ULl
Qdll.; We have uploaded point vise compliance report in extra attachment file.
(09/05/2023)

733674(17/04/23)

Still Pending

MEE feed tank area o{l dyke wall Hi 41213 A feet B2l MEE feed «ll slurry
oglall HAA % olldd uredl 52<[l.; We have uploaded point vise compliance
report in extra attachment file. (09/05/2023)

733674(17/04/23)

Pending !' Reminded AGAIN

HALsld AHA MEE/SD salt 3212 205 MT YeAlHl RR 3¢ Kol HAA B

closed area Hl shift 52c.; We have uploaded point vise compliance report in
extra attachment file. (09/05/2023)

733674(17/04/23)

Partial Compliance

Yellslcd AHA 60 TPH boiler WA dUAc OCEMS Hi SO2 ol 12 192 ppm
oglall HAA UER cllotd *uredl 5<l.; We have uploaded point vise
compliance report in extra attachment file. (09/05/2023)

733674(17/04/23)

Partial Compliance

Yesld AHA spray dryer A& AdUAA OCEMS Ml gaseous display oltd slall
HAA UER ol 9L WLl A3l Aol 53R 213l s:l.; We have
uploaded point vise compliance report in extra attachment file. (09/05/2023)

733674(17/04/23)

Still Pending

18/07/2023 4/6 ( Through XGN )
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Gujarat Pollutfply

(Inspection Report ) - Air,Water ,Hazardous
(Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

ntrol Board

| PCBId: 32798

Annexure Details - Air,Stack,Hazardous Waste & Samples PCB-ID: (32798)

A Sample Details

Sr | Act |Ph/Temp/Air Sampled Time Type Sampling Point Col-Cond
1| W-13 @ 7-8onphstrip/31 1545-1545 REP | from contaminated w/w internal storm water drain Brown
within the unit ~
2 | W-13 @7-8onphstrip/31 1534-1534 REP | from accumulate contaminated w/w ponding near main Brown
gate of the unit ~
B Process Stacks
Sr |Stack attached to Mts Remark Details of APCM Probable Pallutants.
1 |... Any Other 14 unloading SCR AMM-175,
2 |... Any Other 14 mee vent SCR AMM-175,
3 |... Any Other 10 3n0s. mee vent SCR AMM-175,
4 |... Any Other 14 voc/ ammonia stripper SCR AMM-175,
Cc Fluegases Stacks
Sr | Stack attached to Mts |Remark SMF APCM Fuel Consp-Unit Insp Remk
1 |Boiler 55 [120 TPH (2 x 60 TPH) YES ESP,WSC Coal 650 T/Day
Common Facility
Boiler
2 | *** Not Applicable 0 |Not Applicable NO N.A Not Used/N.A | O
3 | Hot Air Generator 50 [2no attached to spray YES FIL,MUL,SCR | Coal 50 T/DAY
dryer (7.5 MKCd/h)
4 | Boiler 50 Boiler-01 Nos-18.5 YES ESP,WSC Coal 60 T/DAY
TPH EAC
5 |D.G. Sets 11 2 X 1000 KVA YES N.A Diesdl 41.66 LIT/Hour
(STANDBY)
D Details about Hazardous Waste Management :
Sr Sour ce of Hazardous Waste Catg Qty/Y ear HW Disposal M anagement
1 | Empty barrels/containerg/liners contaminated with hazardous | -33.1 54.600-M.T| COL,DCO,CYC,STO,TRA
chemicals /wastes
2 |Chemica dludge from waste water treatment | -35.3 80850.000-M.T | COL,DSS,STO, TRA
3 | Spent Solvents | -20.2 182500.000-M.T | COL,DSI,CYC,STO
4 |Chemica dudge from waste water treatment | -35.3 7000.000-M.T| COL,DSS,STO,TRA
5 | Concentration or evaporation residues | -37.3 301.000-M.T| COL,DSS,TRA
6 | Used or Spent Oil | -51 1.201-M.T| COL,CYC,REU,STO
7 |Chemical dludge from waste water treatment | -35.3 7350.000-M.T | COL,DSS,STO,TRA
8 |Chemica dudge from waste water treatment | -35.3 22750.000-M.T | COL,DSS,STO, TRA
9 | Spent Carbon or filter medium | -36.2 48.300-M.T| COL,DSI,CYC,STO,TRA
10 | Chemica Waste (Solid) Z -733 0.000-M.T | DST
E Products:
Sr Product Name NOC Qty CCA Qty Applied Qty Inspection Remark
1 |ammonial voc stripper 54000.000|  80250.000 - KLT 54000.000 CCA RENEWAL
APPLICATION: 1800 KL/DAY
2 |Ammonium Chloride 0.000 300.000- M.T 0.000|Proposed CETP
3 |Copper Carbonate or Copper Sulfate or Copper 0.000 75.000- M. T 0.000|Proposed CETP
Hydroxide
4 |copper sulphate recovery plant 0.000 9000.000 - KLT 0.000|NA
5 |Magnesium Carbonate 0.000 240.000- M.T 0.000|Proposed CETP
6 |mee/ mvr with atfd & centrifuge 54000.000|  80250.000 - KLT 54000.000 |CCA Renewa : MEE 250* 3, 350
* 3: 1800 KL/Day
7 |power generation 4.800 4.800 - MWH 4.800|CCA Renewal: Power generation
48MW X 1
8 |recovered ammonium sulphate 0.000 0.000- M.T 0.000|NA
9 |recovey of ammonium sulphate 0.000 0.000- M.T 0.000|NA
10 |spray dryer 15000.000| 30000.000 - KLT 15000.000|CCA Renewal: Spray Dryer 250
KL/DAY X 2 NOS
11 |steam from 2 x 60 tph boiler 2880.000 5760.000 - M.T 2880.000 CCA Renewal : Boiler 2 x 60
TPH

F Raw material :

18/07/2023

5/6 ( Through XGN )




Guijarat Pollutfpdy@ntrol Board PCB Id: 32798
W (Inspection Report ) - Air,Water ,Hazardous
-y (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)
Sr Raw Material Name Capacity - Unit / Month
1 [aum 0.000-M.T
2 |carbon 0.000- M.T
3 |cod 0.000- M.T
4 |Fresh caustic 0.000- M.T
5 |Hydrated Limi 0.000- M.T
6 |lime 0.000-M.T
7 |Magnesium Chloride 0.000- M.T
8 |sodium hydroxide 0.000- M.T
9 |spent / fresh caustic 0.000- M.T
10 |spent /fresh sulphuric aci 0.000- MT3
11 |sulphuric acid 0.000- M.T
12 \wastewater 0.000 - KLT
G Water Consumption & Generation Break up
Sr | Water Code (Qty in klpd - Kilo Ltr per Day) | WC : 3350.000 WWG : 125.0000  Water Source Remark
1 | Agriculture 30.000 0.000 SIDC
2 | Boiler Feed 2717.000 75.000 SIDC Water Consumption : Boiler
(185TPH) - 45KLD & 120
TPH Common facility Boiler
- 2672KLD
3 | Cooling Water 500.000 0.000 SIDC 176 KLD waste water
generated from Cooling
which isrecirculated along
with Boiler Blow down
4 | Domestic Purpose 20.000 20.000 SIDC
5 |Cthers..... 73.000 20.000 Recycled Water consumption -
Scrubbing : 20 KLD, Lime
preparation : 53 KLD
6 | Wash Water 10.000 10.000 Recycled
H Solid Waste

Inspection Team :  MS, ALPA AMRUTBHAI VASAVA

| hereby affirm, that all the PDF, Data mentioned above, fees paid has been checked & certified.

i t\ f" Joehcsay

Signature By(MS. ALPA AMRUTBHAI VASAVA)

18/07/2023
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Photo of Detox india Pvt. Ltd. (ID- 32798) visit date- 04-06-2023

21°37'17",73°2'54"%, -19.5m
' 04/06/2023 15:44:04

Colored w/w is observed in unit storm water drain near ETP & spray dryer area and sludge bags are found lying
m this bags.

near storm water drain in which seepages observed fro

215371247, 73:2'55°-30/m
T4 - 04/06/202315:34:73

L218a7117:, 73°2:54,217.9m
04/06/2023 15:44:12

//

21°37'20073°2 547, -22.9n*
04/06/2023+15:37:50

21°3717",73°247", -26.5m
04/06/202316:02:25

washed out from the main gate of the unit
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ANALYSIS REPORT FOR
WATER / WASTE WATER SAMP1) 5 8

Sample ID:388690 - Analysis Completion:17/06/2023 |

&

Common treatment and disposal facilities(CETP, TSDF, Ewaste recycling, CBMWTF,

effluent conveyance project, incinerator, solvent/acid recovery plant, MSW sanitary
landfill site) / LAB Inward : 51130

TEST REPORT

Gujarat Pollution Control Board

Bharuch

C-1/119/3, GIDC Phase-2

Narmadanagar

Bharuch-392015
Tele:(0264)2246333

| Test Report No. : 51130

Date: 19/06/2023

1. Name of the Customer

: DETOX INDIA PRIVATE LIMITED - 32798

2. Address : 7921-22-23,GIDC Ankleshwar,
Ankleshwar-393002, Taluka : Ankleshwar, District : Ankleshwar, GIDC
3. Nature of Sample : REP-Representative/Grab, (Insp Type : ROU-Routine Visit)
4. Sample Collected By : MS. ALPA AMRUTBHAI VASAVA
5. Quantity of Sample Received : Slit
6. Code No. of the Sample : 388690
7. Date & Time of Collection & Inwarding : 04/06/2023 , (1545 to 1545) & 06/06/2023
8. Date of Start & Completion of Analysis : 06/06/2023 & 17/06/2023
9. Sampling Point From contaminated w/w internal storm water drain within the unit ~

10. Flow Details (Remarks)
11. Mode of Disposal

12. Ultimate Receiving Body
13. Temperature on Collection
14. Carboys Nos for

15. Water Consumption & W.W.G (KLPD)

: No generation of industrial wastewater

: 31 & pH Range on pH Strip :@ 7-8 on pH strip
: Barcode & Color & Appearance :Brown

: Ind :3330.000 , Dom :20.000 & Ind :105.000 , Dom :20.000
: 13 ,Cap No & Weight : ---

Sr Parameter Unit Test Method Range of Testing Result
1 | Temperature Centigrade | 1S: 3025 (Part — 9) — 1984(Reaffirmed 2006) Ambient oC - 60 oC 31
2 |pH pH Units 4500 H+ B APHA Standard Methods 23rd edi.2017 |1 —14 pH value As or 7.51
3 | Colour Pt.Co.Sc. 2120 B APHA Standard Methods 23rd edi. 2017 2 -to 99 Hazen & 1-50 800
4 | Total Dissolved Solids mg/l Gravimetric method. (2540 C APHA Standard Method 10 — 200000 mg/L 3872
5 | Suspended Solids mg/| Gravimetric method. (2540 D APHA Standard Method 2 — 10000 mg/L 204
6 | Ammonical Nitrogen mg/| 1).Titrimetric method (4500 NH3 B & C APHA Standal 1 - 2000 mg/I. 5.6
7 | Chloride mg/l Argentometric method. (4500 CI? B APHA Standard N 1 - 50000 mg/I 1425
8 | Sulphate mg/l APHA(23rd edi) 4500 SO4 E 2-40mgl/l 686
9 | Chemical Oxygen Demand mg/l APHA (23rd Edition)- 5220 B Open Reflux Method-2( 5.0- 50000 mg/I 807
10| Oil & Grease mg/l Liquid — Liquid Partition Gravimetric method. (56520 B| 01 — 1000 mg/I BDL
11| Phenolic Compounds mg/l 4 Amino Antipyrene method without Chloroform Extra 0.1 — 50 mg/I 0.11
12| Sulphide mg/l APHA (23rd Edi.)4500-s2-F —iodometric Method 1-500.0 mg/I BDL
13/ B.0O.D (3 Days 270C) mg/l 3 — Day BOD test. (IS 3025 (Part 44) 1993 Reaffirme¢ 05-50000 mg/| 176

Laboratory Remarks : Approved By:399-lab_399 Dt.: 19/06/2023

R.C.VASAVA,S.O

Note :

. The results relate only to the items sampled and tested.

. Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.
. The report shall not be reproduced except in full or part without approval of the laboratory.
. The Board is not responsible for the authenticity for the samples not collected by the Board’s officials.
. Total liability of our laboratory is limited to the invoiced amount. Any dispute arising out of this report is subject to
Guijarat Jurisdiction only.
. Permissible Limits: as per Schedule VI of EPA Rules, 1986 as ammended by Second and Third ammendment 1993 for Effluents
. Physicochemical and microbiological parameters, Std.Methods for Water and Waste Water- 23nd Edition by APHA.
8. Bioassay test (for toxicity) -1S:6582:Part-2:2001; Reaffirmed 2007.

a b~ ON -

~N O

*** END OF TEST REPORT ***

28/02/2024 16:32:42 AE1ECDBC-8C7F-4990-965B-FODC077EB1CB
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ANALYSIS REPORT FOR

Gujarat Pollution Control Board

f’ — WATER / WASTE WATER SAMP1) 59 Bharuch
—— C-1/119/3, GIDC Phase-2
Sample ID:388689 - Analysis Completion:17/06/2023 | Narmadanagar

&

Common treatment and disposal facilities(CETP, TSDF, Ewaste recycling, CBMWTF,

Bharuch-392015
Tele:(0264)2246333

effluent conveyance project, incinerator, solvent/acid recovery plant, MSW sanitary
landfill site) / LAB Inward : 51129

TEST REPORT

| Test Report No. : 51129

Date: 19/06/2023

1. Name of the Customer

: DETOX INDIA PRIVATE LIMITED - 32798

2. Address : 7921-22-23,GIDC Ankleshwar,
Ankleshwar-393002, Taluka : Ankleshwar, District : Ankleshwar, GIDC
3. Nature of Sample : REP-Representative/Grab, (Insp Type : ROU-Routine Visit)
4. Sample Collected By : MS. ALPA AMRUTBHAI VASAVA
5. Quantity of Sample Received : Slit
6. Code No. of the Sample : 388689
7. Date & Time of Collection & Inwarding : 04/06/2023 , (1534 to 1534) & 06/06/2023
8. Date of Start & Completion of Analysis : 06/06/2023 & 17/06/2023
9. Sampling Point from accumulate contaminated w/w ponding near main gate of the unit ~

10. Flow Details (Remarks)
11. Mode of Disposal

12. Ultimate Receiving Body
13. Temperature on Collection
14. Carboys Nos for

15. Water Consumption & W.W.G (KLPD)

: No generation of industrial wastewater

: 31 & pH Range on pH Strip :@ 7-8 on pH strip

: barcode & Color & Appearance :Brown

: Ind :3330.000 , Dom :20.000 & Ind :105.000 , Dom :20.000
: 13 ,Cap No & Weight : ---

Sr Parameter Unit Test Method Range of Testing Result
1 | Temperature Centigrade | 1S: 3025 (Part — 9) — 1984(Reaffirmed 2006) Ambient oC - 60 oC 31
2 |pH pH Units 4500 H+ B APHA Standard Methods 23rd edi.2017 |1 —14 pH value As or 7.94
3 | Colour Pt.Co.Sc. 2120 B APHA Standard Methods 23rd edi. 2017 2 -to 99 Hazen & 1-50 1000
4 | Total Dissolved Solids mg/l Gravimetric method. (2540 C APHA Standard Method 10 — 200000 mg/L 15378
5 | Suspended Solids mg/l Gravimetric method. (2540 D APHA Standard Method 2 — 10000 mg/L 792
6 | Ammonical Nitrogen mg/| 1).Titrimetric method (4500 NH3 B & C APHA Standal 1 - 2000 mg/I. 12.32
7 | Chloride mg/l Argentometric method. (4500 CI? B APHA Standard N 1 - 50000 mg/I 5850
8 | Sulphate mg/l APHA(23rd edi) 4500 SO4 E 2-40mgl/l 1776
9 | Chemical Oxygen Demand mg/l APHA (23rd Edition)- 5220 B Open Reflux Method-2( 5.0- 50000 mg/I 3268
10| Oil & Grease mg/l Liquid — Liquid Partition Gravimetric method. (56520 B| 01 — 1000 mg/I 0.8
11| Phenolic Compounds mg/l 4 Amino Antipyrene method without Chloroform Extra 0.1 — 50 mg/I 0.94
12| Sulphide mg/l APHA (23rd Edi.)4500-s2-F —iodometric Method 1-500.0 mg/I 10
13/ B.0O.D (3 Days 270C) mg/l 3 — Day BOD test. (IS 3025 (Part 44) 1993 Reaffirme¢ 05-50000 mg/| 686

Laboratory Remarks : Approved By:399-lab_399 Dt.: 19/06/2023

R.C.VASAVA,S.O

Note :

. The results relate only to the items sampled and tested.

. Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.
. The report shall not be reproduced except in full or part without approval of the laboratory.
. The Board is not responsible for the authenticity for the samples not collected by the Board’s officials.
. Total liability of our laboratory is limited to the invoiced amount. Any dispute arising out of this report is subject to
Guijarat Jurisdiction only.
. Permissible Limits: as per Schedule VI of EPA Rules, 1986 as ammended by Second and Third ammendment 1993 for Effluents
. Physicochemical and microbiological parameters, Std.Methods for Water and Waste Water- 23nd Edition by APHA.
8. Bioassay test (for toxicity) -1S:6582:Part-2:2001; Reaffirmed 2007.

a b~ ON -

~N O

*** END OF TEST REPORT ***

28/02/2024 16:33:42 6F7ACDDB-C03C-470D-A22D-B028D1776CB6
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Annexure-5

Guijarat Pollutiig€pntrol Board [ PCB1d: 32798 |
W (Inspection Report ) - Air,Water ,Hazardous
-y (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)
1 |Industry Details DETOX INDIA PRIVATE LIMITED | Outward No: 41181-18/07/2023 |
Email : PLOT NO:7921-22-23,
zldank@detoxgroup.in GIDC Ankleshwar, ,
Teenhone Ankleshwar - 393002
epnone . DIST : Ankleshwar, TAL : Ankleshwar, SIDC : Ankleshwar
9714712866
Inspection1d: 741883 ( Routine Visit ) RoName: Ankleshwar
2 |Type/ Scale/ Sector / Status:  RED / LARGE / Common treatment and disposal facilities(CETP, TSDF, Ewaste

recycling, CBMWTF, effluent conveyance project, incinerator, solvent/acid recovery
plant, MSW sanitary landfill site) / In Operation

Inspection Dt & Time: 25/06/2023 19:00/ Water Person Contacted : Mr. Nayan Khimsuriya, EHS
Officer

Env Audit Detail : Sch: 1, N. G. Patel Polytechnic- Civil Engineering, Year : 2017, On Dt :

Commissioned Dt :  01/10/2015 Production Start Dt : 31/03/2012 Applicability of CRZ Rules: No

10
11

12

Water Consumption in Kilo Lts Per Day Ind: 3330.000 Dom: 20.000 Borewells: 0

Effluent Treatement plant (ETP) : Units, if provided and status:

ETP Details : CMBR-Course Membrat Bio Reactor,P-Collection Cum Equalization,P-Flash Mixer,P-Floculator,P-Lamella
Settler,P-Nuetralization,P-Pri Settling Tank,S-Aeration Tank,S-Sludge Dry Beds,S-Sludge Holding Tank, T-Carbon Filter,T-
Sand Filter

Whether Industry isa member of CETP ? No

13

Boilers=3, DG Sets=2, Flue Gas =5, Process=4 , ETP Cap = 5891, Capacity of All = NA

APCM Details : Bag Filter,E.S.P,Multi Cyclone ,Scrubber,Water Scrubber
Fuel Used : Codl,Diesel
Stack Attached to: *** Not Applicable,.... Any Other,Boiler,D.G. Sets,Hot Air Generator

14

15
16

17

| TSDF Name:  SafeEnviroPrivatelimited
LabChargesPending: Rs 4032000  Water CessChargesPending: NIL
Last Env. Form V : 2021-2022 Water CessReturn : 2017-2018 HW Monthly Return : 2023-99
Last 3Legal Action:
Insp Dt Act L eg Dt For Insp ID IR-Leg Type Out No
11/05/2023 NOT 01/07/2023 31A,, 737048 NOT COM 746303
04/05/2023 SCN 30/05/2023 736379 SCN SCN 743655
13/03/2023 NOT 17/05/2023 33A,, 729046 NOT AUD 742233
Monthly Patrak Data: Last Return: 202306 HAZD Waste Disposal : 1815.000 (88 Trucks)
Electricity Units Consumed in month Water Consumed in month Effluent Discharged in month
Production - 2203146, ETP - 472850, APCM - 92852 Meter Reading - O, Kilo Litre - 41743 Meter Reading - O, Kilo Litre -0

18/07/2023 1/6 (Through XGN)
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Guijarat Pollutiig}pntrol Board PCB Id: 32798

W (Inspection Report ) - Air,Water ,Hazardous
-y (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

General Observation

a | - | Isthe Industry in Operation ?? Yes

a |- | ROFileNo ID:32798

b |- | Industry Operating without CCA No.

c |- | HasProduction exceeded (last 3 MTHSs) than CCA-Qty | No.

dl- Any products-NOT in CCA, manufactured-Last 3 No.

MTHs

e |- | Foul Odour/Fugitive Emission/Bye Pass in Premises ?? | No.

f |- | Industry Name CHANGED in recent times ?? No.

g | - | HasRegn with CETP or TSDF expired ?? No.

h |- | Seperate Energy Meter for A.P.C.M ? No.

h |- | Provision of any STAND-BY Pump ?? No.

Water Parameter

b |- | Source of Water Supply Recycled

c |- | W.W.G isEXCEEDING the CCA Limits Yes

d |- | W.W Disposal as per the Consent Conditions ? No.

e |- | Wasthe ETPin operation ? Yes

f | - | Treatment System ADEQUATE to handle existing effluent | Repair/Main Reqd

g |- | Did u observe ANY ILLEGAL Discharge ?? Yes

h |- | Nos of Samples collected 01
Remarks

Note: EIA 2006 / SEIAA / E.C / MOEF Applicable : Yes

Site Observations during Inspection, PCB-ID: (32798)

This unit is visited with specific reference of contaminated water flowing in to GIDC storm water drain during
rainy time. . During visit it is observed that brown colored contaminated rain water was flowing from storm water
drain outlet of the unit leading to GIDC storm water drain ultimately to GIDC SWD near pumping station-C. Unit
has provided manual control valve at the final outlet of storm water drain of the unit to prevent contaminated
waste water discharge from the unit premises towards GIDC SWD and have provided motor pump for the lifting
of contaminated waste water from collection pit provided at final outlet point of SWD of the unit to ETP. During
visit internal storm water drain of the unit is found full with contaminated water and provided motor pump is
found not in operation and manual valve is found open. Discharge of contaminated rainwater coming from open
area of plant premises and leading to Strom water drain of the unit is observed going on from the final outlet of
the SWD of the unit. One contaminated rain water sample is collected from the final outlet of storm water drain
of the unit for analysis. After inquiring for the why the manual valve is open and provided motor pumpisnot in
operation, contacted person has shut down the manual gate valve and restarted the provided motor pump to stop
contaminated w/w discharge from the outlet of SWD of the unit. 3-Day notice with written instruction given to
contacted person during visit. 3-Day notice and photograph is uploaded here with as document file.
[402]-27/06/2023

~ RO Comments/Reply :Strict action may be taken-18/07/2023

18/07/2023 2/6 ( Through XGN )




Gujarat Pollutifigintrol Board PCB Id: 32798

s a (Inspection Report ) - Air,Water ,Hazar dous
Ny (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

| recommend : g. Recommend Strict Action
W.C Notings: -------- [402-DEE]~---------- [402-DEE]~

Specific I nstructions given to I ndustry at thetime of visit , for Pt to Pt Compliance

2. Yelsld AHA AsHoll R dleR ¢ototl wuGeAuiell dlel WRllell As otyoll WA $3cA .

1. YASlct UHA AUl AsHo(l AU AR Jotoll AUGeA2 HIREA SWDHL 3¢ contaminated waste water
AsUoll 6lelR WUESSIM SWDHL (st ad Alal HAA AR SISl BG2A2 WA tleolldd collection pitHl
¥ HlerR UU ¢t ol HAA AER sl Yoot sl olte AsHHL slaR sHARL gl HleR UU UG 53¢
Wal WAH clleR Jatoll BUG2A2 U ASOUAA cllcel vl 53¢ Aal contaminated waste water [(AslA A olud
53, WM AsHH Yl contaminated waste water oll [Aslet 5 o1(8.

Compliance Observed in this | nspections.

18/07/2023 3/6 ( Through XGN )




Gujarat PollutipigP
Seay
gy

ntrol Board
(Inspection Report ) - Air,Water ,Hazardous
(Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

PCB Id: 32798

Instructions in Previous Visits and Reply

Insp Det

Instruction Status

¥) ldvnl AeR UsRell deall $3laR o el Aol Yl ddel3] Awcll
A BUsil BsHe{l pre monsoon plan 2% $cl.

739836(04/06/23)

Still Pending

1) BLRA%Y WUl AsHoll Ylisict sRaueatl Aol Aaudl A, Yellsid
UHA wUetl AsHoll &R Brown colored wastewater clRLEatl L
AsHH Al wash out USA 21A¢ Blal HAA Boll AlsUAs Golcllal xR
@Astet s U Aol HBEA 2uuRys 7 5.

739836(04/06/23)

Still Pending

R) YAl AHA W Uail AsHoll storm water drain Hi Aues AsHsll internal
storm water drain Hi Brown color ¢} contaminated w/w 8§ 4¢ %lall HOA
BA AlsIAs AaANgAUR @AstAd 5A A Aol QL WURUS % 5:c(l.

739836(04/06/23)

Still Pending

3) WlUell AsHo{l ETP ARU o5 Udd et Aol A0y ugsal
AsHo{l AU 2R JTatHl AAA Sl UER Wy 58 UsRall § Aoll Hledl
2% 5l Aol Aol WHURUS [ASIA $C.

739836(04/06/23)

Still Pending

4. Report regarding repairing of CEMS attached with SD. Take necessary
steps to control SO2 emission.; We have uploaded point vise compliance
report in extra attachment file. (18/05/2023)

737048(11/05/23)

Partial Compliance

3. OCEMS for boiler stack shows reading of SO2 92.7 ppm which is more
than consented quantity.; We have uploaded point vise compliance report in
extra attachment file. (18/05/2023)

737048(11/05/23)

Partial Compliance

2. OCEMS for gaseous parameters attached with spray dryer stack is found
not in operation.; We have uploaded point vise compliance report in extra
attachment file. (18/05/2023)

737048(11/05/23)

Partial Compliance

1. Unit is visited with reference to telephonic complaint regarding air
pollution.; We have uploaded point vise compliance report in extra attachment
file. (18/05/2023)

737048(11/05/23)

Compliance NOT Required

3. Yeltsld AHA AsHHL SD W o{l Aluell Wl cdoudct OCEMS vl tua
AUAA A A ool YA s el %331 YURHs UdLel Adl; We have
uploaded point vise compliance report in extra attachment file. (18/05/2023)

736379(04/05/23)

Still Pending

¥, AgHol UsAclHL AUAE SCN-04/05/2023 ol compliance report 2% $cll.

; We have uploaded point vise compliance report in extra attachment file.
(18/05/2023)

736379(04/05/23)

Still Pending

R. YeUsld UHA AsHMisolid waste storage area 1 floor UR leachate
ULRAAA Aol HAA A A ollold YARD $c dal %33 YURAHS UL

Qcll.; We have uploaded point vise compliance report in extra attachment file.
(18/05/2023)

736379(04/05/23)

Still Pending

4. Yelsld AHA AsHHL ATFD AlG Alal HAd URg Aol A Asoudat
OR UG ol &g Al A el AR AL sl AN UER WU M2 AUNgH2

Andal.; We have uploaded point vise compliance report in extra attachment
file. (18/05/2023)

736379(04/05/23)

Still Pending

18/07/2023 4/6 ( Through XGN )
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Guijarat PollutiigZpntrol Board [ PCB 1d: 32798

(Inspection Report ) - Air,Water ,Hazardous

R iyt =g
-y (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

Annexure Details - Air,Stack,Hazardous Waste & Samples PCB-ID: (32798)

A Sample Details

Sr | Act |Ph/Temp/Air Sampled Time Type Sampling Point Col-Cond
1| W-13 @8to9onphstrip/31 1905-1905 REP | contaminated rain water sample collected from strom  Brown
water drain outlet of unit ~ --

B Process Stacks

Sr |Stack attached to Mts Remark Details of APCM Probable Pallutants.
1 |... Any Other 14 unloading SCR AMM-175,
2 |... Any Other 14 mee vent SCR AMM-175,
3 |... Any Other 10 3nos. mee vent SCR AMM-175,
4 |... Any Other 14 voc/ ammonia stripper SCR AMM-175,
C Flue gases Stacks
Sr | Stack attached to Mts |Remark SMF APCM Fuel Consp-Unit Insp Remk
1 | Boiler 55 [120 TPH (2 x 60 TPH) YES ESP,WSC Coal 650 T/Day
Common Facility
Boiler
2 | *** Not Applicable 0 Not Applicable NO N.A Not Used/N.A | O
3 | Hot Air Generator 50 [2no attached to spray YES FIL,MUL,SCR | Coal 50 T/DAY
dryer (7.5 MKCal/h)
4 | Boiler 50 [Boiler-01 Nos-18.5 YES ESP,WSC Coad 60 T/DAY
TPH EAC
5 |D.G. Sets 11 2 X 1000 KVA YES N.A Diesdl 41.66 LIT/Hour
(STANDBY)
D Details about Hazardous Waste Management :
Sr Sour ce of Hazardous Waste Catg Qty/Y ear HW Disposal M anagement
1 | Empty barrels/containers/liners contaminated with hazardous | -33.1 54.600-M.T| COL,DCO,CYC,STO,TRA
chemicals /wastes
2 |Chemica dudge from waste water treatment | -35.3 80850.000-M.T | COL,DSS,STO, TRA
3 | Spent Solvents | -20.2 182500.000-M.T| COL,DSI,CYC,STO
4 |Chemica dludge from waste water treatment | -35.3 7000.000-M.T | COL,DSS,STO,TRA
5 | Concentration or evaporation residues | -37.3 301.000-M.T| COL,DSS,TRA
6 | Used or Spent Oil | -5.1 1.201-M.T | COL,CYC,REU,STO
7 |Chemica dudge from waste water treatment | -35.3 7350.000-M.T | COL,DSS,STO,TRA
8 |Chemica dludge from waste water treatment | -35.3 22750.000-M.T | COL,DSS,STO, TRA
9 | Spent Carbon or filter medium | -36.2 48.300-M.T| COL,DSI,CYC,STO,TRA
10 | Chemical Waste (Solid) Z -733 0.000-M.T | DST
E Products:
Sr Product Name NOC Qty CCA Qty Applied Qty Inspection Remark
1 |ammonia voc stripper 54000.000 80250.000 - KLT 54000.000| CCA RENEWAL
APPLICATION: 1800 KL/DAY
2 |Ammonium Chloride 0.000 300.000- M.T 0.000|Proposed CETP
3 |Copper Carbonate or Copper Sulfate or Copper 0.000 75.000- M.T 0.000|Proposed CETP
Hydroxide
4 |copper sulphate recovery plant 0.000 9000.000 - KLT 0.000|NA
5 |Magnesium Carbonate 0.000 240.000- M.T 0.000 |Proposed CETP
6 |mee/ mvr with atfd & centrifuge 54000.000|  80250.000 - KLT 54000.000 |CCA Renewal : MEE 250* 3, 350
* 3: 1800 KL/Day
7 |power generation 4.800 4.800 - MWH 4.800|CCA Renewal: Power generation
48MW X 1
8 |recovered ammonium sulphate 0.000 0.000- M.T 0.000|NA
9 |recovey of ammonium sulphate 0.000 0.000-M.T 0.000|NA
10 |spray dryer 15000.000|  30000.000 - KLT 15000.000|CCA Renewal: Spray Dryer 250
KL/DAY X 2NOS
11 |steam from 2 x 60 tph boiler 2880.000 5760.000 - M.T 2880.000(CCA Renewal : Boiler 2 x 60

TPH

F Raw material :

18/07/2023
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Guijarat PollutiigEpntrol Board PCB Id: 32798
W (Inspection Report ) - Air,Water ,Hazardous
-y (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)
Sr Raw Material Name Capacity - Unit / Month
1 [aum 0.000-M.T
2 |carbon 0.000- M.T
3 |cod 0.000- M.T
4 |Fresh caustic 0.000- M.T
5 |Hydrated Limi 0.000- M.T
6 |lime 0.000-M.T
7 |Magnesium Chloride 0.000- M.T
8 |sodium hydroxide 0.000- M.T
9 |spent / fresh caustic 0.000- M.T
10 |spent /fresh sulphuric aci 0.000- MT3
11 |sulphuric acid 0.000- M.T
12 \wastewater 0.000 - KLT
G Water Consumption & Generation Break up
Sr | Water Code (Qty in klpd - Kilo Ltr per Day) | WC : 3350.000 WWG : 125.0000  Water Source Remark
1 | Agriculture 30.000 0.000 SIDC
2 | Boiler Feed 2717.000 75.000 SIDC Water Consumption : Boiler
(185TPH) - 45KLD & 120
TPH Common facility Boiler
- 2672KLD
3 | Cooling Water 500.000 0.000 SIDC 176 KLD waste water
generated from Cooling
which isrecirculated along
with Boiler Blow down
4 | Domestic Purpose 20.000 20.000 SIDC
5 |Cthers..... 73.000 20.000 Recycled Water consumption -
Scrubbing : 20 KLD, Lime
preparation : 53 KLD
6 | Wash Water 10.000 10.000 Recycled
H Solid Waste

Inspection Team :

L.U.Katariya, SSA

| hereby affirm, that all the PDF, Data mentioned above, fees paid has been checked & certified.

R P

Signature By(L .U.Katariya, SSA)

18/07/2023
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NEI & 3-Day notice










169

Photographs

Storm water drain is found full with contaminated water and is being dischrage outside of the unit premises through
final outlet of industrial SWD.
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ANALYSIS REPORT FOR

Gujarat Pollution Control Board

WATER / WASTE WATER SAMP1) 7 0 Bharuch
C-1/119/3, GIDC Phase-2
Sample 1D:389905 - Analysis Completion:06/07/2023 | Narmadanagar

&

Common treatment and disposal facilities(CETP, TSDF, Ewaste recycling, CBMWTF,

Bharuch-392015
Tele:(0264)2246333

effluent conveyance project, incinerator, solvent/acid recovery plant, MSW sanitary
landfill site) / LAB Inward : 51290

TEST REPORT

| Test Report No. : 51290

Date: 07/07/2023

1. Name of the Customer
2. Address

. Nature of Sample

. Sample Collected By

. Quantity of Sample Received

. Code No. of the Sample

. Date & Time of Collection & Inwarding
. Date of Start & Completion of Analysis
. Sampling Point

10. Flow Details (Remarks)

11. Mode of Disposal

12. Ultimate Receiving Body

13. Temperature on Collection

14. Carboys Nos for

o 0 I NN AW

15. Water Consumption & W.W.G (KLPD)

: DETOX INDIA PRIVATE LIMITED - 32798
: 7921-22-23,GIDC Ankleshwar,

Ankleshwar-393002, Taluka : Ankleshwar, District : Ankleshwar, GIDC
: REP-Representative/Grab, (Insp Type : ROU-Routine Visit)
: L.U.Katariya, SSA
: Slit
: 389905
: 25/06/2023 , (1905 to 1905) & 26/06/2023
: 26/06/2023 & 06/07/2023

contaminated rain water sample collected from strom water drain outlet

of unit ~ --

: Yes

: in to open storm water drain of GIDC leading to C-Pumping station

drain.

: No generation of industrial wastewater
: 31 & pH Range on pH Strip :@ 8 to 9 on pH strip
: Barcode & Color & Appearance :Brown

Sr Parameter Unit Test Method Range of Testing Result
1 | Temperature Centigrade | 1S: 3025 (Part — 9) — 1984(Reaffirmed 2006) Ambient oC - 60 oC 31
2 |pH pH Units 4500 H+ B APHA Standard Methods 23rd edi.2017 |1 —14 pH value As or 8.69
3 | Colour Pt.Co.Sc. 2120 B APHA Standard Methods 23rd edi. 2017 2 -to 99 Hazen & 1-50 1000
4 | Total Dissolved Solids mg/l Gravimetric method. (2540 C APHA Standard Method 10 — 200000 mg/L 6148
5 | Suspended Solids mg/l Gravimetric method. (2540 D APHA Standard Method 2 — 10000 mg/L 1860
6 | Ammonical Nitrogen mg/| 1).Titrimetric method (4500 NH3 B & C APHA Standal 1 - 2000 mg/I. 47.6
7 | Chloride mg/l Argentometric method. (4500 CI? B APHA Standard N 1 - 50000 mg/I 3050
8 | Sulphate mg/l APHA(23rd edi) 4500 SO4 E 2-40mgl/l 1609
9 | Chemical Oxygen Demand mg/l APHA (23rd Edition)- 5220 B Open Reflux Method-2( 5.0- 50000 mg/I 2848
10| Oil & Grease mg/l Liquid — Liquid Partition Gravimetric method. (56520 B| 01 — 1000 mg/I BDL
11| Phenolic Compounds mg/l 4 Amino Antipyrene method without Chloroform Extra 0.1 — 50 mg/I 8.69
12| Sulphide mg/l APHA (23rd Edi.)4500-s2-F —iodometric Method 1-500.0 mg/I 3.20
13/ B.0O.D (3 Days 270C) mg/l 3 — Day BOD test. (IS 3025 (Part 44) 1993 Reaffirme¢ 05-50000 mg/| 682

Laboratory Remarks : Approved By:399-lab_399 Dt.: 07/07/2023

R.C.VASAVA,S.O

Note :

. The results relate only to the items sampled and tested.

. Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.
. The report shall not be reproduced except in full or part without approval of the laboratory.
. The Board is not responsible for the authenticity for the samples not collected by the Board’s officials.
. Total liability of our laboratory is limited to the invoiced amount. Any dispute arising out of this report is subject to
Guijarat Jurisdiction only.
. Permissible Limits: as per Schedule VI of EPA Rules, 1986 as ammended by Second and Third ammendment 1993 for Effluents
. Physicochemical and microbiological parameters, Std.Methods for Water and Waste Water- 23nd Edition by APHA.
8. Bioassay test (for toxicity) -1S:6582:Part-2:2001; Reaffirmed 2007.

a b~ ON -

~N O

*** END OF TEST REPORT ***

28/02/2024 16:36:14 54008A15-070C-4734-B95D-46BCA254D073
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Gujarat PollutfryCntrol Board PCB Id: 32798 |

W (Inspection Report ) - Air,Water ,Hazardous
-y (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)
1 |Industry Details detox india private limited | Outward No: 41182-18/07/2023 |
Email : PLOT NO:7921-22-23,
zldank@detoxgroup.in GIDC Ankleshwar, ,
Teleohone: Ankleshwar - 393002
ephone - DIST : Ankleshwar, TAL : Ankleshwar, SIDC : Ankleshwar
9714712866
Inspection Id : 741944 ( On Complaint ) RoName: Ankleshwar
2 |Type/ Scale/ Sector / Status:  RED / LARGE / Common treatment and disposal facilities(CETP, TSDF, Ewaste

recycling, CBMWTF, effluent conveyance project, incinerator, solvent/acid recovery
plant, MSW sanitary landfill site) / In Operation

3 | Inspection Dt & Time: 26/06/2023 13:15/ Water Person Contacted : Mr. C.P.Singh- DGM operations
4 | Env Audit Detail : Sch: 1, N. G. Patel Polytechnic- Civil Engineering, Year : 2017 ,0On Dt :
Commissioned Dt :  01/10/2015 Production Start Dt : 31/03/2012 Applicability of CRZ Rules: No
5 |Water Consumption inKiloLtsPer Day _ __ Ind: 3330000 _ _ _Dom: 20000 _ _ _ | Borewells 0_
6 | Waste Water generation / Discharge (klpd) :  Ind: 105.000 Dom: 20.000 Tubewells: 0
7 |Consumer No.(ElectricMeter): 62905 Sourceof Water Supply: Recydled  _ _ ___ _ __ __ __
8| Disposal Modeof [ndustrial / Domestic: Zero Discharge/ Sosk Pt
9 | Discharge Pt / Final Receiving Body (Ultimate): ZERO DISCHARGE UNIT. IN CASE OF EMERGENCY TO
L FETP./ No generation of industrial wastewater
10 | Status of water consent Under the Water Act,1974:  H-126054-29/03/2026 Last Inward:264025-15/11/2022[GRT] _ _
11 |Effluent Treatement plant (ETP) : Units, if provided and status:
ETP Details : CMBR-Course Membrat Bio Reactor,P-Collection Cum Equalization,P-Flash Mixer,P-Floculator,P-Lamella
Settler,P-Nuetralization,P-Pri Settling Tank,S-Aeration Tank,S-Sludge Dry Beds,S-Sludge Holding Tank, T-Carbon Filter,T-
_|sdFilter
12 |\Whether Industry isa member of CETP ? No
13 Boilers=3, DG Sets=2, Flue Gas =5, Process=4 , ETP Cap = 5891 , Capacity of All = NA

APCM Details : Bag Filter,E.S.P,Multi Cyclone ,Scrubber,Water Scrubber
Fuel Used : Coal,Diesel
Stack Attached to: *** Not Applicable,.... Any Other,Boiler,D.G. Sets,Hot Air Generator

14

15
16
17

TSDF Name:  Safe Enviro Private Limited

LabChargesPending: Rs 4032000 __Water CessChargesPending: NIL
Last Env. Form V : 2021-2022 Water CessReturn : 2017-2018 HW Monthly Return : 2023-99
Last 3Legal Action :

Insp Dt Act Leg Dt For Insp ID IR-Leg Type Out No
11/05/2023 NOT 01/07/2023 31A,, 737048 NOT COM 746303
04/05/2023 SCN 30/05/2023 736379 SCN SCN 743655
13/03/2023 NOT 17/05/2023 33A,, 729046 NOT AUD 742233

Monthly Patrak Data: Last Return: 202306 HAZD Waste Disposal : 1815.000 (88 Trucks)
Electricity Units Consumed in month Water Consumed in month Effluent Discharged in month
Production - 2203146, ETP - 472850, APCM - 92852 Meter Reading - O, Kilo Litre - 41743 Meter Reading - O, Kilo Litre - 0

18/07/2023 1/5(Through XGN)




Gujarat Pollutfry@ntrol Board PCB d: 32798

W (Inspection Report ) - Air,Water ,Hazardous
-y (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

General Observation

a | - | Isthe Industry in Operation ?? Yes

a |- | ROFileNo I1D:32798

b |- | Industry Operating without CCA No.

c |- | HasProduction exceeded (last 3 MTHSs) than CCA-Qty | No.

dl- Any products-NOT in CCA, manufactured-Last 3 No.

MTHs

e |- | Foul Odour/Fugitive Emission/Bye Pass in Premises ?? | No.

f | - | Industry Name CHANGED in recent times ?? No.

g | - | HasRegn with CETP or TSDF expired ?? No.

h |- | Seperate Energy Meter for A.P.C.M ? No.

h |- | Provision of any STAND-BY Pump ?? No.

Water Parameter

b |- | Source of Water Supply Recycled

c |- | W.W.G isEXCEEDING the CCA Limits No.

d |- | W.W Disposal as per the Consent Conditions ? Yes

e |- | Wasthe ETPin operation ? Yes

f | - | Treatment System ADEQUATE to handle existing effluent | Adequate

g |- | Did u observe ANY ILLEGAL Discharge ?? No.

h |- | Nos of Samples collected 1
Remarks

Note: EIA 2006 / SEIAA / E.C / MOEF Applicable : Yes

Site Observations during Inspection, PCB-ID: (32798)

Unit is visited with referrnce to fish kill incidence. IR and photographs uploaded as PDF [453]-03/07/2023
~ RO Comments/Reply :Strict action may be taken-18/07/2023

| recommend : g. Recommend Strict Action
W.C Notings: --------------------- [453-DEE]~

Specific I nstructions given to Industry at thetime of visit , for Pt to Pt Compliance

2. wUoll QHSRue{l vieR €35 RH cleR Fol HL contaminated wiw HRA 8. % CRULE ol 51RQL GlEIR ol
Aofl ddeldl gwcll.

. AR UUsll AsHoll o8 olelRell ollagHl WUl WsHoll solid waste ol 25\HL cdRULEL SIRE
contaminate &tSa\  brown colored w/w leachate 45 & %Hlol UR USH tallal AUAA B RAH 2R §ot (GIDC
oll) 1l g ol WA, UER 28l Welloll QHERUH WASAL U Al weotl Al of ol Aol yrdl
ddeldl gudl.

Compliance Observed in this | nspections.

18/07/2023 2/5( Through XGN )




Guijarat Pollutirf@ntrol Board

W (Inspection Report ) - Air,Water ,Hazardous
-y (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

PCB Id: 32798

Instructions in Previous Visits and Reply

Insp Det

Instruction Status

2. Yelslcl AHA AsHoll R dleR §otatl vuGeAzHidl olel wrll-ll As
otyoll AsA 53 O.

741883(25/06/23)

Still Pending

1. Yesld AHA el AsHo(l RAH leR 3atoll wBeAe HIRSA SWDHL
8¢ contaminated waste water AsHo{l 662 YU SWDHL (st ud
oflcll HAE el SlESalcd AB2A2 WA lelldd collection pitHl ¥ H2R UuU
Gl glall HAA AER sllold YoclU sal ole AsHul sl st gl HleR
UU ALY 5 ol R 2R 38etoll wG2AR AU ASOUAA dleal ol $A
wa contaminated waste water @SIA AL Gitl 53¢, wH AsHHL
contaminated waste water oll (sl $ (3.

741883(25/06/23)

Still Pending

¥) el e YsiRell weoll 3lalR ot ol Aoll Yl ddelil vl
A wUsill AsHoll pre monsoon plan 7 sl

739836(04/06/23)

Still Pending

) AURAY AUl AsHoll Yeltsid sRaAEaA Aeell AciHl AUAA. YALsld
UHA wUell AsHell wslR Brown colored wastewater clRULEa R
AsMel wash out ASA 21AG Hlal HAA Boll cllesi@s Golcllal [(AarlojuR
[Astct s WA Aol HEAl wuRus 2% s2cl.

739836(04/06/23)

Still Pending

R) YISl AHA W Uell AsHo{l storm water drain Hi Axes AsHsll internal
storm water drain Hi Brown color o} contaminated w/w A8§ 42¢ lall HAA
BA cleslAs [AANgAR [AslA 5 U Aoll QL WRUS % sl

739836(04/06/23)

Still Pending

3) BUell AsHel ETP AlR2Ulell oi2s Udd 2ty Aol 0o auefa
AsHoll RAH 2R I8l A 8lal UER WA 58 YslRall B Aol dA
2% 5l Aol Aol WHURUE [AAsIA $C.

739836(04/06/23)

Still Pending

4. Report regarding repairing of CEMS attached with SD. Take necessary
steps to control SO2 emission.; We have uploaded point vise compliance
report in extra attachment file. (18/05/2023)

737048(11/05/23)

Partial Compliance

3. OCEMS for boiler stack shows reading of SO2 92.7 ppm which is more
than consented quantity.; We have uploaded point vise compliance report in
extra attachment file. (18/05/2023)

737048(11/05/23)

Partial Compliance

2. OCEMS for gaseous parameters attached with spray dryer stack is found
not in operation.; We have uploaded point vise compliance report in extra
attachment file. (18/05/2023)

737048(11/05/23)

Partial Compliance

1. Unit is visited with reference to telephonic complaint regarding air
pollution.; We have uploaded point vise compliance report in extra attachment
file. (18/05/2023)

737048(11/05/23)

Compliance NOT Required

18/07/2023 3/5( Through XGN )
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Gujarat Pollutfry@pntrol Board [ PCB 1d: 32798

(Inspection Report ) - Air,Water ,Hazardous

R iyt =g
-y (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

Annexure Details - Air,Stack,Hazardous Waste & Samples PCB-ID: (32798)

A Sample Details

Sr | Act |Ph/Temp/Air Sampled Time Type Sampling Point Col-Cond
1| W-13 8-9onphstrip/ 30 1300-1300 REP | w/w sample collected from ponding near hazardous dark brown
waste truck no gj12 z 1923 located near gidc swd ~

B Process Stacks

Sr |Stack attached to Mts Remark Details of APCM Probable Pallutants.
1 |... Any Other 14 unloading SCR AMM-175,
2 |... Any Other 14 mee vent SCR AMM-175,
3 |... Any Other 10 3nos. mee vent SCR AMM-175,
4 |... Any Other 14 voc/ ammonia stripper SCR AMM-175,
C Flue gases Stacks
Sr | Stack attached to Mts |Remark SMF APCM Fuel Consp-Unit Insp Remk
1 | Boiler 55 [120 TPH (2 x 60 TPH) YES ESP,WSC Coal 650 T/Day
Common Facility
Boiler
2 | *** Not Applicable 0 Not Applicable NO N.A Not Used/N.A | O
3 | Hot Air Generator 50 [2no attached to spray YES FIL,MUL,SCR | Coal 50 T/DAY
dryer (7.5 MKCal/h)
4 | Boiler 50 [Boiler-01 Nos-18.5 YES ESP,WSC Coad 60 T/DAY
TPH EAC
5 |D.G. Sets 11 2 X 1000 KVA YES N.A Diesdl 41.66 LIT/Hour
(STANDBY)
D Details about Hazardous Waste Management :
Sr Sour ce of Hazardous Waste Catg Qty/Y ear HW Disposal M anagement
1 | Empty barrels/containers/liners contaminated with hazardous | -33.1 54.600-M.T| COL,DCO,CYC,STO,TRA
chemicals /wastes
2 |Chemica dudge from waste water treatment | -35.3 80850.000-M.T | COL,DSS,STO, TRA
3 | Spent Solvents | -20.2 182500.000-M.T| COL,DSI,CYC,STO
4 |Chemica dludge from waste water treatment | -35.3 7000.000-M.T | COL,DSS,STO,TRA
5 | Concentration or evaporation residues | -37.3 301.000-M.T| COL,DSS,TRA
6 | Used or Spent Oil | -5.1 1.201-M.T | COL,CYC,REU,STO
7 |Chemica dudge from waste water treatment | -35.3 7350.000-M.T | COL,DSS,STO,TRA
8 |Chemica dludge from waste water treatment | -35.3 22750.000-M.T | COL,DSS,STO, TRA
9 | Spent Carbon or filter medium | -36.2 48.300-M.T| COL,DSI,CYC,STO,TRA
10 | Chemical Waste (Solid) Z -733 0.000-M.T | DST
E Products:
Sr Product Name NOC Qty CCA Qty Applied Qty Inspection Remark
1 |ammonia voc stripper 54000.000 80250.000 - KLT 54000.000| CCA RENEWAL
APPLICATION: 1800 KL/DAY
2 |Ammonium Chloride 0.000 300.000- M.T 0.000|Proposed CETP
3 |Copper Carbonate or Copper Sulfate or Copper 0.000 75.000- M.T 0.000|Proposed CETP
Hydroxide
4 |copper sulphate recovery plant 0.000 9000.000 - KLT 0.000|NA
5 |Magnesium Carbonate 0.000 240.000- M.T 0.000 |Proposed CETP
6 |mee/ mvr with atfd & centrifuge 54000.000|  80250.000 - KLT 54000.000 |CCA Renewal : MEE 250* 3, 350
* 3: 1800 KL/Day
7 |power generation 4.800 4.800 - MWH 4.800|CCA Renewal: Power generation
48MW X 1
8 |recovered ammonium sulphate 0.000 0.000- M.T 0.000|NA
9 |recovey of ammonium sulphate 0.000 0.000-M.T 0.000|NA
10 |spray dryer 15000.000|  30000.000 - KLT 15000.000|CCA Renewal: Spray Dryer 250
KL/DAY X 2NOS
11 |steam from 2 x 60 tph boiler 2880.000 5760.000 - M.T 2880.000(CCA Renewal : Boiler 2 x 60

TPH

F Raw material :

18/07/2023

4/5 ( Through XGN)




Guijarat Pollutirf@gntrol Board PCB Id: 32798
W (Inspection Report ) - Air,Water ,Hazardous
-y (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)
Sr Raw Material Name Capacity - Unit / Month
1 [aum 0.000-M.T
2 |carbon 0.000- M.T
3 |cod 0.000- M.T
4 |Fresh caustic 0.000- M.T
5 |Hydrated Limi 0.000- M.T
6 |lime 0.000-M.T
7 |Magnesium Chloride 0.000- M.T
8 |sodium hydroxide 0.000- M.T
9 |spent / fresh caustic 0.000- M.T
10 |spent /fresh sulphuric aci 0.000- MT3
11 |sulphuric acid 0.000- M.T
12 \wastewater 0.000 - KLT
G Water Consumption & Generation Break up
Sr | Water Code (Qty in klpd - Kilo Ltr per Day) | WC : 3350.000 WWG : 125.0000  Water Source Remark
1 | Agriculture 30.000 0.000 SIDC
2 | Boiler Feed 2717.000 75.000 SIDC Water Consumption : Boiler
(185TPH) - 45KLD & 120
TPH Common facility Boiler
- 2672KLD
3 | Cooling Water 500.000 0.000 SIDC 176 KLD waste water
generated from Cooling
which isrecirculated along
with Boiler Blow down
4 | Domestic Purpose 20.000 20.000 SIDC
5 |Cthers..... 73.000 20.000 Recycled Water consumption -
Scrubbing : 20 KLD, Lime
preparation : 53 KLD
6 | Wash Water 10.000 10.000 Recycled
H Solid Waste

Inspection Team: N H PARMAR,SSA

| hereby affirm, that all the PDF, Data mentioned above, fees paid has been checked & certified.

Signature By(N H PARMAR,SSA)

18/07/2023
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Detox India

This unit is visited with reference to fish kill incidence in river Amravati. During inspection it is
observed at up stream side of C pumping station brown colored effluent ponding is observed
near GIDC strom water drain. It is also observed that w/w from these ponding is going into GIDC
strom water drain. Various such ponding are observed nearby and flow in GIDC strom water
drain is also observed. It is found that these effluent ponding are created from Hazardous waste
trucks standing near GIDC strom water drain. Left over material in these trucks contaminated
the rain water and created effluent ponding near the trucks and which leads to GIDC strom
water drain. Then this unit is visited and person contacted has confirmed that all the hazardous
waste trucks are used by them for transferring their waste to Safe Enviro TSDF site at Magnad-
Jambusar. Unit is directed to take all the hazardous waste trucks within their premises.
Photographs attached. Detail fish kill incidence IR is put up in PCB ID-29509 dated 26/06/2023.
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32798- Detox India Pvt Ltd. Visit date: 26-06-2023

Natural kotar conveying effluent toGIDC SWD Ponding near Haz waste trucks




qﬁ'm Cu'cb’q_ ANALYSIS REPORT FOR Gujarat Pollution Control Board

f’ — WATER / WASTE WATER SAMP1) 79 Bharuch
—— C-1/119/3, GIDC Phase-2
Sample ID:389965 - Analysis Completion:06/07/2023 | Narmadanagar

@ Bharuch-392015
Common treatment and disposal facilities(CETP, TSDF, Ewaste recycling, CBMWTF, Tele:(0264)2246333
effluent conveyance project, incinerator, solvent/acid recovery plant, MSW sanitary
landfill site) / LAB Inward : 51302

TEST REPORT

\ Test Report No. : 51302 Date: 07/07/2023

1. Name of the Customer : DETOX INDIA PRIVATE LIMITED - 32798

2. Address : 7921-22-23,GIDC Ankleshwar,
Ankleshwar-393002, Taluka : Ankleshwar, District : Ankleshwar, GIDC
3. Nature of Sample : REP-Representative/Grab, (Insp Type : COM-On Complaint)
4. Sample Collected By : N H PARMAR,SSA
5. Quantity of Sample Received : Slit
6. Code No. of the Sample : 389965
7. Date & Time of Collection & Inwarding : 26/06/2023 , (1300 to 1300) & 27/06/2023
8. Date of Start & Completion of Analysis : 27/06/2023 & 06/07/2023
9. Sampling Point w/w sample collected from ponding near Hazardous waste truck no
10. Flow Details (Remarks) GJ12 Z 1923 located near GIDC swd ~
11. Mode of Disposal T yes

12. Ultimate Receiving Body : into GIDC strom water drain
13. Temperature on Collection

14. Carboys Nos for

: No generation of industrial wastewater
: 30 & pH Range on pH Strip :8-9 on pH strip
: Barcode & Color & Appearance :dark brown

15. Water Consumption & W.W.G (KLPD) : Ind :3330.000 , Dom :20.000 & Ind :105.000 , Dom :20.000

Sr Parameter Unit Test Method Range of Testing Result
1 | Temperature Centigrade | 1S: 3025 (Part — 9) — 1984(Reaffirmed 2006) Ambient oC - 60 oC 30
2 |pH pH Units 4500 H+ B APHA Standard Methods 23rd edi.2017 |1 —14 pH value As or 8.55
3 | Colour Pt.Co.Sc. 2120 B APHA Standard Methods 23rd edi. 2017 2 -to 99 Hazen & 1-50 4000
4 | Total Dissolved Solids mg/l Gravimetric method. (2540 C APHA Standard Method 10 — 200000 mg/L 50096
5 | Suspended Solids mg/l Gravimetric method. (2540 D APHA Standard Method 2 — 10000 mg/L 1212
6 | Ammonical Nitrogen mg/| 1).Titrimetric method (4500 NH3 B & C APHA Standal 1 - 2000 mg/I. 16.8
7 | Chloride mg/l Argentometric method. (4500 CI? B APHA Standard N 1 - 50000 mg/I 23750
8 | Sulphate mg/l APHA(23rd edi) 4500 SO4 E 2-40mgl/l 7033
9 | Chemical Oxygen Demand mg/l APHA (23rd Edition)- 5220 B Open Reflux Method-2( 5.0- 50000 mg/I 10125
10| Oil & Grease mg/l Liquid — Liquid Partition Gravimetric method. (6520 B| 01 — 1000 mg/| BDL
11| Phenolic Compounds mg/l 4 Amino Antipyrene method without Chloroform Extra 0.1 — 50 mg/I 0.18
12| Sulphide mg/l APHA (23rd Edi.)4500-s2-F —iodometric Method 1-500.0 mg/I 3.60
13/ B.0O.D (3 Days 270C) mg/l 3 — Day BOD test. (IS 3025 (Part 44) 1993 Reaffirme¢ 05-50000 mg/| 2123

Laboratory Remarks : Approved By:399-lab_399 Dt.: 07/07/2023

R.C.VASAVA,S.O

Note :

. The results relate only to the items sampled and tested.

. Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.

. The report shall not be reproduced except in full or part without approval of the laboratory.

. The Board is not responsible for the authenticity for the samples not collected by the Board’s officials.

. Total liability of our laboratory is limited to the invoiced amount. Any dispute arising out of this report is subject to
Guijarat Jurisdiction only.

a b~ ON -

~N O

. Physicochemical and microbiological parameters, Std.Methods for Water and Waste Water- 23nd Edition by APHA.
8. Bioassay test (for toxicity) -1S:6582:Part-2:2001; Reaffirmed 2007.

. Permissible Limits: as per Schedule VI of EPA Rules, 1986 as ammended by Second and Third ammendment 1993 for Effluents

28/02/2024 16:39:28

*** END OF TEST REPORT ***
223DDAB8-E4B1-4DE4-BFE2-016BC43818F4
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Guijarat Pollutfi@¢pntrol Board PCB Id: 32798 |

W (Inspection Report ) - Air,Water ,Hazardous
-y (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)
1 |Industry Details DETOX INDIA PRIVATE LIMITED | Outward No: 41262-01/08/2023 |
Email : PLOT NO:7921-22-23,
zldank@detoxgroup.in GIDC Ankleshwar, ,
Teleohone: Ankleshwar - 393002
epnone . DIST : Ankleshwar, TAL : Ankleshwar, SIDC : Ankleshwar
9714712866
Inspection Id : 742452 ( Routine Visit) RoName: Ankleshwar
2 |Type/ Scale/ Sector / Status:  RED / LARGE / Common treatment and disposal facilities(CETP, TSDF, Ewaste

recycling, CBMWTF, effluent conveyance project, incinerator, solvent/acid recovery
plant, MSW sanitary landfill site) / In Operation

Inspection Dt & Time: 29/06/2023 18:30/ Water Person Contacted : Mr. Manish Sharma - Asst.
Manager

Env Audit Detail : Sch: 1, N. G. Patel Polytechnic- Civil Engineering, Year : 2017, On Dt :

Commissioned Dt :  01/10/2015 Production Start Dt : 31/03/2012 Applicability of CRZ Rules: No

10
11

12

Water Consumption in Kilo Lts Per Day Ind: 3330.000 Dom: 20.000 Borewells: 0

Effluent Treatement plant (ETP) : Units, if provided and status:

ETP Details : CMBR-Course Membrat Bio Reactor,P-Collection Cum Equalization,P-Flash Mixer,P-Floculator,P-Lamella
Settler,P-Nuetralization,P-Pri Settling Tank,S-Aeration Tank,S-Sludge Dry Beds,S-Sludge Holding Tank, T-Carbon Filter,T-
Sand Filter

Whether Industry isa member of CETP ? No

13

Boilers=3, DG Sets=2, Flue Gas =5, Process=4 , ETP Cap = 5891, Capacity of All = NA

APCM Details : Bag Filter,E.S.P,Multi Cyclone ,Scrubber,Water Scrubber
Fuel Used : Codl,Diesel
Stack Attached to: *** Not Applicable,.... Any Other,Boiler,D.G. Sets,Hot Air Generator

14

15
16

17

| TSDF Name:  SafeEnviroPrivatelimited
LabChargesPending: Rs 2461500 _Water CessChargesPending: NIL
Last Env. Form V : 2021-2022 Water CessReturn : 2017-2018 HW Monthly Return : 2023-99
Last 3Legal Action:
Insp Dt Act L eg Dt For Insp ID IR-Leg Type Out No
11/05/2023 NOT 01/07/2023 31A,, 737048 NOT COM 746303
04/05/2023 SCN 30/05/2023 736379 SCN SCN 743655
13/03/2023 NOT 17/05/2023 33A,, 729046 NOT AUD 742233
Monthly Patrak Data: Last Return: 202306 HAZD Waste Disposal : 1815.000 (88 Trucks)
Electricity Units Consumed in month Water Consumed in month Effluent Discharged in month
Production - 2203146, ETP - 472850, APCM - 92852 Meter Reading - O, Kilo Litre - 41743 Meter Reading - O, Kilo Litre -0

01/08/2023 1/6 (Through XGN)




Guijarat Pollutfi@Cpntrol Board PCB Id: 32798

W (Inspection Report ) - Air,Water ,Hazardous
-y (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

General Observation
a | - | Isthe Industry in Operation ?? Yes
a |- | ROFileNo ID:32798
b |- | Industry Operating without CCA No.
c |- | HasProduction exceeded (last 3 MTHSs) than CCA-Qty | No.
dl- erlprroducts-NOT in CCA, manufactured-L ast 3 No.
S
e |- | Foul Odour/Fugitive Emission/Bye Pass in Premises?? | Yes As per crux
f |- | Industry Name CHANGED in recent times ?? No.
g | - | HasRegn with CETP or TSDF expired ?? No.
h |- | Seperate Energy Meter for A.P.C.M ? No.
h |- | Provision of any STAND-BY Pump ?? No.
Water Parameter
b |- | Source of Water Supply Recycled
c |- | W.W.G isEXCEEDING the CCA Limits No.
d |- | W.W Disposal as per the Consent Conditions ? No. As per crux
e |- | Wasthe ETPin operation ? Yes
f |- | Treatment System ADEQUATE to handle existing effluent | Adequate
g |- | Did u observe ANY ILLEGAL Discharge ?? Yes As per crux
h |- | Nos of Samples collected 02
Remarks

Note: EIA 2006 / SEIAA / E.C / MOEF Applicable : Yes

Site Observations during Inspection, PCB-ID: (32798)
I nspection Crux:

General Observation:

This unit isinspected with reference to routine holiday monitoring in GIDC Ankleshwar area considering
ongoing rain. Detail IR is attached herewith as document. [692]-21/07/2023

~ RO Comments/Reply :Strict action recommended. -01/08/2023

Water Observation:

Air Observation:

Hazard Observation:

| recommend : g. Recommend Strict Action

01/08/2023 2/6 ( Through XGN )




Gujarat Polluti§i@@ntrol Board PCB Id: 32798

s a (Inspection Report ) - Air,Water ,Hazar dous
Ny (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

W.C Notings: ---------- [692-AEE]~

Specific Instructions given to Industry at the time of visit , for Pt to Pt Compliance
2. AsUo{l SWD outlet area WA AsH ([ArclRHL A2 UAA contaminated clRALEL WLl R20lgR [sia
531 WA QL sl

3. As el 818 USslRq) contaminated wiw AsHo{l GlalR ol 2 Aoll ddel3l Audl.

. BRA% WUl AsHoll main gate WAL cRULEL contaminated water % Blcll HAA B A€ Yalsic
Al AAA. YISl UHA UER contaminated WRIL AsHo{l telR GIDC SWD Hl % QUAA el Aol As
olyoll YeauslRQL A AsA 53 B, UER Glloldl w33 YURLHS ULl Acll.

¥. AsHol{l SWD <l final gate WAL sump Hl A5 wiw oll A5 oyl Y2usWL ud A5 s B.

U. Monsoon action plan 22 $cll el dell YUl UMWl s

S. Yellsld AMHA CCTV footage 3% S ol 8l Bl Alell (19:00 sAUsel 1¢:00 sclsail) CCTV footage
SWD outlet WAsll &l % sRcll.

Compliance Observed in this | nspections.

01/08/2023 3/6 ( Through XGN )




Guijarat Pollutfpi@ntrol Board

W (Inspection Report ) - Air,Water ,Hazardous
-y (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

PCB Id: 32798

Instructions in Previous Visits and Reply

Insp Det

Instruction Status

2. uuell QugRUell vieR €25 g AleR Fot HL contaminated wiw GREA
8. o cRULE ol $1RA 6lalR oot Aofl dABeldl vl

741944(26/06/23)

Still Pending

4. AR AUl AsHoll ot wslRe{l cllgHl WUetl AsHall solid waste
ol 281HL cRUESL 510 contaminate &Sl brown colored w/w leachate ¢S
A a{lol UR UBA kel AUAA B M AleR Jot (GIDC oll) Hl g tallal
A, UER 25l Wclloll QHISRUH WASAl Al Al Usell @AMl o
ool Aoll Yell ddedl amdl.

741944(26/06/23)

Still Pending

2. Yeltsld UHA AsHoll R dleR 3atell vuGaAeuidl olel wyllell As
otyoll AsA $3A O,

741883(25/06/23)

Still Pending

1. YASll AHA AUl AsHoll R dl2R 38atall wBaAe MIRgA SWDHL
3¢ contaminated waste water AsHoll UslR WU SWDUL [Aslct ad
oflcll HAA Wal $leSalcd AB2A2 WA clolldd collection pitHl ¥ Hl2R UU
ot ool HAA AER sllold Yool sl olle AsHML sl sHARL gl HleR
UU ALY 53 Aol R dleR J8otoll G2A2 AU ASOUAC cleal ol $E
ua contaminated waste water (Al U oltl $3A. wUH AsHHL
contaminated waste water oll [(AslAd 5 (3.

741883(25/06/23)

Still Pending

¥) el AeR UsRell tesll s3laR of tal sl YRl ddel3l uwmcll
A wUsill AsHoll pre monsoon plan 7 sl

739836(04/06/23)

Still Pending

) A% BlUoll AsHell Yallsid sRaleatl Aealdl Al WA, YALSId
UHA wUell AsHo{l vk Brown colored wastewater clRULEa R
AsHHll wash out USA 212G Blall HAA Boll Alesl@As Golcllal RarlloguR
@Astct s WA Aol HdAl wuuRue 2% s,

739836(04/06/23)

Still Pending

R) YISl AHA W Uell AsHo{l storm water drain Hi Axes AsHell internal
storm water drain Hl Brown color oj contaminated w/w A8§ 4 %l HOAA
BA cleslAs [AANgAR [AslA 5w Aoll QL WURUS % sl

739836(04/06/23)

Still Pending

3) BUell AsHell ETP AR2Ulell oi2s udcd 2 Aol fl0e agfa
AsHoll WAH 2R 38etHl A 8l UER % 58 YsRell B Aol HBAl
% 5cll ol Aol URUS [Asict s

739836(04/06/23)

Still Pending

01/08/2023 4/6 ( Through XGN )
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Gujarat Pollutfp8p

(Inspection Report ) - Air,Water ,Hazardous
(Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

ntrol Board

| PCBId: 32798

Annexure Details - Air,Stack,Hazardous Waste & Samples PCB-ID: (32798)

A Sample Details

Sr | Act |Ph/Temp/Air Sampled Time Type Sampling Point Col-Cond
1| W-13 @8-9onphstrip/29 1835-1835 REP | from contaminated rain water runoff going outside unit Brownish
from near main gate of the unit. ~
2 | W-13 @8-9onphstrip/29 1840-1840 REP | from contaminated rain water accumulated at sump near Brownish
final gate of swd outlet of unit.(within unit
B Process Stacks
Sr |Stack attached to Mts Remark Details of APCM Probable Pallutants.
1 |... Any Other 14 unloading SCR AMM-175,
2 |... Any Other 14 mee vent SCR AMM-175,
3 |... Any Other 10 3n0s. mee vent SCR AMM-175,
4 |... Any Other 14 voc/ ammonia stripper SCR AMM-175,
Cc Fluegases Stacks
Sr | Stack attached to Mts |Remark SMF APCM Fuel Consp-Unit Insp Remk
1 |Boiler 55 [120 TPH (2 x 60 TPH) YES ESP,WSC Coal 650 T/Day
Common Facility
Boiler
2 | *** Not Applicable 0 |Not Applicable NO N.A Not Used/N.A | O
3 | Hot Air Generator 50 [2no attached to spray YES FIL,MUL,SCR | Coal 50 T/DAY
dryer (7.5 MKCd/h)
4 | Boiler 50 Boiler-01 Nos-18.5 YES ESP,WSC Coal 60 T/DAY
TPH EAC
5 |D.G. Sets 11 2 X 1000 KVA YES N.A Diesdl 41.66 LIT/Hour
(STANDBY)
D Details about Hazardous Waste Management :
Sr Sour ce of Hazardous Waste Catg Qty/Y ear HW Disposal M anagement
1 | Empty barrels/containerg/liners contaminated with hazardous | -33.1 54.600-M.T| COL,DCO,CYC,STO,TRA
chemicals /wastes
2 |Chemica dludge from waste water treatment | -35.3 80850.000-M.T | COL,DSS,STO, TRA
3 | Spent Solvents | -20.2 182500.000-M.T | COL,DSI,CYC,STO
4 |Chemica dudge from waste water treatment | -35.3 7000.000-M.T| COL,DSS,STO,TRA
5 | Concentration or evaporation residues | -37.3 301.000-M.T| COL,DSS,TRA
6 | Used or Spent Oil | -51 1.201-M.T| COL,CYC,REU,STO
7 |Chemical dludge from waste water treatment | -35.3 7350.000-M.T | COL,DSS,STO,TRA
8 |Chemica dudge from waste water treatment | -35.3 22750.000-M.T | COL,DSS,STO, TRA
9 | Spent Carbon or filter medium | -36.2 48.300-M.T| COL,DSI,CYC,STO,TRA
10 | Chemica Waste (Solid) Z -733 0.000-M.T | DST
E Products:
Sr Product Name NOC Qty CCA Qty Applied Qty Inspection Remark
1 |ammonial voc stripper 54000.000|  80250.000 - KLT 54000.000 CCA RENEWAL
APPLICATION: 1800 KL/DAY
2 |Ammonium Chloride 0.000 300.000- M.T 0.000|Proposed CETP
3 |Copper Carbonate or Copper Sulfate or Copper 0.000 75.000- M. T 0.000|Proposed CETP
Hydroxide
4 |copper sulphate recovery plant 0.000 9000.000 - KLT 0.000|NA
5 |Magnesium Carbonate 0.000 240.000- M.T 0.000|Proposed CETP
6 |mee/ mvr with atfd & centrifuge 54000.000|  80250.000 - KLT 54000.000 |CCA Renewa : MEE 250* 3, 350
* 3: 1800 KL/Day
7 |power generation 4.800 4.800 - MWH 4.800|CCA Renewal: Power generation
48MW X 1
8 |recovered ammonium sulphate 0.000 0.000- M.T 0.000|NA
9 |recovey of ammonium sulphate 0.000 0.000- M.T 0.000|NA
10 |spray dryer 15000.000| 30000.000 - KLT 15000.000|CCA Renewal: Spray Dryer 250
KL/DAY X 2 NOS
11 |steam from 2 x 60 tph boiler 2880.000 5760.000 - M.T 2880.000 CCA Renewal : Boiler 2 x 60
TPH

F Raw material :

01/08/2023

5/6 ( Through XGN )




Guijarat Pollutfi@Epntrol Board PCB Id: 32798
W (Inspection Report ) - Air,Water ,Hazardous
-y (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)
Sr Raw Material Name Capacity - Unit / Month
1 [aum 0.000-M.T
2 |carbon 0.000- M.T
3 |cod 0.000- M.T
4 |Fresh caustic 0.000- M.T
5 |Hydrated Limi 0.000- M.T
6 |lime 0.000-M.T
7 |Magnesium Chloride 0.000- M.T
8 |sodium hydroxide 0.000- M.T
9 |spent / fresh caustic 0.000- M.T
10 |spent /fresh sulphuric aci 0.000- MT3
11 |sulphuric acid 0.000- M.T
12 \wastewater 0.000 - KLT
G Water Consumption & Generation Break up
Sr | Water Code (Qty in klpd - Kilo Ltr per Day) | WC : 3350.000 WWG : 125.0000  Water Source Remark
1 | Agriculture 30.000 0.000 SIDC
2 | Boiler Feed 2717.000 75.000 SIDC Water Consumption : Boiler
(185TPH) - 45KLD & 120
TPH Common facility Boiler
- 2672KLD
3 | Cooling Water 500.000 0.000 SIDC 176 KLD waste water
generated from Cooling
which isrecirculated along
with Boiler Blow down
4 | Domestic Purpose 20.000 20.000 SIDC
5 |Cthers..... 73.000 20.000 Recycled Water consumption -
Scrubbing : 20 KLD, Lime
preparation : 53 KLD
6 | Wash Water 10.000 10.000 Recycled
H Solid Waste

Inspection Team : S B.Patel, SO - Mr ranaravirgjsinh p

| hereby affirm, that all the PDF, Data mentioned above, fees paid has been checked & certified.

Signature By(S.B.Patel,SO )

01/08/2023

6/6 ( Through XGN )




186

Inspection Report
M/s. Detox India Pvt. Ltd

This unit is inspected with reference to routine holiday monitoring in GIDC Ankleshwar area considering
ongoing rain. During the inspection, brownish contaminated rain water runoff going outside unit
premises through main gate of unit is observed, which goes to GIDC storm water drain outside the unit
premises. The Contaminated rain water discharged from this unit first goes near C-pumping station from
where it flows into Sarangpur khadi ultimately meeting River Amravati. Unit is instructed to take steps to
prevent flow of contaminated rain water going outside unit premises. During the inspection, rain water
discharge point located on back side of unit near canteen is observed closed (rain had stopped recently)
however contaminated rain water having brownish color is observed in the sump following the gate
valve of internal storm water drain. One sample of w/w from contaminated rain water accumulated at
sump near final gate of SWD outlet of unit is collected for analysis purpose. Unit has provided
recollection pump which was not in operation during inspection. Contaminated rain water accumulation
near the SWD outlet area is also observed and unit is instructed to collect and dispose the same as per
norms. Unit has not furnished the CCTV recording during inspection so unit is instructed to furnish CCTV
footage of 2 hours (17:00 hrs to 19:00 hrs of 29.06.2023 — to check actual opening & closing of gate
valve of internal SWD outlet). Written remarks are given to person contacted. Unit is specifically
inspected with reference to contaminated rain water discharge other details are not verified.
Photographs are attached herewith.

Photographs taken during inspection

—__ I
el T,‘*wru":: 1

m

Contaminated rain water going outside unit Internal SWD collectlon pit W|th gate valve &
from main gate area of the unit pump followed by a holding sump




Contaminated rain water accumulated in SWD outlet area




qﬁ'm Cu'cb’q_ ANALYSIS REPORT FOR Gujarat Pollution Control Board

f — WATER / WASTE WATER SAMP1) 8 8 Bharuch
—— C-1/119/3, GIDC Phase-2
Sample ID:390236 - Analysis Completion:10/07/2023 | Narmadanagar

@ Bharuch-392015
Common treatment and disposal facilities(CETP, TSDF, Ewaste recycling, CBMWTF, Tele:(0264)2246333
effluent conveyance project, incinerator, solvent/acid recovery plant, MSW sanitary
landfill site) / LAB Inward : 51346

TEST REPORT

\ Test Report No. : 51346 Date: 11/07/2023

1. Name of the Customer : DETOX INDIA PRIVATE LIMITED - 32798

2. Address : 7921-22-23,GIDC Ankleshwar,
Ankleshwar-393002, Taluka : Ankleshwar, District : Ankleshwar, GIDC
3. Nature of Sample : REP-Representative/Grab, (Insp Type : ROU-Routine Visit)
4. Sample Collected By : S.B.Patel,SO
5. Quantity of Sample Received : Slit
6. Code No. of the Sample : 390236
7. Date & Time of Collection & Inwarding : 29/06/2023 , (1835 to 1835) & 30/06/2023
8. Date of Start & Completion of Analysis : 30/06/2023 & 10/07/2023
9. Sampling Point From contaminated rain water runoff going outside unit from near main
10. Flow Details (Remarks) gate of the unit. ~
11. Mode of Disposal ¢ Yes

: GIDC SWD

: No generation of industrial wastewater

: 29 & pH Range on pH Strip :@ 8-9 on pH strip

: Barcode & Color & Appearance :Brownish

: Ind :3330.000 , Dom :20.000 & Ind :105.000 , Dom :20.000

12. Ultimate Receiving Body
13. Temperature on Collection
14. Carboys Nos for

15. Water Consumption & W.W.G (KLPD)

Sr Parameter Unit Test Method Range of Testing Result
1 | Temperature Centigrade | 1S: 3025 (Part — 9) — 1984(Reaffirmed 2006) Ambient oC - 60 oC 29
2 |pH pH Units 4500 H+ B APHA Standard Methods 23rd edi.2017 |1 —14 pH value As or 8.15
3 | Colour Pt.Co.Sc. 2120 B APHA Standard Methods 23rd edi. 2017 2 -to 99 Hazen & 1-50 2000
4 | Total Dissolved Solids mg/l Gravimetric method. (2540 C APHA Standard Method 10 — 200000 mg/L 4320
5 | Suspended Solids mg/l Gravimetric method. (2540 D APHA Standard Method 2 — 10000 mg/L 2450
6 | Ammonical Nitrogen mg/| 1).Titrimetric method (4500 NH3 B & C APHA Standal 1 - 2000 mg/I. 9.52
7 | Chloride mg/| Argentometric method. (4500 CI? B APHA Standard N 1 - 50000 mg/I 1900
8 | Sulphate mg/l APHA(23rd edi) 4500 SO4 E 2-40mgl/l 290
9 | Chemical Oxygen Demand mg/l APHA (23rd Edition)- 5220 B Open Reflux Method-2( 5.0- 50000 mg/I 1900
10| Oil & Grease mg/l Liquid — Liquid Partition Gravimetric method. (56520 B| 01 — 1000 mg/I 1
11| Phenolic Compounds mg/| 4 Amino Antipyrene method without Chloroform Extra 0.1 — 50 mg/I BDL
12| Sulphide mg/l APHA (23rd Edi.)4500-s2-F —iodometric Method 1-500.0 mg/I 6.0
13/ B.0O.D (3 Days 270C) mg/l 3 — Day BOD test. (IS 3025 (Part 44) 1993 Reaffirme¢ 05-50000 mg/| 435

Laboratory Remarks : Approved By:399-lab_399 Dt.: 11/07/2023

R.C.VASAVA,S.O

Note :

. The results relate only to the items sampled and tested.
. Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.
. The report shall not be reproduced except in full or part without approval of the laboratory.
. The Board is not responsible for the authenticity for the samples not collected by the Board’s officials.
. Total liability of our laboratory is limited to the invoiced amount. Any dispute arising out of this report is subject to
Guijarat Jurisdiction only.
. Permissible Limits: as per Schedule VI of EPA Rules, 1986 as ammended by Second and Third ammendment 1993 for Effluents
. Physicochemical and microbiological parameters, Std.Methods for Water and Waste Water- 23nd Edition by APHA.
8. Bioassay test (for toxicity) -1S:6582:Part-2:2001; Reaffirmed 2007.

a b~ ON -

~N O

*** END OF TEST REPORT ***

28/02/2024 16:40:59 D70073A0-B85E-4E82-90CC-6FFFEC15A3E3
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qﬁ'm Cu'cb’q_ ANALYSIS REPORT FOR Gujarat Pollution Control Board

f — WATER / WASTE WATER SAMP1) 89 Bharuch
—— C-1/119/3, GIDC Phase-2
Sample ID:390235 - Analysis Completion:10/07/2023 | Narmadanagar

@ Bharuch-392015
Common treatment and disposal facilities(CETP, TSDF, Ewaste recycling, CBMWTF, Tele:(0264)2246333
effluent conveyance project, incinerator, solvent/acid recovery plant, MSW sanitary
landfill site) / LAB Inward : 51345

TEST REPORT

\ Test Report No. : 51345 Date: 11/07/2023

1. Name of the Customer : DETOX INDIA PRIVATE LIMITED - 32798

2. Address : 7921-22-23,GIDC Ankleshwar,
Ankleshwar-393002, Taluka : Ankleshwar, District : Ankleshwar, GIDC
3. Nature of Sample : REP-Representative/Grab, (Insp Type : ROU-Routine Visit)
4. Sample Collected By : S.B.Patel,SO
5. Quantity of Sample Received : Slit
6. Code No. of the Sample : 390235
7. Date & Time of Collection & Inwarding : 29/06/2023 , (1840 to 1840) & 30/06/2023
8. Date of Start & Completion of Analysis : 30/06/2023 & 10/07/2023
9. Sampling Point From contaminated rain water accumulated at sump near final gate of
10. Flow Details (Remarks) SWD outlet of unit.(Within unit
11. Mode of Disposal P -
12. Ultimate Receiving Body T -

13. Temperature on Collection
14. Carboys Nos for

: No generation of industrial wastewater
: 29 & pH Range on pH Strip :@8-9 on pH strip
: Barcode & Color & Appearance :Brownish

15. Water Consumption & W.W.G (KLPD) : Ind :3330.000 , Dom :20.000 & Ind :105.000 , Dom :20.000

Sr Parameter Unit Test Method Range of Testing Result
1 | Temperature Centigrade | 1S: 3025 (Part — 9) — 1984(Reaffirmed 2006) Ambient oC - 60 oC 29
2 |pH pH Units 4500 H+ B APHA Standard Methods 23rd edi.2017 |1 —14 pH value As or 8.60
3 | Colour Pt.Co.Sc. 2120 B APHA Standard Methods 23rd edi. 2017 2 -to 99 Hazen & 1-50 1500
4 | Total Dissolved Solids mg/l Gravimetric method. (2540 C APHA Standard Method 10 — 200000 mg/L 5798
5 | Suspended Solids mg/l Gravimetric method. (2540 D APHA Standard Method 2 — 10000 mg/L 596
6 | Ammonical Nitrogen mg/| 1).Titrimetric method (4500 NH3 B & C APHA Standal 1 - 2000 mg/I. 10.08
7 | Chloride mg/l Argentometric method. (4500 CI? B APHA Standard N 1 - 50000 mg/I 2225
8 | Sulphate mg/l APHA(23rd edi) 4500 SO4 E 2-40mgl/l 1064
9 | Chemical Oxygen Demand mg/l APHA (23rd Edition)- 5220 B Open Reflux Method-2( 5.0- 50000 mg/I 1145
10| Oil & Grease mg/l Liquid — Liquid Partition Gravimetric method. (6520 B| 01 — 1000 mg/| 3
11| Phenolic Compounds mg/l 4 Amino Antipyrene method without Chloroform Extra 0.1 — 50 mg/I 2.37
12| Sulphide mg/l APHA (23rd Edi.)4500-s2-F —iodometric Method 1-500.0 mg/I 9.2
13/ B.0O.D (3 Days 270C) mg/l 3 — Day BOD test. (IS 3025 (Part 44) 1993 Reaffirme¢ 05-50000 mg/| 262

Laboratory Remarks : Approved By:399-lab_399 Dt.: 11/07/2023

R.C.VASAVA,S.O

Note :

. The results relate only to the items sampled and tested.
. Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.
. The report shall not be reproduced except in full or part without approval of the laboratory.
. The Board is not responsible for the authenticity for the samples not collected by the Board’s officials.
. Total liability of our laboratory is limited to the invoiced amount. Any dispute arising out of this report is subject to
Guijarat Jurisdiction only.
. Permissible Limits: as per Schedule VI of EPA Rules, 1986 as ammended by Second and Third ammendment 1993 for Effluents
. Physicochemical and microbiological parameters, Std.Methods for Water and Waste Water- 23nd Edition by APHA.
8. Bioassay test (for toxicity) -1S:6582:Part-2:2001; Reaffirmed 2007.

a b~ ON -

~N O

*** END OF TEST REPORT ***

28/02/2024 16:41:41 13FDA01C-B0OE6-4E98-9821-D9D9026C393C

Page 1 of 1



Guijarat Pollutfp@Epntrol Board PCB Id: 32798 |

W (Inspection Report ) - Air,Water ,Hazardous
-y (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)
1 |Industry Details DETOX INDIA PRIVATE LIMITED | Outward No: 41172-18/07/2023 |
Email : PLOT NO:7921-22-23,
zldank@detoxgroup.in GIDC Ankleshwar, ,
Teleohone: Ankleshwar - 393002
epnone . DIST : Ankleshwar, TAL : Ankleshwar, SIDC : Ankleshwar
9714712866
Inspection Id : 742751 ( Routine Visit) RoName: Ankleshwar
2 |Type/ Scale/ Sector / Status:  RED / LARGE / Common treatment and disposal facilities(CETP, TSDF, Ewaste

recycling, CBMWTF, effluent conveyance project, incinerator, solvent/acid recovery
plant, MSW sanitary landfill site) / In Operation

3 | Inspection Dt & Time: 01/07/2023 10:30/ Water Person Contacted : Mr. DHARMENDRA CHOTANI
- GM
4 |Env Audit Detail : Sch: 1, N. G. Patel Polytechnic- Civil Engineering, Year : 2017, On Dt :
Commissioned Dt :  01/10/2015 Production Start Dt : 31/03/2012 Applicability of CRZ Rules: No
_5 |Water ConsumptioninKiloLtsPer Day _ _ Ind: 3330.000 _ _ _Dom: 20.000_ _ _ _ | Borewells 0 _
6 | Waste Water generation / Discharge (klpd) :  Ind: 105.000 Dom: 20.000 Tubewells: 0
7 |Consumer No.(Electric Meter): 62905 Source of Water Supply: Recycled
8| Disposal Mode of Industrial / Domestic: __ ZeroDischarge/SoskPit
9 | Discharge Pt / Final Receiving Body (Ultimate): ZERO DISCHARGE UNIT. IN CASE OF EMERGENCY TO
-l ___ . ____ FETP./No generation of industrial wastewater
10 | Status of water consent Under the Water Act 1974: H-126054-29/03/2026 Last Inward:264025-15/11/2022[GRT] __
11 |Effluent Treatement plant (ETP) : Units, if provided and status:
ETP Details : CMBR-Course Membrat Bio Reactor,P-Collection Cum Equalization,P-Flash Mixer,P-Floculator,P-Lamella
Settler,P-Nuetralization,P-Pri Settling Tank,S-Aeration Tank,S-Sludge Dry Beds,S-Sludge Holding Tank, T-Carbon Filter,T-
_|SandFilter o _________.
12 |\Whether Industry isa member of CETP ? No
13 [Boilers=3, DG Sets=2, Flue Gas =5, Process=4 , ETP Cap = 5891 , Capacity of All = NA

APCM Details : Bag Filter,E.S.P,Multi Cyclone ,Scrubber,Water Scrubber
Fuel Used : Codl,Diesel
Stack Attached to: *** Not Applicable,.... Any Other,Boiler,D.G. Sets,Hot Air Generator

14

15
16

17

| TSDF Name:  SafeEnviroPrivatelimited
LabChargesPending: Rs 4032000  Water CessChargesPending: NIL
Last Env. Form V : 2021-2022 Water CessReturn : 2017-2018 HW Monthly Return : 2023-99
Last 3Legal Action:
Insp Dt Act L eg Dt For Insp ID IR-Leg Type Out No
11/05/2023 NOT 01/07/2023 31A,, 737048 NOT COM 746303
04/05/2023 SCN 30/05/2023 736379 SCN SCN 743655
13/03/2023 NOT 17/05/2023 33A,, 729046 NOT AUD 742233
Monthly Patrak Data: Last Return: 202306 HAZD Waste Disposal : 1815.000 (88 Trucks)
Electricity Units Consumed in month Water Consumed in month Effluent Discharged in month
Production - 2203146, ETP - 472850, APCM - 92852 Meter Reading - O, Kilo Litre - 41743 Meter Reading - O, Kilo Litre -0

18/07/2023 1/5(Through XGN)




Guijarat Pollutf@CPpntrol Board PCB Id: 32798

W (Inspection Report ) - Air,Water ,Hazardous
-y (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

One Time Updations
0 |- | Air - Water - Hazd ACTs Applicability ? Air, Water, Haz
e |- | Electric Company Name (Power Supply) DGVCL
p |- | On East Direction of the location of the Company Jitali village
p |- | On North Direction of the location of the Company GIDC-Ankleshwar
p |- | On South Direction of the location of the Company BEIL-Ankleshwar
p |- | On West Direction of the location of the Company GIDC-Ankleshwar
0 | - | Production since (Date) or Proposed 31/03/2012
m |- | W.W.G Treatment thru Pri / Sec/ Tertiary / N.A : Primary
n |- | Nosof Flow-Meters- W.C/W.W.G/ETP= 0,0,0
d |- | IsIndustry ZERO DISCHARGE Catg (If Yes, HOW ?) Yes
General Observation
a | - | Isthe Industry in Operation ?? Yes
a |- | ROFileNo I1D:32798
b |- | Industry Operating without CCA No.
c |- | HasProduction exceeded (last 3 M THS) than CCA-Qty | No. As per Crux.
dl- Any products-NOT in CCA, manufactured-Last 3 No.
MTHs
e |- | Foul Odour/Fugitive Emission/Bye Pass in Premises ?? | No.
f |- | Industry Name CHANGED in recent times ?? No.
g | - | HasRegn with CETP or TSDF expired ?? N.A
h |- | Seperate Energy Meter for A.P.C.M ? N.A
h |- | Provision of any STAND-BY Pump ?? N.A
Water Parameter
b |- | Source of Water Supply Recycled
c |- | W.W.G isEXCEEDING the CCA Limits No.
d |- | W.W Disposal as per the Consent Conditions ? No.
e |- | Wasthe ETPin operation ? Yes
f |- | Treatment System ADEQUATE to handle existing effluent | Adequate
g |- | Did u observe ANY ILLEGAL Discharge ?? No.
h |- | Nos of Samples collected 02
Remarks

Note: EIA 2006 / SEIAA / E.C / MOEF Applicable : Yes

Site Observations during Inspection, PCB-ID: (32798)

18/07/2023 2/5( Through XGN )




Guijarat Pollutfp@@ntrol Board [ PCB1d: 32798 |
W (Inspection Report ) - Air,Water ,Hazardous
-y (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

This unit isinspected with reference to routine round in GIDC Ankleshwar area considering heavy rain going on.
During the inspection, rain water discharge point located on back side of unit near canteen is observed open and
contaminated rain water having dark brown color and pH @ 7-8 on pH strip is observed discharge into GIDC
storm water drain. The discharge valve was full open and contaminated rain water discharge at heavy rate through
provided pipeline (@ 1.5 ft dia) is going on. One sample of same discharge is going on. During inspection
heavy rain was going on. Unit has provided recollection pump and online pH meter at same rain water discharge
point. Online pH was showing 7.5 pH and recollection pump was not in operation. During the inspection,
contaminated rain water runoff ( color —dark brown , pH — 7-8 on pH strip ) also going outside premises through
main gate of unit , which discharged to GIDC storm water drain. The Contaminated rain water discharged from
this unit first goes near C-pumping station from where it was flowing into Sarangpur khadi followed by River
Amravati. Unit isinstructed to clarify regarding such contaminated rain water discharge. Written remarks are
given to person contacted. Unit is specifically inspected with reference to contaminated rain water discharge other
details are not verified. Photographs are uploaded as pdf. [697]-06/07/2023

~ RO Comments/Reply :Considering AR of samples collected during monitoring on 4/6/2023, 25/6/2023,
26/6/2023, 29/6/2023 and 1/7/2023 strict action is recommended.-18/07/2023

| recommend : g. Recommend Strict Action
W.C Notings: ------------ [697-DEE]~

Specific I nstructions given to Industry at thetime of visit , for Pt to Pt Compliance

Yesld UM final storm water discharge point il Jut 2 WA Ul wiw ol otyetl lact 8.

Yelsld AHA AsHoll WONatl GO WA storm water final outlet point WA contaminated storm water oll
discharge %lcll HAA el AsHatl Yud A2 UYL Ul contaminated storm water ol discharge WsHoll o812
Ul Alal HAA Al A sl Yl sl 8l rain water cross contamination o 2L detl HIZ Yrcl UILEL
Acll.

Compliance Observed in this I nspections.

Instructions in Previous Visits and Reply Insp Det Instruction Status
2. utuell QrugRUell 2ieR €25 g dleR Jot HL contaminated wiw GRA | 741944(26/06/23)
8. % ARUE oll 50 UslR olstal Aol d3elI] Al

. AR WUl AsHo{l otos wslRell cllagHl BUsll AsHell solid waste | 741944(26/06/23)
oll 251l cRULESL 5120 contaminate &Sl brown colored w/w leachate ¢S
A a{lol UR UBA tllal AUAA B M dleR Fot (GIDC oll) Ul g tallal
A UER 25l Wclloll QHISRUHL WASCL Al Al Yol @lAruHL o
o Aoll Yell ddedl omdl.

2. Yellsld UHA AsHoll WU dleR 3atall vuGaAeuiell olel wgllsll A s 741883(25/06/23) Still Pending
otyoll AsA 5 B,
1. YASlct AHA AUoll AsHoll R dl2R 3atall WiBaAe HRgA SWDHL | 741883(25/06/23) Still Pending

8¢ contaminated waste water AsHo{l tlsl2 UGS SWDHL (st ud
oflcll HAA el §leSalcd ABeA2 WA clelldd collection pitHl ¥ Hl2R UuU
ol ool HAA AER Gllold Yool sal alle AsHul sl st gl HleR
UU ALY 53 ol R 2R J8etoll wG2A2 A ASOUAA dlea ol $E
w4 contaminated waste water @Sl Ul ol 53¢, wH AsHHL
contaminated waste water oll [(AslA $c (3.

18/07/2023 3/5( Through XGN )
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Gujarat Pollutp&SP

(Inspection Report ) - Air,Water ,Hazardous
(Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

ntrol Board

| PCBId: 32798

Annexure Details - Air,Stack,Hazardous Waste & Samples PCB-ID: (32798)

A Sample Details

Sr | Act |Ph/Temp/Air Sampled Time Type Sampling Point Col-Cond
1| W-13 @ 7-8onphstrip/ 30 1040-1040 REP | contaminated rain water runoff going o/s premises Dark Brown
through main gate of unit. ~
2 | W-13 @ 7-8onphstrip/ 30 1035-1035 REP | contaminated rain water runoff from final storm water Dark Brown
drain outlet point ~
B Process Stacks
Sr |Stack attached to Mts Remark Details of APCM Probable Pallutants.
1 |... Any Other 14 unloading SCR AMM-175,
2 |... Any Other 14 mee vent SCR AMM-175,
3 |... Any Other 10 3n0s. mee vent SCR AMM-175,
4 |... Any Other 14 voc/ ammonia stripper SCR AMM-175,
Cc Fluegases Stacks
Sr | Stack attached to Mts |Remark SMF APCM Fuel Consp-Unit Insp Remk
1 |Boiler 55 [120 TPH (2 x 60 TPH) YES ESP,WSC Coal 650 T/Day
Common Facility
Boiler
2 | *** Not Applicable 0 |Not Applicable NO N.A Not Used/N.A | O
3 | Hot Air Generator 50 [2no attached to spray YES FIL,MUL,SCR | Coal 50 T/DAY
dryer (7.5 MKCd/h)
4 | Boiler 50 Boiler-01 Nos-18.5 YES ESP,WSC Coal 60 T/DAY
TPH EAC
5 |D.G. Sets 11 2 X 1000 KVA YES N.A Diesdl 41.66 LIT/Hour
(STANDBY)
D Details about Hazardous Waste Management :
Sr Sour ce of Hazardous Waste Catg Qty/Y ear HW Disposal M anagement
1 | Empty barrels/containerg/liners contaminated with hazardous | -33.1 54.600-M.T| COL,DCO,CYC,STO,TRA
chemicals /wastes
2 |Chemica dludge from waste water treatment | -35.3 80850.000-M.T | COL,DSS,STO, TRA
3 | Spent Solvents | -20.2 182500.000-M.T | COL,DSI,CYC,STO
4 |Chemica dudge from waste water treatment | -35.3 7000.000-M.T| COL,DSS,STO,TRA
5 | Concentration or evaporation residues | -37.3 301.000-M.T| COL,DSS,TRA
6 | Used or Spent Oil | -51 1.201-M.T| COL,CYC,REU,STO
7 |Chemical dludge from waste water treatment | -35.3 7350.000-M.T | COL,DSS,STO,TRA
8 |Chemica dudge from waste water treatment | -35.3 22750.000-M.T | COL,DSS,STO, TRA
9 | Spent Carbon or filter medium | -36.2 48.300-M.T| COL,DSI,CYC,STO,TRA
10 | Chemica Waste (Solid) Z -733 0.000-M.T | DST
E Products:
Sr Product Name NOC Qty CCA Qty Applied Qty Inspection Remark
1 |ammonial voc stripper 54000.000|  80250.000 - KLT 54000.000 CCA RENEWAL
APPLICATION: 1800 KL/DAY
2 |Ammonium Chloride 0.000 300.000- M.T 0.000|Proposed CETP
3 |Copper Carbonate or Copper Sulfate or Copper 0.000 75.000- M. T 0.000|Proposed CETP
Hydroxide
4 |copper sulphate recovery plant 0.000 9000.000 - KLT 0.000|NA
5 |Magnesium Carbonate 0.000 240.000- M.T 0.000|Proposed CETP
6 |mee/ mvr with atfd & centrifuge 54000.000|  80250.000 - KLT 54000.000 |CCA Renewa : MEE 250* 3, 350
* 3: 1800 KL/Day
7 |power generation 4.800 4.800 - MWH 4.800|CCA Renewal: Power generation
48MW X 1
8 |recovered ammonium sulphate 0.000 0.000- M.T 0.000|NA
9 |recovey of ammonium sulphate 0.000 0.000- M.T 0.000|NA
10 |spray dryer 15000.000| 30000.000 - KLT 15000.000|CCA Renewal: Spray Dryer 250
KL/DAY X 2 NOS
11 |steam from 2 x 60 tph boiler 2880.000 5760.000 - M.T 2880.000 CCA Renewal : Boiler 2 x 60
TPH

F Raw material :

18/07/2023

4/5 ( Through XGN)




Guijarat Pollutfp@Zpntrol Board PCB Id: 32798
W (Inspection Report ) - Air,Water ,Hazardous
-y (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)
Sr Raw Material Name Capacity - Unit / Month
1 [aum 0.000-M.T
2 |carbon 0.000- M.T
3 |cod 0.000- M.T
4 |Fresh caustic 0.000- M.T
5 |Hydrated Limi 0.000- M.T
6 |lime 0.000-M.T
7 |Magnesium Chloride 0.000- M.T
8 |sodium hydroxide 0.000- M.T
9 |spent / fresh caustic 0.000- M.T
10 |spent /fresh sulphuric aci 0.000- MT3
11 |sulphuric acid 0.000- M.T
12 \wastewater 0.000 - KLT
G Water Consumption & Generation Break up
Sr | Water Code (Qty in klpd - Kilo Ltr per Day) | WC : 3350.000 WWG : 125.0000  Water Source Remark
1 | Agriculture 30.000 0.000 SIDC
2 | Boiler Feed 2717.000 75.000 SIDC Water Consumption : Boiler
(185TPH) - 45KLD & 120
TPH Common facility Boiler
- 2672KLD
3 | Cooling Water 500.000 0.000 SIDC 176 KLD waste water
generated from Cooling
which isrecirculated along
with Boiler Blow down
4 | Domestic Purpose 20.000 20.000 SIDC
5 |Cthers..... 73.000 20.000 Recycled Water consumption -
Scrubbing : 20 KLD, Lime
preparation : 53 KLD
6 | Wash Water 10.000 10.000 Recycled
H Solid Waste

Inspection Team :  Acharya Ravikumar j, AEE

| hereby affirm, that all the PDF, Data mentioned above, fees paid has been checked & certified.

Signature By(Acharya Ravikumar j, AEE)

18/07/2023

5/5( Through XGN )
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final discharge point near canteen.

Contaminated rain water discharge from

Contaminated rain water going outside
premises through main gate of unit.




qﬁ'm Cu'cb’q_ ANALYSIS REPORT FOR Gujarat Pollution Control Board

f — WATER / WASTE WATER SAMP1) 9 6 Bharuch
—— C-1/119/3, GIDC Phase-2
Sample ID:390653 - Analysis Completion:15/07/2023 | Narmadanagar

@ Bharuch-392015
Common treatment and disposal facilities(CETP, TSDF, Ewaste recycling, CBMWTF, Tele:(0264)2246333
effluent conveyance project, incinerator, solvent/acid recovery plant, MSW sanitary
landfill site) / LAB Inward : 51392

TEST REPORT

\ Test Report No. : 51392 Date: 17/07/2023

1. Name of the Customer : DETOX INDIA PRIVATE LIMITED - 32798

2. Address : 7921-22-23,GIDC Ankleshwar,
Ankleshwar-393002, Taluka : Ankleshwar, District : Ankleshwar, GIDC
3. Nature of Sample : REP-Representative/Grab, (Insp Type : ROU-Routine Visit)
4. Sample Collected By : Acharya Ravikumar j, AEE
5. Quantity of Sample Received : Slit
6. Code No. of the Sample : 390653
7. Date & Time of Collection & Inwarding : 01/07/2023 , (1040 to 1040) & 04/07/2023
8. Date of Start & Completion of Analysis : 05/07/2023 & 15/07/2023
9. Sampling Point contaminated rain water runoff going O/s premises through main gate of
10. Flow Details (Remarks) unit. ~
11. Mode of Disposal ¢ Yes

12. Ultimate Receiving Body : GIDC storm water drain
13. Temperature on Collection

14. Carboys Nos for

: No generation of industrial wastewater
: 30 & pH Range on pH Strip :@ 7-8 on pH strip
: Barcode & Color & Appearance :Dark Brown

15. Water Consumption & W.W.G (KLPD) : Ind :3330.000 , Dom :20.000 & Ind :105.000 , Dom :20.000

Sr Parameter Unit Test Method Range of Testing Result
1 | Temperature Centigrade | 1S: 3025 (Part — 9) — 1984(Reaffirmed 2006) Ambient oC - 60 oC 30
2 |pH pH Units 4500 H+ B APHA Standard Methods 23rd edi.2017 |1 —14 pH value As or 8.07
3 | Colour Pt.Co.Sc. 2120 B APHA Standard Methods 23rd edi. 2017 2 -to 99 Hazen & 1-50 600
4 | Total Dissolved Solids mg/l Gravimetric method. (2540 C APHA Standard Method 10 — 200000 mg/L 1364
5 | Suspended Solids mg/| Gravimetric method. (2540 D APHA Standard Method 2 — 10000 mg/L 2172
6 | Ammonical Nitrogen mg/| 1).Titrimetric method (4500 NH3 B & C APHA Standal 1 - 2000 mg/I. 33.6
7 | Chloride mg/l Argentometric method. (4500 CI? B APHA Standard N 1 - 50000 mg/I 600
8 | Sulphate mg/l APHA(23rd edi) 4500 SO4 E 2-40mgl/l 350
9 | Chemical Oxygen Demand mg/l APHA (23rd Edition)- 5220 B Open Reflux Method-2( 5.0- 50000 mg/I 1598
10| Oil & Grease mg/l Liquid — Liquid Partition Gravimetric method. (56520 B| 01 — 1000 mg/I 1
11| Phenolic Compounds mg/l 4 Amino Antipyrene method without Chloroform Extra 0.1 — 50 mg/I 0.19
12| Sulphide mg/l APHA (23rd Edi.)4500-s2-F —iodometric Method 1-500.0 mg/I BDL
13/ B.0O.D (3 Days 270C) mg/l 3 — Day BOD test. (IS 3025 (Part 44) 1993 Reaffirme¢ 05-50000 mg/| 347

Laboratory Remarks : Approved By:399-lab_399 Dt.: 17/07/2023

R.C.VASAVA,S.O

Note :

. The results relate only to the items sampled and tested.
. Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.
. The report shall not be reproduced except in full or part without approval of the laboratory.
. The Board is not responsible for the authenticity for the samples not collected by the Board’s officials.
. Total liability of our laboratory is limited to the invoiced amount. Any dispute arising out of this report is subject to
Guijarat Jurisdiction only.
. Permissible Limits: as per Schedule VI of EPA Rules, 1986 as ammended by Second and Third ammendment 1993 for Effluents
. Physicochemical and microbiological parameters, Std.Methods for Water and Waste Water- 23nd Edition by APHA.
8. Bioassay test (for toxicity) -1S:6582:Part-2:2001; Reaffirmed 2007.

a b~ ON -

~N O

*** END OF TEST REPORT ***

28/02/2024 16:43:30 966514C2-140A-475C-9C71-EED92197913F
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qﬁ'm Cu'cb’q_ ANALYSIS REPORT FOR Gujarat Pollution Control Board

f — WATER / WASTE WATER SAMP1) 9 7 Bharuch
—— C-1/119/3, GIDC Phase-2
Sample ID:390652 - Analysis Completion:15/07/2023 | Narmadanagar

@ Bharuch-392015
Common treatment and disposal facilities(CETP, TSDF, Ewaste recycling, CBMWTF, Tele:(0264)2246333
effluent conveyance project, incinerator, solvent/acid recovery plant, MSW sanitary
landfill site) / LAB Inward : 51391

TEST REPORT

\ Test Report No. : 51391 Date: 17/07/2023

1. Name of the Customer : DETOX INDIA PRIVATE LIMITED - 32798

2. Address : 7921-22-23,GIDC Ankleshwar,
Ankleshwar-393002, Taluka : Ankleshwar, District : Ankleshwar, GIDC
3. Nature of Sample : REP-Representative/Grab, (Insp Type : ROU-Routine Visit)
4. Sample Collected By : Acharya Ravikumar j, AEE
5. Quantity of Sample Received : Slit
6. Code No. of the Sample : 390652
7. Date & Time of Collection & Inwarding : 01/07/2023 , (1035 to 1035) & 04/07/2023
8. Date of Start & Completion of Analysis : 05/07/2023 & 15/07/2023
9. Sampling Point contaminated rain water runoff from final storm water drain outlet point
10. Flow Details (Remarks) ~
11. Mode of Disposal ¢ Yes

12. Ultimate Receiving Body : GIDC storm water drain
13. Temperature on Collection

14. Carboys Nos for

: No generation of industrial wastewater
: 30 & pH Range on pH Strip :@ 7-8 on pH strip
: Barcode & Color & Appearance :Dark Brown

15. Water Consumption & W.W.G (KLPD) : Ind :3330.000 , Dom :20.000 & Ind :105.000 , Dom :20.000

Sr Parameter Unit Test Method Range of Testing Result
1 | Temperature Centigrade | 1S: 3025 (Part — 9) — 1984(Reaffirmed 2006) Ambient oC - 60 oC 30
2|pH pH Units 4500 H+ B APHA Standard Methods 23rd edi.2017 |1 —14 pH value As or 8.12
3 | Colour Pt.Co.Sc. 2120 B APHA Standard Methods 23rd edi. 2017 2 -to 99 Hazen & 1-50 500
4 | Total Dissolved Solids mg/l Gravimetric method. (2540 C APHA Standard Method 10 — 200000 mg/L 2472
5 | Suspended Solids mg/| Gravimetric method. (2540 D APHA Standard Method 2 — 10000 mg/L 644
6 | Ammonical Nitrogen mg/| 1).Titrimetric method (4500 NH3 B & C APHA Standal 1 - 2000 mg/I. 14.56
7 | Chloride mg/| Argentometric method. (4500 CI? B APHA Standard N 1 - 50000 mg/I 1150
8 | Sulphate mg/l APHA(23rd edi) 4500 SO4 E 2-40mgl/l 738
9 | Chemical Oxygen Demand mg/l APHA (23rd Edition)- 5220 B Open Reflux Method-2( 5.0- 50000 mg/I 1218
10| Oil & Grease mg/l Liquid — Liquid Partition Gravimetric method. (56520 B| 01 — 1000 mg/I BDL
11| Phenolic Compounds mg/| 4 Amino Antipyrene method without Chloroform Extra 0.1 — 50 mg/I 1.26
12| Sulphide mg/l APHA (23rd Edi.)4500-s2-F —iodometric Method 1-500.0 mg/I BDL
13/ B.0O.D (3 Days 270C) mg/l 3 — Day BOD test. (IS 3025 (Part 44) 1993 Reaffirme¢ 05-50000 mg/| 276

Laboratory Remarks : Approved By:399-lab_399 Dt.: 17/07/2023

R.C.VASAVA,S.O

Note :

. The results relate only to the items sampled and tested.

. Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.

. The report shall not be reproduced except in full or part without approval of the laboratory.

. The Board is not responsible for the authenticity for the samples not collected by the Board’s officials.

. Total liability of our laboratory is limited to the invoiced amount. Any dispute arising out of this report is subject to
Guijarat Jurisdiction only.

a b~ ON -

~N O

. Physicochemical and microbiological parameters, Std.Methods for Water and Waste Water- 23nd Edition by APHA.
8. Bioassay test (for toxicity) -1S:6582:Part-2:2001; Reaffirmed 2007.

. Permissible Limits: as per Schedule VI of EPA Rules, 1986 as ammended by Second and Third ammendment 1993 for Effluents

28/02/2024 16:43:55

*** END OF TEST REPORT ***
0A38B38C-3ACE-478B-BB25-A85B69548D4C
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Gujarat Pollutfp@&ntrol Board PCB Id: 32798 |

W (Inspection Report ) - Air,Water ,Hazardous
-y (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)
1 |{Industry Details DETOX INDIA PRIVATE LIMITED | Outward No: 41263-01/08/2023 |
Email : PLOT NO:7921-22-23,
zldank@detoxgroup.in GIDC Ankleshwar, ,
Teleohone: Ankleshwar - 393002
ephone - DIST : Ankleshwar, TAL : Ankleshwar, SIDC : Ankleshwar
9714712866
InspectionId: 745014 ( Routine Visit ) RoName: Ankleshwar
2 |Type/ Scale/ Sector / Status:  RED / LARGE / Common treatment and disposal facilities(CETP, TSDF, Ewaste

recycling, CBMWTF, effluent conveyance project, incinerator, solvent/acid recovery
plant, MSW sanitary landfill site) / In Operation

Inspection Dt & Time: 18/07/2023 14:00/ Water Person Contacted : Mr. Dharmendra Chothani, GM

Env Audit Detail : Sch: 1, N. G. Patel Polytechnic- Civil Engineering, Year : 2017 ,0n Dt :

Commissioned Dt :  01/10/2015 Production Start Dt : 31/03/2012 Applicability of CRZ Rules: No

5 |Water Consumption in Kilo Lts Per Day Ind: 3330.000 Dom: 20.000 Borewells: 0

12

Effluent Treatement plant (ETP) : Units, if provided and status:

ETP Details : CMBR-Course Membrat Bio Reactor,P-Collection Cum Equalization,P-Flash Mixer,P-Floculator,P-Lamella
Settler,P-Nuetralization,P-Pri Settling Tank,S-Aeration Tank,S-Sludge Dry Beds,S-Sludge Holding Tank, T-Carbon Filter,T-
Sand Filter

Whether Industry isa member of CETP ? No

13

Boilers=3, DG Sets=2, Flue Gas =5, Process=4 , ETP Cap = 5891 , Capacity of All = NA

APCM Details : Bag Filter,E.S.P,Multi Cyclone ,Scrubber,Water Scrubber
Fuel Used : Coal,Diesel
Stack Attached to: *** Not Applicable,.... Any Other,Boiler,D.G. Sets,Hot Air Generator

14

15
16
17

TSDF Name:  Safe Enviro Private Limited

LabChargesPending: Rs 2461500  _Water CessChargesPending: NIL
Last Env. Form V : 2021-2022 Water CessReturn : 2017-2018 HW Monthly Return : 2023-99
Last 3Legal Action :

Insp Dt Act Leg Dt For Insp ID IR-Leg Type Out No
11/05/2023 NOT 01/07/2023 31A,, 737048 NOT COM 746303
04/05/2023 SCN 30/05/2023 736379 SCN SCN 743655
13/03/2023 NOT 17/05/2023 33A,, 729046 NOT AUD 742233

Monthly Patrak Data: Last Return: 202306 HAZD Waste Disposal : 1815.000 (88 Trucks)
Electricity Units Consumed in month Water Consumed in month Effluent Discharged in month
Production - 2203146, ETP - 472850, APCM - 92852 Meter Reading - O, Kilo Litre - 41743 Meter Reading - O, Kilo Litre - 0

01/08/2023 1/6 (Through XGN)




Guijarat Pollutfp@Sntrol Board PCB Id: 32798

W (Inspection Report ) - Air,Water ,Hazardous
-y (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

General Observation

a | - | Isthe Industry in Operation ?? Yes

a |- | ROFileNo ID:32798

b |- | Industry Operating without CCA No.

c |- | HasProduction exceeded (last 3 MTHSs) than CCA-Qty | No.

dl- Any products-NOT in CCA, manufactured-Last 3 No.

MTHs

e |- | Foul Odour/Fugitive Emission/Bye Pass in Premises ?? | No.

f |- | Industry Name CHANGED in recent times ?? No.

g | - | HasRegn with CETP or TSDF expired ?? No.

h |- | Seperate Energy Meter for A.P.C.M ? No.

h |- | Provision of any STAND-BY Pump ?? No.

Water Parameter

b |- | Source of Water Supply Recycled

c |- | W.W.G isEXCEEDING the CCA Limits No.

d |- | W.W Disposal as per the Consent Conditions ? No.

e |- | Wasthe ETPin operation ? Yes

f |- | Treatment System ADEQUATE to handle existing effluent | Adequate

g |- | Did u observe ANY ILLEGAL Discharge ?? Yes

h |- | Nos of Samples collected 02
Remarks

Note: EIA 2006 / SEIAA / E.C / MOEF Applicable : Yes

Site Observations during Inspection, PCB-ID: (32798)

01/08/2023 2/6 ( Through XGN )




Gujarat Pollut@i)pntrol Board PCB Id: 32798

W (Inspection Report ) - Air,Water ,Hazardous
-y~ (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

I nspection Crux:

General Observation:

Unit is visited during routine monitoring in GIDC Ankleshwar having heavy rainfall. During monitoring it is
observed that brown colored contaminated rain water flowing from the main gate of the unit. One sample of this
contaminated rain water is collected for analysis. During inspection of unit it is observed that spray drying
activity and MEE plant is found in operation. Unit has stored@ 350 MT of MEE salt / Spray drying salt in jumbo
bags which are lying in open. Due to heavy rain leachate generated from jumbo bags are leading to units storm
water drain and also going on main road through main gate. During inspection it is observed that that storm water
drain outlet is found open and contaminated rain water is going into GIDC storm water drain at back side of the
unit. One water sample is collected from storm water drain outlet. It is also observed that the pump provided at
SWD outlet to send back the effluent to ETP is found not in operation. 3-Day notice with written instruction
given during inspection along with photographs attached here with as document file. [402]-23/07/2023

~ RO Comments/Reply :Strict action may be taken.-01/08/2023

Water Observation:

Air Observation:

Hazard Observation:

| recommend : g. Recommend Strict Action
W.C Notings: ---------- [402-DEE]~

Specific I nstructions given to Industry at thetime of visit , for Pt to Pt Compliance

1. YAsld AHA AsH (QRARML @ 350 MT ®2cl MEE salt / Spray drying salt %360l QoML @i3lal yjecttul
ANA Sletell sleul aRl ¥t cRueHl A WLl aRuel Wl contaminated Ud Slall HAA. UER
contaminated clRAULEL WML AsHatl Yyt eclest ol Al dal AsHoll Wwevn AAd cRAEL wellal [sia
gcll HIZ colldd wGeA2 HIREA AsHoll tslR US|l 211 dle? ISl Asid AA el HAA. B
UL cll WARSAL UTA URIYR WISL HIREA WHRLcAA dAelHl s 8.

4. YAsld ¥MA contaminated clRAULEL WRloll A otyollzll YeausWL ud Asa 53 B.

2. Vel AN Spray drying salt 5$ AsHL YRAAA A Adts 5 UA Aoll [RaAHIGAR [Astd 53] Al
AU (FUA AuRUs el s

3. Yelstct AHA RV dleR 3etoll wBaAe WA sAsAet Ul2Hl ANA M2 U ol Blal HAA sl
UlG2AR HIRSA contaminated clRAUEL WRAL [@AslA A Blall HOAA. UER olletd U [RauBdUel Aciadl.

Compliance Observed in this | nspections.

01/08/2023 3/6 ( Through XGN )




Guijarat Pollut@i)pntrol Board PCB Id: 32798
:*\/-f‘;_\if‘:-/_; (Inspection Report ) - Air,Water ,Hazar dous
-y (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)
Instructions in Previous Visits and Reply Insp Det Instruction Status
Yelsld UHA final storm water discharge point il Jul 2 WA &l wiw el | 742751(01/07/23) Still Pending
oot At 8.
Yl AHA AsHoll WHAell AIHL AULAC storm water final outlet point 742751(01/07/23) Still Pending
WA contaminated storm water ol discharge %lcll HAG Ul AsHeAl Yud
Sle uRel uBl contaminated storm water ol discharge AsHo{l wslR U
ol HOA dl A ollotd YWl sl L rain water cross contamination o
U Aoll HIS Yrel ULl Acll.
2. AsHo{l SWD outlet area WA AsH (ArclHL A5 UAA contaminated 742452(29/06/23) Still Pending
ARAULEL WRllell QaloguR [sic 531 AR gl s:Cl.
3. AsHLl 818 UslRe) contaminated wiw AsHo{l 0lelR ot a2 Aofl dA3elRl | 742452(29/06/23) Still Pending
Al
. AR WUl AsHall main gate WAL cRULEL contaminated water % | 742452(29/06/23) Still Pending
ol HOA B AR YAlsld AaHL WA, Yelsld UHA ~UER contaminated
wWil AsHell wslk GIDC SWD Hl g %RQUAA del dsll As otyoll
yeallsRQL AT AsA 3 B. UER cllold w33 YURIHS ULl Adl,
¥. AsHo{l SWD =il final gate WAl sump ML AsA wiw oll A olysll 742452(29/06/23) Still Pending
yousL A AsA 53 B.
U. Monsoon action plan 2% $cll dall Aol YU UHAlsWL sl 742452(29/06/23) Still Pending
S. YAl AHA CCTV footage % S ol Sl Ul Alell (19:00 sclsedl | 742452(29/06/23) Still Pending
1¢:00 $ClSeil) CCTV footage SWD outlet WL Al % s:cll.
2. uUoll QugRUCAl 2ieR €35 g dleR Jot HL contaminated wiw GRA | 741944(26/06/23) Still Pending
B. 9 cRULE oll SRAL KslR otostal Aol dAdeldl Amdl.
4. AR WUl AsHo{l ot2s wslRe{l wlagdl BUsll AsHoll solid waste | 741944(26/06/23) Still Pending
ol 25\HL cdRULESI S1RA contaminate &Sl  brown colored w/w leachate ¢S
A oHlot UR UBA t2ulal AAA % M cleR 3ot (GIDC oll) Ml g taulal
AAA. UER 25l Wdlell QSRUML WASAl U wlcl dzell AfAruHL o
o Aoll Yell ddeldl omdl.

01/08/2023 4/6 ( Through XGN )
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Gujarat Pollut@{@

ntrol Board

(Inspection Report ) - Air,Water ,Hazardous

| PCBId: 32798

(Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

Annexure Details - Air,Stack,Hazardous Waste & Samples PCB-ID: (32798)

A Sample Details

Sr | Act |Ph/Temp/Air Sampled Time Type Sampling Point Col-Cond
1| W-13 (@ 7to8onphstrip/31 1410-1410 REP | contaminated rain water sample collected from strom  Brown
water drain outlet of unit ~ --
2 | W-13 @7to8onphstrip/31 1400-1400 REP | from contaminated rain water runoff going outside unit Brown
from near main gate of the unit. ~ --
B Process Stacks
Sr |Stack attached to Mts Remark Details of APCM Probable Pallutants.
1 |... Any Other 14 unloading SCR AMM-175,
2 |... Any Other 14 mee vent SCR AMM-175,
3 |... Any Other 10 3n0s. mee vent SCR AMM-175,
4 |... Any Other 14 voc/ ammonia stripper SCR AMM-175,
Cc Fluegases Stacks
Sr | Stack attached to Mts |Remark SMF APCM Fuel Consp-Unit Insp Remk
1 |Boiler 55 [120 TPH (2 x 60 TPH) YES ESP,WSC Coal 650 T/Day
Common Facility
Boiler
2 | *** Not Applicable 0 |Not Applicable NO N.A Not Used/N.A | O
3 | Hot Air Generator 50 [2no attached to spray YES FIL,MUL,SCR | Coal 50 T/DAY
dryer (7.5 MKCd/h)
4 | Boiler 50 Boiler-01 Nos-18.5 YES ESP,WSC Coal 60 T/DAY
TPH EAC
5 |D.G. Sets 11 2 X 1000 KVA YES N.A Diesdl 41.66 LIT/Hour
(STANDBY)
D Details about Hazardous Waste Management :
Sr Sour ce of Hazardous Waste Catg Qty/Y ear HW Disposal M anagement
1 | Empty barrels/containerg/liners contaminated with hazardous | -33.1 54.600-M.T| COL,DCO,CYC,STO,TRA
chemicals /wastes
2 |Chemica dludge from waste water treatment | -35.3 80850.000-M.T | COL,DSS,STO, TRA
3 | Spent Solvents | -20.2 182500.000-M.T | COL,DSI,CYC,STO
4 |Chemica dudge from waste water treatment | -35.3 7000.000-M.T| COL,DSS,STO,TRA
5 | Concentration or evaporation residues | -37.3 301.000-M.T| COL,DSS,TRA
6 | Used or Spent Oil | -51 1.201-M.T| COL,CYC,REU,STO
7 |Chemical dludge from waste water treatment | -35.3 7350.000-M.T | COL,DSS,STO,TRA
8 |Chemica dudge from waste water treatment | -35.3 22750.000-M.T | COL,DSS,STO, TRA
9 | Spent Carbon or filter medium | -36.2 48.300-M.T| COL,DSI,CYC,STO,TRA
10 | Chemica Waste (Solid) Z -733 0.000-M.T | DST
E Products:
Sr Product Name NOC Qty CCA Qty Applied Qty Inspection Remark
1 |ammonial voc stripper 54000.000|  80250.000 - KLT 54000.000 CCA RENEWAL
APPLICATION: 1800 KL/DAY
2 |Ammonium Chloride 0.000 300.000- M.T 0.000|Proposed CETP
3 |Copper Carbonate or Copper Sulfate or Copper 0.000 75.000- M. T 0.000|Proposed CETP
Hydroxide
4 |copper sulphate recovery plant 0.000 9000.000 - KLT 0.000|NA
5 |Magnesium Carbonate 0.000 240.000- M.T 0.000|Proposed CETP
6 |mee/ mvr with atfd & centrifuge 54000.000|  80250.000 - KLT 54000.000 |CCA Renewa : MEE 250* 3, 350
* 3: 1800 KL/Day
7 |power generation 4.800 4.800 - MWH 4.800|CCA Renewal: Power generation
48MW X 1
8 |recovered ammonium sulphate 0.000 0.000- M.T 0.000|NA
9 |recovey of ammonium sulphate 0.000 0.000- M.T 0.000|NA
10 |spray dryer 15000.000| 30000.000 - KLT 15000.000|CCA Renewal: Spray Dryer 250
KL/DAY X 2 NOS
11 |steam from 2 x 60 tph boiler 2880.000 5760.000 - M.T 2880.000 CCA Renewal : Boiler 2 x 60
TPH

F Raw material :

01/08/2023
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Guijarat Pollut@i)@ntrol Board PCB Id: 32798
W (Inspection Report ) - Air,Water ,Hazardous
-y (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)
Sr Raw Material Name Capacity - Unit / Month
1 [aum 0.000-M.T
2 |carbon 0.000- M.T
3 |cod 0.000- M.T
4 |Fresh caustic 0.000- M.T
5 |Hydrated Limi 0.000- M.T
6 |lime 0.000-M.T
7 |Magnesium Chloride 0.000- M.T
8 |sodium hydroxide 0.000- M.T
9 |spent / fresh caustic 0.000- M.T
10 |spent /fresh sulphuric aci 0.000- MT3
11 |sulphuric acid 0.000- M.T
12 \wastewater 0.000 - KLT
G Water Consumption & Generation Break up
Sr | Water Code (Qty in klpd - Kilo Ltr per Day) | WC : 3350.000 WWG : 125.0000  Water Source Remark
1 | Agriculture 30.000 0.000 SIDC
2 | Boiler Feed 2717.000 75.000 SIDC Water Consumption : Boiler
(185TPH) - 45KLD & 120
TPH Common facility Boiler
- 2672KLD
3 | Cooling Water 500.000 0.000 SIDC 176 KLD waste water
generated from Cooling
which isrecirculated along
with Boiler Blow down
4 | Domestic Purpose 20.000 20.000 SIDC
5 |Cthers..... 73.000 20.000 Recycled Water consumption -
Scrubbing : 20 KLD, Lime
preparation : 53 KLD
6 | Wash Water 10.000 10.000 Recycled
H Solid Waste

Inspection Team :

N H PARMAR,SSA - L.U.Katariya, SSA

| hereby affirm, that all the PDF, Data mentioned above, fees paid has been checked & certified.

Signature By(N H PARMAR,SSA )

01/08/2023

6/6 ( Through XGN )
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NEI & 3-Day Notice




Photographs

Brown coloured contaminated rain water flowing @ 350 MT of MEE / Spray drying salt in jumbo bags Due to heavy rain leachate generated from jumbo
from the main gate of the unit. which are lying in open. bags are leading to units storm water drain

"l
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e 162003, 73.04687
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21 62256, 73.04665,_ -17.0n
1807/

Most of the unit premises is found with brown coloured contaminated rain water and storm water drain outlet is found open and contaminated rain water is going
into GIDC storm water drain at back side of the unit.



qﬁ'm Cu'cb’q_ ANALYSIS REPORT FOR Gujarat Pollution Control Board

f rm— WATER / WASTE WATER SAMP2 0 6 Bharuch
== C-1/119/3, GIDC Phase-2
Sample 1D:391900 - Analysis Completion:03/08/2023 | Narmadanagar

@ Bharuch-392015
Common treatment and disposal facilities(CETP, TSDF, Ewaste recycling, CBMWTF, Tele:(0264)2246333
effluent conveyance project, incinerator, solvent/acid recovery plant, MSW sanitary
landfill site) / LAB Inward : 51631

TEST REPORT

\ Test Report No. : 51631 Date: 03/08/2023

1. Name of the Customer : DETOX INDIA PRIVATE LIMITED - 32798

2. Address : 7921-22-23,GIDC Ankleshwar,
Ankleshwar-393002, Taluka : Ankleshwar, District : Ankleshwar, GIDC
3. Nature of Sample : REP-Representative/Grab, (Insp Type : ROU-Routine Visit)
4. Sample Collected By : N H PARMAR,SSA
5. Quantity of Sample Received : Slit
6. Code No. of the Sample : 391900
7. Date & Time of Collection & Inwarding : 18/07/2023 , (1410 to 1410) & 19/07/2023
8. Date of Start & Completion of Analysis : 19/07/2023 & 03/08/2023
9. Sampling Point contaminated rain water sample collected from strom water drain outlet
10. Flow Details (Remarks) of unit ~ --
11. Mode of Disposal ¢ Yes

12. Ultimate Receiving Body : in to GIDC open storm water drain leading to pumping station-C.
: No generation of industrial wastewater

: 31 & pH Range on pH Strip :@ 7 to 8 on pH strip

: Barcode & Color & Appearance :Brown

: Ind :3330.000 , Dom :20.000 & Ind :105.000 , Dom :20.000

13. Temperature on Collection
14. Carboys Nos for

15. Water Consumption & W.W.G (KLPD)

Sr Parameter Unit Test Method Range of Testing Result
1 | Temperature Centigrade | 1S: 3025 (Part — 9) — 1984(Reaffirmed 2006) Ambient oC - 60 oC 31
2 |pH pH Units 4500 H+ B APHA Standard Methods 23rd edi.2017 |1 —14 pH value As or 8.02
3 | Colour Pt.Co.Sc. 2120 B APHA Standard Methods 23rd edi. 2017 2 -to 99 Hazen & 1-50 600
4 | Total Dissolved Solids mg/l Gravimetric method. (2540 C APHA Standard Method 10 — 200000 mg/L 4052
5 | Suspended Solids mg/| Gravimetric method. (2540 D APHA Standard Method 2 — 10000 mg/L 332
6 | Ammonical Nitrogen mg/| 1).Titrimetric method (4500 NH3 B & C APHA Standal 1 - 2000 mg/I. 24.64
7 | Chloride mg/l Argentometric method. (4500 CI? B APHA Standard N 1 - 50000 mg/I 1375
8 | Sulphate mg/l APHA(23rd edi) 4500 SO4 E 2-40mgl/l 1002
9 | Chemical Oxygen Demand mg/l APHA (23rd Edition)- 5220 B Open Reflux Method-2( 5.0- 50000 mg/I 921
10| Oil & Grease mg/l Liquid — Liquid Partition Gravimetric method. (56520 B| 01 — 1000 mg/I BDL
11| Phenolic Compounds mg/| 4 Amino Antipyrene method without Chloroform Extra 0.1 — 50 mg/I 1.63
12| Sulphide mg/l APHA (23rd Edi.)4500-s2-F —iodometric Method 1-500.0 mg/I 16.4
13/ B.0O.D (3 Days 270C) mg/l 3 — Day BOD test. (IS 3025 (Part 44) 1993 Reaffirme¢ 05-50000 mg/| 202

Laboratory Remarks : Approved By:399-lab_399 Dt.: 03/08/2023

R.C.VASAVA,S.O

Note :

. The results relate only to the items sampled and tested.
. Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.
. The report shall not be reproduced except in full or part without approval of the laboratory.
. The Board is not responsible for the authenticity for the samples not collected by the Board’s officials.
. Total liability of our laboratory is limited to the invoiced amount. Any dispute arising out of this report is subject to
Guijarat Jurisdiction only.
. Permissible Limits: as per Schedule VI of EPA Rules, 1986 as ammended by Second and Third ammendment 1993 for Effluents
. Physicochemical and microbiological parameters, Std.Methods for Water and Waste Water- 23nd Edition by APHA.
8. Bioassay test (for toxicity) -1S:6582:Part-2:2001; Reaffirmed 2007.

a b~ ON -

~N O

*** END OF TEST REPORT ***

28/02/2024 16:45:29 AD1C05A1-1D04-4180-9D1A-9BDA8797F54D
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qﬁ'm Cu'cb’q_ ANALYSIS REPORT FOR Gujarat Pollution Control Board

f rm— WATER / WASTE WATER SAMP2 0 7 Bharuch
== C-1/119/3, GIDC Phase-2
Sample 1D:391899 - Analysis Completion:03/08/2023 | Narmadanagar

@ Bharuch-392015
Common treatment and disposal facilities(CETP, TSDF, Ewaste recycling, CBMWTF, Tele:(0264)2246333
effluent conveyance project, incinerator, solvent/acid recovery plant, MSW sanitary
landfill site) / LAB Inward : 51630

TEST REPORT

\ Test Report No. : 51630 Date: 03/08/2023

1. Name of the Customer : DETOX INDIA PRIVATE LIMITED - 32798

2. Address : 7921-22-23,GIDC Ankleshwar,
Ankleshwar-393002, Taluka : Ankleshwar, District : Ankleshwar, GIDC
3. Nature of Sample : REP-Representative/Grab, (Insp Type : ROU-Routine Visit)
4. Sample Collected By : N H PARMAR,SSA
5. Quantity of Sample Received : Slit
6. Code No. of the Sample : 391899
7. Date & Time of Collection & Inwarding : 18/07/2023 , (1400 to 1400) & 19/07/2023
8. Date of Start & Completion of Analysis : 19/07/2023 & 03/08/2023
9. Sampling Point From contaminated rain water runoff going outside unit from near main
10. Flow Details (Remarks) gate of the unit. ~ --
11. Mode of Disposal ¢ Yes

12. Ultimate Receiving Body : in to GIDC open storm water drain leading to pumping station-C.
13. Temperature on Collection

14. Carboys Nos for

: No generation of industrial wastewater
: 31 & pH Range on pH Strip :@ 7 to 8 on pH strip
: Barcode & Color & Appearance :Brown

15. Water Consumption & W.W.G (KLPD) : Ind :3330.000 , Dom :20.000 & Ind :105.000 , Dom :20.000

Sr Parameter Unit Test Method Range of Testing Result
1 | Temperature Centigrade | 1S: 3025 (Part — 9) — 1984(Reaffirmed 2006) Ambient oC - 60 oC 31
2 |pH pH Units 4500 H+ B APHA Standard Methods 23rd edi.2017 |1 —14 pH value As or 7.40
3 | Colour Pt.Co.Sc. 2120 B APHA Standard Methods 23rd edi. 2017 2 -to 99 Hazen & 1-50 500
4 | Total Dissolved Solids mg/l Gravimetric method. (2540 C APHA Standard Method 10 — 200000 mg/L 4320
5 | Suspended Solids mg/l Gravimetric method. (2540 D APHA Standard Method 2 — 10000 mg/L 364
6 | Ammonical Nitrogen mg/| 1).Titrimetric method (4500 NH3 B & C APHA Standal 1 - 2000 mg/I. 21.84
7 | Chloride mg/l Argentometric method. (4500 CI? B APHA Standard N 1 - 50000 mg/I 1470
8 | Sulphate mg/l APHA(23rd edi) 4500 SO4 E 2-40mgl/l 1108
9 | Chemical Oxygen Demand mg/l APHA (23rd Edition)- 5220 B Open Reflux Method-2( 5.0- 50000 mg/I 1112
10| Oil & Grease mg/l Liquid — Liquid Partition Gravimetric method. (6520 B| 01 — 1000 mg/| BDL
11| Phenolic Compounds mg/l 4 Amino Antipyrene method without Chloroform Extra 0.1 — 50 mg/I 0.57
12| Sulphide mg/l APHA (23rd Edi.)4500-s2-F —iodometric Method 1-500.0 mg/I BDL
13/ B.0O.D (3 Days 270C) mg/l 3 — Day BOD test. (IS 3025 (Part 44) 1993 Reaffirme¢ 05-50000 mg/| 252

Laboratory Remarks : Approved By:399-lab_399 Dt.: 03/08/2023

R.C.VASAVA,S.O

Note :

. The results relate only to the items sampled and tested.
. Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.
. The report shall not be reproduced except in full or part without approval of the laboratory.
. The Board is not responsible for the authenticity for the samples not collected by the Board’s officials.
. Total liability of our laboratory is limited to the invoiced amount. Any dispute arising out of this report is subject to
Guijarat Jurisdiction only.
. Permissible Limits: as per Schedule VI of EPA Rules, 1986 as ammended by Second and Third ammendment 1993 for Effluents
. Physicochemical and microbiological parameters, Std.Methods for Water and Waste Water- 23nd Edition by APHA.
8. Bioassay test (for toxicity) -1S:6582:Part-2:2001; Reaffirmed 2007.

a b~ ON -

~N O

*** END OF TEST REPORT ***

28/02/2024 16:45:51 261ED88D-59C6-4E59-99B7-BD798C25B9DE

Page 1 of 1



Annexure-6

= GUJARAT PALYSITION CONTROL BOARD

PARYAVARAN BHAVAN, SECTOR 10-A,
- T 7 GANDHINAGAR - 382010,
Gupc'B (T) 079-23232152

BY R.P.A.D.

CLOSURE DIRECTION UNDER SECTION 33-A OF THE WATER (PREVENTION AND
CONTROL OF POLLUTION) ACT-1974 [HEREINAFTER REFERRED TO AS THE
WATER ACT] AS AMENDED FROM TIME TO TIME

WHEREAS you are having an industrial plant at Plot No: 7921-22-23, GIDC
ESTATE ANKLESHWAR, DIST.BHARUCH.

AND WHEREAS Gujarat Pollution Control Board has granted you consent under
the provisions of water Act-1974 by its Consent Order No. H -126054 valid up to
28/03/2026 for operation of your common facility for treatment and disposal of waste
water received through various industries (using spray dryer, MEE and ETPs) with
various conditions mentioned therein,

AND WHEREAS during the inspection of your industrial plant on 04/06/2023,
25/06/2023, 26/06/2023, 29/06/2023, 01/07/2023 & 18/07/2023 under
section-23 of the Water Act by the authorized officer of the Board it has been noticed

that:

1. Unit is inspected w.r.t complaint regarding colored wastewater lying near M/s
Detox India Pvt. Ltd on 04/06/2023 and during inspection near the unit area is
observed contaminated brown colored waste water ponding lying.

2. Contaminated wastewater is found @ 100 x 3 meter area outside to main gate of
the unit & there is no GIDC storm water drain near the catchment.

3. One contaminated waste water sample is collected from ponding lying outside
the premises and analysis report of the sample shows parameter S5: 792 mg/l,
COD: 3268 mg/l, BOD: 686 mg/l, 0 & G: 0.8 mg/l, Sulphide: 10 mg/l, NH3-N:
12.32 mg/l, Chloride; 5850 mg/l, Sulphate: 1776 mg/I.

4. During inspection, same colored patches observed near main gate within
premises which was washed out from the main gate of the unit due to rain falling
in early morning and same colored w/w is observed in unit storm water drain
near ETP & spray dryer area and @ 10 nos sludge bags are found lying near
storm water drain of ETP area in which seepages observed from this bags.

5. During inspection due to rain falling most of the internal storm water drains are
found filled with contaminated brown colored w/w within premises.

6. Unit is inspected on 25/06/2023 with specific reference of contaminated water
flowing in toGIDC storm water drain during rainy time and it is observed that
brown colored contaminated rain water was flowing from storm water drain
outlet of the unit leading to GIDC storm water drain ultimately to GIDC SWD near
pumping station-C.

7. Unithas provided manual control valve at the final outlet of storm water drain of
thé unit to prevent contaminated waste water discharge from the unit premises

Page1of 6
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rowards GIDC SWD and have provided motor pump for the lifting of
contaminated waste water from collection pit provided at final outlet point of
SWD of the unit to ETP. However, internal storm water drain of the unit is found
full with contaminated water and provided motor pump is found not in
operation and manual valve is found open.

Discharge of contaminated rainwater coming from open area of plant premises
and leading to Strom water drain of the unit is observed going on from the final
putlet of the SWD of the unit. .

One contaminated rain water sample is collected from the final outlet of storm
water drain of the unit and analysis report shows parameter pH: 8.69, 55
1860mg/], COD: 2848 mg/l, BOD: 682 mg/l, NH3-N: 47.6 mg/l, Sulphide: 3.20
mg/], Chloride: 3050 mg/l, Sulphate: 1609 mg/!, Phenolic compounds: 8.69 mg/.
Unit is visited on 26/06/2023 with reference to fish kill incidence and during
inspection it is observed at upstream side of C pumping station brown colored
effluent ponding is observed near GIDC strom water drain.

It is also observed that w/w from these ponding is going into GIDC storm water
drain. Various such ponding are observed nearby and flow in GIDC strom water
drain is also observed. It is found that these effluent ponding are created from
Hazardous waste trucks standing near GIDC strom water drain. Left over
material in these trucks contaminated the rain water and created effluent
ponding near the trucks and which leads to GIDC storm water drain. Person
contacted in unit has confirmed that all the hazardous waste trucks are used by
them for transferring their waste to Safe Enviro TSDF site at Magnad Jambusar.
Analysis Report of the waste water sample collected from ponding near
Hazardous waste truck no GJ12 Z 1923 located near GIDC SWD shows parameter
pH: 855, SS: 1212 mg/1, COD: 10125 mg/l, BOD: 2123 mg/l, NH3-N: 16.8 mg/l,
Sulphide: 3.60 mg/l, Chloride: 23750 mg/l, Sulphate: 7033 mg/l, Phenolic
compounds: 0.18 mg/1 '

Unit is again visited on 29/06/2023 with reference to routine holiday
monitoring in GIDC Ankleshwar area considering ongoing rain and brownish
contaminated rain water runoff going outside unit premises through main gate of
unit is observed, which goes to GIDC storm water drain cutside the unit
premises.

The Contaminated rain water discharged from this unit first goes near C-
pumping station from where it flows into Sarangpur khadi ultimately meeting
River Amravati.

Analysis report of the sample collected from contaminated rain water runoff
going outside unit from near main gate of the unit shows parameter SS: 2450
mg/l, O & G: T.mg/l, COD: 1900 mg/l, BOD: 435 mg/l, Sulphide: 6 mg/l, NH3-N:
9.52 mg/1, Sulphate: 290 mg/], Chloride: 1900 mg/1

During the inspection, rain water discharge point located on back side of unit
near canteen is observed closed (rain had stopped recently] however
contaminated rain water having brownish color is observed in the sump
following the gate valve of internal storm water drain.

Page 2 of 6
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GuJaRAT P 1Y TION conTROL BOARD

PARYAVARAN BHAVAN, SECTOR 10-A,
GANDHINAGAR - 382010,
(T) 079-23232152

17. One sample of waste water from contaminated rain water accumulated at sump
near final gate of SWD outlet of unit is collected and analysis report of the same
shows parameter SS: 596 mg/l, 0 & G: 3 mg/], COD: 1145 mg/l, BOD: 262 mg/|,
Sulphide: 9.2 mg/l, NH3-N: 10.08 mg/l , Sulphate: 1064 mg/l, Chloride:
2225mg/1, Phenolic compounds: 2.37 mg/1

18.Unit has provided recollection pump which was not in operation during
inspection. Contaminated rain water accumulation near the SWD outlet area is
also observed.

19. Unit has not furnished the CCTV recording during inspection for 2 hours (17:00
hrs to 19:00 hrs of 29.06.2023 - to check actual opening & closing of gate valve of
internal SWD outlet).

20. Unit is again visited on 01/07/2023 with reference to routine round in GIDC
Ankleshwar area considering heavy rain going on, rain water discharge point
located on back side of unit near canteen is observed open and contaminated
rain water having dark brown color and pH @ 7-8 on pH strip is observed
discharge into GIDC storm water drain.

71. The discharge valve was full open and contaminated rain water discharge at
heavy rate through provided pipeline (@ 1.5 ft dia) is going on.

22. Analysis report of the sample collected from contaminated rain water runoff
from final storm water drain outlet point shows parameter pH: 8.12, 55: 644
mg/1, BOD: 276 mg/l, COD: 1218 mg/], Sulphate: 735 mg/l, NH3-N: 14.56 mg/|,
Chloride: 1150 mg/], Phenolic compounds: 1.26 mg/l.

23. Unit has provided recollection pump and online pH meter at same rain water
discharge point. Ounline pH was showing 7.5 pH and recollection pump was not
in operation. :

24. During the inspection, contaminated rain water runoff (color - dark brown, pH -
7-8 on pH strip ) also going outside premises through main gate of unit, which
discharged to GIDC storm water drain which further leading near C-pumping
station from where it was flowing into Sarangpur khadi followed by River
Amravati

25. Analysis report of the sample collected from contaminated rain water runoff
going outside premises through main gate of unit shows parameter O & G: 1
mg/l, SS: 2172 mg/l, BOD: 347 mg/l, COD: 1598 mg/l, Chloride: 600 mg/l,
Sulphate: 350 mg/1, NH3-N: 33.6 mg/l, Phenolic compounds: 0.19 mg/!.

26. Unit is visited on 18/07/2023 during routine monitoring in GIDC Ankleshwar
having heavy rainfall and it is observed that brown colored contaminated rain
water flowing from the main gate of the unit.

27. Analysis réport of the sample collected from contaminated rain water runoff
going outside unit from near main gate of the unit shows parameter COD: 1112
mg/1,.BOD: 252 mg/l, Suspended Solids: 364 mg/l, Ammonical Nitrogen: 21.84
mg/1Chloride: 1470 mg/l, Sulphate: 1108 mg/l, Phenolic compound: 0.57 mg/I.

28. 1t is observed that spray drying activity and MEE plantis found in operation, Unit
Has stored@ 350 MT of MEE salt / Spray drying salt in jumbo bags which are
lying in open and due to heavy rain leachate generated from jumbo bags are
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leading to units storm water drain and also going on main road through main
gate.

During inspection it is observed that that storm water drain outlet is found cpen
and contaminated rain water is going into GIDC storm water drain at back side of
the unit. It is also observed that the pump provided at SWD outlet to send back
the effluent to ETP is found not in operation

Analysis report of the sample from storm water drain outlet shows parameter
COD: 921 mg/l, BOD: 202 mg/l, Ammonical Nitrogen: 24.64 mg/1, SS: 332 mg/],
Chloride 1375 mg/l, Sulphate: 1002 mg/l, Phenolic compound: 1.63 mg/L

Unit is not complying with CC&A condition 2.2 to maintain ZLD.

Unit has failed to take any precautions to stop discharge of contaminated waste
water into storm water drain further leading near pumping station-C which
flows into Sarangpurkhadi followed by Amravati River causing pollution in river.

AND WHEREAS the non-compliance as narrated above, observed in your

industry is contributing to the pollution problem in Ankleshwar area.

AND WHEREAS on site written remarks were given during inspections &

directed to comply within stipulated time period. However, you have submitted reply
on21/07/2023,01/08/2023 & 09/08/2023 which is not acceptable as your industry is

found

discharging contaminated effluent frequently on 04/06/2023, 25/06/2023,

26/06/2023, 29/06/2023, 01/07/2023 & 18/07/2023 which is ultimately polluting
Amravati River,

UNDER THE CIRCUMSTANCES, as directed, I Arun G. Patel, Environment

Engineer, Gujarat Pollution Control board issue the direction under Section 33(A) of the
Water Act - 1974 as under:

1.

To prohibit the manufacturing activity on 15t day at Plot No: 7921-22-23,
GIDC ESTATE ANKLESHWAR, DIST.BHARUCH.
To stop operation of D.G. set and CPP on 15t day (if any).
To close the operation of your industrial plant on the above mentioned site on
15% day.
To direct the concerned authority to stop supply of electricity and water on 15%
day.
This order will be effective with 15% day.
To submit Bank Guarantee of Rs. 10 Lac for cbmpliance assurance at the time of
revocation.
Interim Environment Damage Compensation (EDC) may be decided and
communicated by board later on. Unit shall pay interim EDC as and when
communicated by board at the time of revocation.
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T GUJARAT POLLUTION CONTROL BOARD
PARYAVARAN BHAVAN, SECTOR 10-A,

N
T 17 GANDHINAGAR - 382010,
GPCB (T) 079-23232152

IF the above direction is not complied on 15t day, you are liable for prosecution
under Section 41(2) of the Water (Prevention and Control of Pollution) Act-1974 which
provides punishment with imprisonment for a term not less than one year and six
months and may extend to six years and with fine.

IF any person aggrieved by aforesaid direction, you may file an appeal under
Section 33-B of the Water {Prevention and Control of Pellution) Act, 1974 belore
National Green Tribunal within thirty days from the date of this order.

This letter is issued with the approval of the competent authority.

For and on behalf of
Gujarat Pollution Control Beard

M \;‘912@’?}

(Arun G. Patel)
ENVIRONMENT ENGINEER

NOQ; GPCB/ANK/CCA-1360{10}/1D-32798/ Dated: _ /08/2023

[ssued to:
/s. DETOX INDIA PRIVATE LIMITED
PLOT NO; 7921-22-23,
GIDC ESTATE ANKLESHWAR,
DIST: BHARUCH, GUJARAT.

COPY TO:

1. The Dy. Engineer (0&M)
Dakshin Gujarat Vij Company Ltd (DGVCL),
GIDC Sub-Division, DGVCL,
Plot No. U/4/2, opp: GIDC Police Station,
GIDC Ankleshwar, Dist. Bharuch.....
[ am directedto request you to disconnect supply of ELECTRICITY (except single
phase) with’15% day effect from the date of issue of this order to the industrial
plant of M/s, DETOX INDIA PRIVATE LIMITED, PLOT NO: 7921-22-23, GIDC
ESTATE ANKLESHWAR, DIST.BHARUCH & intimate to us accordingly.
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2. The Chief Officer
Ankleshwar Notified Area
Plot No.618/619,
GIDC Ankleshwar,
Dist: Bharuch .......
[ am directed to request you to disconnect supply of WATER with 15% day
effect from the date of issue of this order to the industrial plant of M/s. DETOX
INDIA PRIVATE LIMITED, PLOT NO: 7921-22-23, GIDC ESTATE ANKLESHWAR,
DIST.BHARUCH & intimate to us accordingly.

3. Regional Officer
Gujarat pollution Control Board,
Regional Office,
Ankleshwar..... to follow up for compliance of this direction & send IR/AR.

For and on behalf of
Gujarat Pollution Control Board

B 25
i\ 05"’2’

(Arun G. Patel)
ENVIRONMENT ENGINEER
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DETOX INDIA

operated by {3venia

GPCBID: 3
Gujarat Pollution Contr
A H 103 B
28™ August,2023 RECEIVED C; ;@
K}
To,
The Unit head 28 AUS 1013
(Ankleshwar Division) '_2—
Gujarat Pollution Control Board “3
, Sector 10 —A, Parayavarn Bhavan 4 ,i ﬁ/
9 Su69st Q0

Gandhinagar 382 010

suB : REVISED SU ON FOR REVOCATION OF CLOSURE ORDER ON DATED 11/08/2023
REF : 1) YOU’'RE LETTER NO.: GPCB/ANK/CCA-1360(10)/1D-32798/750656, Dated 11/08/2023

2) Online Query dated: 28.08.2023

Respected Sir,

This has reference to the above subject matter; we are herewith submitting application for revocation of referred

closure order.

Sr No Particulars
1. - Application form D7 of Revocation
2. Annexure — | Remedial Measure Action Taken
3. Annexure — |l Notarized undertaking of compliance of closure Director
4, Annexure — Il| Bank Guarantee
5. Annexure — IV Form -20
6. Annexure -V Form -21
‘ 7. Annexure-Vi Compliance report of recommendation given by Auditor
8. Annexure-VIi Form-V
9. Annexure-VIil Electric Power disconnection letter
10. Annexure-IX Water Supply disconnection letter
11. Annexure-X Undertaking (Rs. 300) for liability of trial run revocation expiry

We have already disconnected electric power supply & water Supply. Letter from concern authorities are enclosed.
Moreover, We have uploaded compliance report of directions (point 1-32) in closure order under the tag Extra
Document if Require by ROH. We have also complied with query raised on XGN.

peil

Detox India Private Limited
{Formerly : Ankleshwar Cleaner Process Technology Centre Pvt. Ltd.} 3, ‘ ﬂ

Plot No. : 7921, 7922, 7923, G.1D.C. Ankleshwar, Dist. - Bharuch-393002 {Guj.) INDIA

Corporate Office : Detox House, Opp. Gujarat Samachar Press, Udhna Darwaja, Ring Road, Surat-395 002 (Guj } INDIA

Ph.  +91 261 2351248, 2346181, E-mail : info@detoxindia.com I CIN ; U90000GJ2010PTC060122
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DETOX INDIA

operated by {23 VECULIA

We humbly request you to accept our compliances and revoke the closure order.

Thanking you,
Yours Faithfully,

For, Detox lm?i\’gvate Limited

-
o
f“"f

Authorigs’}gnatory

Copy to
1) Regional Office, Gujarat Pollution Control Board — Ankleshwar

Detox India Private Limited
{Formerly : Ankleshwar Cleaner Process Technology Centre Pvt Ltd.)

Plot No. : 7921, 7922, 7923, G.1D.C. Ankleshwar, Dist. : Bharuch-393002 {Guj.) INDIA

Corporate Office : Detox House, Opp. Gujarat Samachar Press, Udhna Darwaja, Ring Road, Surat-395 002 (Guj.) INDIA

Ph. : +91 261 2351248, 2346181, E-mail : info@detoxindia.com I CIN ; U90000GJ2010PTCO60122
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DETOX INDIA
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FORM NO. D7

Application for the cancellation of Industry Closure Order

(Necessary in both case, Immediate and within 15 days closures order)

1.

Complete Name and Address of the Industry :- M/s. Detox India Private Limited,
Plot No. 7921,7922,7923,
GIDC Estate Ankleshwar,
Tal-Ankleshwar,
Dist. Bharuch,
State: Gujarat, India.

GPCB ID :- 32798

Closure Order date and Letter No. :- GPCB/ANK/CCA-1360(10)/1D-
32798/750656, Dated 11/08/2023

Date of Disconnection of Electrical Power :- Electrical power disconnection letter enclosed as
Annexure-VIi|

Date of Disconnection of Water Supply :- Water Supply disconnection letter enclosed as
Annexure-IX

Details of action taken to prevent and resolve pollution (as per given format) Ann—(A} Attached

Sr.
No

Reasons for Closure to | Action Taken Date of | Approximate dates of
Industry Completion of | completion of Actions
Action which may take more

than seven days

As per Closure Order Vide | Attached as Annexure | 23.08.2023 -
Letter No. GPCB/ANK/CCA- | -1
1360(10)/1D-32798/750656,
Dated 11/08/2023

Affidavit (Duly notarized on Rs 300/- Stamp Paper) has to be submitted to GPCB, for the list of actions
to be taken [that may take more than seven days for completion] with date of completion. Also
affidavit has to be submitted for ensuring strict follow up of instructions by the industry, as per CCA
order of GPCB under Water Act 1974, Air act 1981 and Hazardous waste Act 2008 : - Attached as
Annexure - 11

Bank Guarantee (if needed) : - Attached as Annexure — Il

Present status of CCA and its date of expiry -

Detox India Private Limited
{Formerly : Ankleshwar Cleaner Process Technology Ceritre Pvt Ltd )
Plot No. : 7921, 7922, 7923, G.LD.C. Ankleshwar, Dist.: Bharuch-393002 (Guj.) INDIA

Corporate Office : Detox House, Opp. Gujarat Samachar Press, Udhna Darwaja, Ring Road, Surat-395 002 (Guj.) INDIA

Ph.

- +01 261 2351248, 2346181, E-mail : info@detoxindia.com | CIN: U90000GJ2010PTC060122
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—  Consent Order No: AWH-113467, Date of Issue 15/09/2021 Valid Up To 29/03/2026
— CCA-Amendment vide letter no. GPCB/ANK/CCA-1360(7)/1D-32798/603734, Date of Issue
18/10/2021 VALID UP TO 29/03/2026
— CCA-Amendment Order No. H-126054 vide letter no. GPCB/ANK/CCA-1360(9)/ID-
32798/743716, Date Of Issue 02/06/2023 Valid Up To 29/03/2026
10. Time period of water Cess deposited:- Not Applicable
11. Pollution testing (sample analysis charge) fees are paid or pending as on date :- Yes, regularly, within
time frame.
12. If area belongs to water scarcity zone, if yes, then from where industry is getting or pending as on
. date : - No .
13. Details of closures Orders issued form GPCB in last two years: - No. {This is a first Closure Order)
14. Whether industry has filled form -20 of last Month or not :- Yes. Attached as Annexure — IV
15. Whether industry has filled form -21 of last year or not  :- Yes. Attached as Annexure —V
16. Environment Audit report (if needed) :- Yes
1) Fulfillment report of last year’s Environment Audit Report: Attached as Annexure-VI
2) Existing year’s Environment Audit consent letter: Environment Audit report for Year October-2022

to March-2023 is done by R.N.G. Patel Institute of Technology.
17. Whether Environment statement (Form — V, EP Act) has been filled or not: Yes. Attached as

Annexure-Vli

Detox India Private Limited
{Formerly : Ankleshwar Cleaner Process Technology Centre Pvt. Ltd )
Plot No. - 7921, 7922, 7923, G.LD.C. Ankleshwar, Dist. : Bharuch-393002 {Guj.) IN DIA
Corporate Office : Detox House, Opp. Gujarat Samachar Press, Udhna Darwaja, Ring Road, Surat-395 002 (Guj.) INDIA
Ph. : +01 261 2351248, 2346181, E-mail : info@detoxindia.com | CIN: U90000GJ2010PTC060122
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The Unit Head

(Ankleshwar Division)

Gujarat Pollution Control Board,
Paryavaran Bhavan, Sector 10-A
Gandhinagar 382 010

Kind Attn.: Shri Arun G. Patel (Environment Engineer).

Sub: Content Of Compliance Against Your Closure Order

DETOX INDIA

operated by (¢) VEOUA

Ref: Closure Order Vide Letter No. GPCB/ANK/CCA-1360(10)/1D-32798/750656, Dated 11/08/2023

Respected Sir,

This has reference to the above-mentioned subject matter; we are submitting herewith point wise compliance
of each remark as under...

Compliance

Sr. No. Reasons for Closure to Industry

1. Unit is inspected w.rt complaint regarding
coloured WASTEWATER LYING NEAR M/S DETOX
INDIA Pvt. Lltd on 04/06/2023 and during | We have neutralized the small small patches of ponding
inspection near the unit area is observed | water and taken back manually the brown colored
contaminated brown coloured waste water | wastewater LYING OUTSIDE TO THE MAIN GATE of the
ponding lying. unit and sent to further treatment within premises.

2. Contaminated wastewater is found @ 100 x 3
meter area OUTSIDE TO MAIN GATE of the unit & | We have constructed the plinth protection of the wall to
there is no GIDC storm water drain near the | eliminate chances of contaminated water to go outside
catchment. the factory premises.

3. One contaminated waste water sample is
collected from ponding lying outside the premises | We are attaching some Photographs are annexed as
and analysis report of the sample shows | Appendix-I for your ready reference.
parameter
SS: 792 mg/l,
COD: 3268 mg/|,
BOD: 686 mg/I,
0 & G: 0.8 mg/I,
Sulphide: 10 mg/l,
NH3-N: 12.32 mg/I,
Chloride: 5850 mg/I,
Sulphate: 1776 mg/|.

4, During inspection, = same-coloured patches | We have immediately, neutralized the patches (Near

observed NEAR MAIN GATE within premises
which were washed out from the main gate of the
unit.

Due to rain falling in early morning and same
coloured w/w is observed in unit storm water
drain NEAR ETP & SPRAY DRYER AREA.

Detox India Private Limited

Main Gate) , contain it & material was collected, Stored
& it will be disposed to TSDF Site.

We have taken back contaminated brown colored
wastewater lying in storm water drain NEAR ETP &
SPRAY DRYER AREA for further treatment within
premises.

(Formerly : Ankleshwar Cleaner Process Technology Centre Pvt. Ltd.)
Plot No. : 7921, 7922, 7923, G.I1.D.C. Ankleshwar, Dist. : Bharuch-393002 (Guj.) INDIA
Corporate Office : Detox House, Opp. Gujarat Samachar Press, Udhna Darwaja, Ring Road, Surat-395 002 (Guj
Ph. : +91 261 2351248, 2346181, E-mail : info@detoxindia.com | CIN : U90000GJ2010PTC060122
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10 nos sludge bags are found lying near storm
water drain of ETP area in which seepages
observed from these bags.

We have collected contaminated water into the ETP
system for further treatment to maintain Zero liquid
Discharge (ZLD) in our unit.

We strictly follow monsoon action plan as submitted to
your good office vide letter no. DIPL/CORR/SITE/2023/28
dated 16.06.2023.

We are maintaining our housekeeping on a daily basis as
a priority good practice. So as to avoid any repetition of
any such incident.

We have constructed shed for the storage of said waste.
Salt bags were immediately shifted to the designated
shed area.

We spoke to -BEIL Infrastructure Limited,

Maurya Enviro Project Pvt. Ltd. and

E-Coli Waste Management Pvt. Ltd.

However, they denied as their site may have limitation
for storage.

However, we had temporary covered our open area spray
drying salt with tarpaulin and a temporary shed so that
the rainwater does not get contaminated during rain and
we will ensure that water does not go outside the

premises.

We are attaching some Photographs are annexed as
Appendix-Il of our plant premises for your ready
reference.

During inspection due to rain falling most of the
internal storm water drains are found filled with
contaminated brown coloured w/w within
premises.

Because of heavy rainfall during the period of visit the
run off from the inside the plant was flowing quite
heavily. '
Hence, water level increased and consequently flowing
into storm water drain.

Unit is inspected on 25/06/2023 with specific
reference of contaminated water storm water
drain during rainy time and it is observed that
contaminated rain water was flowing from storm
water drain brown OUTLET OF THE Unit leading
to GIDC storm water drain ultimately to GIDC
SWD NEAR PUMPING STATION-C.

Because of heavy rainfall during the period of visit the
run off from the inside the plant was flowing quite
heavily.

Hence, water level increased up to finished floor level of
the sludge shed and consequently contaminated the rain
water.

It may be flowing through leakages into boundary wall as
well as storm water drain. However, all the holes/leaks
are sealed so as to avoid any such reoccurrence

Unit has provided manual control valve at the
FINAL OUTLET of storm water drain of the unit to
prevent contaminated waste water discharge
from the unit premises towards GIDC SWD and
have provided motor pump for the lifting of
contaminated waste water from collection pit
provided at final outlet point of SWD of the unit
to ETP.

Due to heavy rain, we have opened the storm water
drain valve as per advance valve opening information
through the intimation letters for opening valve
mentioning along with the result of stormwater analysis
and mail communication to GPCB.

We always intimate the Board before opening the valve.
First we monitor the outlet water parameters before
opening the valve and then discharge it if the result
meets norms.

If in case the parameter is found exceeding, we take the
contaminated water into the ETP system for fyrther
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However, internal storm water drain of the unit is
found full with contaminated water and provided
motor pump is found not in operation and manual
valve is found open.

treatment to maintain Zero liquid Discharge (ZLD) in our
unit.

At the time of visit the reprocess pump motor got tripped
due to water reached up to motor terminal that’s why
the pump was not in operation. The same was repaired
immediately and put back in operation.

Discharge of contaminated rainwater coming from
open area of plant premises and leading to Strom
water drain of the unit is observed going on from
the final outlet of the SWD of the unit.

One contaminated rain water sample is collected
from THE FINAL OUTLET of storm water drain of
the unit and analysis report shows parameter

pH: 8.69,

SS: 1860 mg/I,

COD: 2848 mg/l,

BOD: 682 mg/|,

NH3-N: 47.6 mg/l,

Sulphide: 3.20 mg/I,

Chloride: 3050 mg/I,

Sulphate: 1609 mg/I,

Phenolic compounds: 8.69 mg/I.

We have taken back contaminated wastewater lying in
storm water drain further treatment within premises.

We have collected contaminated water into the ETP
system for further treatment to maintain Zero liquid
Discharge (ZLD) in our unit.

10.

Unit is visited on 26/06/2023 with reference to
fish kill incidence and during inspection it is
observed at upstream side of C pumping station
brown coloured effluent ponding is observed near
GIDC storm water drain.

11.

It is also observed that w/w from these ponding is
going into GIDC storm water drain.

Various such ponding is observed nearby and flow
in GIDC storm water drain is also observed.

It is found that these effluent ponding are created
from Hazardous waste trucks standing near GIDC
storm water drain. Left over material in these
trucks contaminated the rain water and created
effluent ponding near the trucks and which leads
to GIDC storm water drain. Person contacted in
unit has confirmed that all the hazardous waste
trucks are used by them for transferring their
waste to Safe Enviro TSDF site at Magnad
Jambusar.

12,

Analysis Report of the waste water sample
collected from ponding hear Hazardous waste
truck no GJ12 Z 1923 located near GIDC SWD
shows parameter

pH: 8.55,

$S: 1212 mg/|,

COD: 10125 mg/I,

BOD: 2123 mg/I,

NH3-N: 16.8 mg/l,

Sulphide: 3.60 mg/I,

We have immediately, neutralized the ponded water ,
contain it & material is collected, Stored & it will be
disposed to TSDF Site.

The Salt empty truck was parked outside of our premises
without our knowledge by the transporter. We have
cleaned all the parked trucks taken and moved at
respective locations. We will ensure that the same thing
will not happen again near to our premises

3
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Chloride: 23750 mg/|,
Sulphate: 7033 mg/I,
Phenolic compounds: 0.18 mg/I

Because of Holiday we have a labour shortage and were
not able to do the road cleaning which is a major cause
of observation.

We will ensure good housekeeping on site.

We have RCC Roads with curb within the premises and
we will ensure they are regularly cleaned to avoid any
rain water contamination during rain.

Normally we keep Storm water outlets in close condition
during any day and as per shared practice with your good
office.

We are taking back all the contaminated storm water
collected near the storm water drain outlet for further
Reprocess/treatment in the plant.

We have neutralized the small small patches of ponding
water and taken back contaminated water (NEAR MAIN
GATE) into the ETP system for further treatment to
maintain Zero liquid Discharge (ZLD} in our unit.

Normally we keep Storm water outlets in close condition
during any day and as per shared practice with your good
office.

We have taken back all the contaminated storm water
(BACK SIDE OF UNIT NEAR CANTEEN & SUMP NEAR
FINAL GATE) collected near the storm water drain outlet
for further Reprocess/treatment in the plant.

We have collected contaminated water (NEAR CANTEEN
& SUMP NEAR FINAL GATE) into the ETP system for
further treatment to maintain Zero liquid Discharge (ZLD)
in our unit.

We strictly monitor and maintain all the preventive
measures required for not allowing the runoff
contaminated water outside the premises as per the
Monsoon Action Plan.

Pump is not for continuous operation but operates based
on the level inside the pit.

At the time of visit the level is not sufficient up to pump
suction point.

13. Unit is again visited on 29/06/2023 with reference
to routine holiday monitoring in GIDC Ankleshwar
area considering ongoing rain and brownish
contaminated rain water runoff going outside unit
premises through MAIN GATE OF UNIT is
observed, which goes to GIDC storm water drain
outside the unit premises.

14. The Contaminated rain water discharged from this
unit first goes near C- pumping station from
where it flows into Sarangpur khadi ultimately
meeting River Amravati.

15. Analysis report of the sample collected from
contaminated rain water runoff going outside unit
from main gate of the unit shows parameter
§S:2450 mg/|,

0 & G:9.52 mg/|,
COD: 1900 mg/I,
BOD: 435 mg/l,
Sulphide: 6 mg/l,
NH3-N: 290 mg/I,
Chloride: 1900 mg/|

16. During the inspection, rain water discharge point
located on BACK SIDE OF UNIT NEAR CANTEEN is
observed closed (rain had stopped recently)
however contaminated rain water having
brownish colour is observed in the sump following
the gate valve of internal storm water drain.

17. One sample of waste water from contaminated
rain water accumulated at SUMP NEAR FINAL
GATE of SWD outlet of unit is collected and
analysis report of the same shows parameter
SS: 596 mg/l,

0 & G:3 mg/l,

COD: 1145 mg/l,

BOD: 262 mg/l,

Sulphide: 9.2 mg/I,

NH3-N: 10.08 mg/|,

Sulphate: 1064 mg/I,

Chloride: 2225mg/1,

Phenolic compounds: 2.37 mg/1

18. Unit has provided recollection pump which was
not in operation during inspection.

Contaminated rain water accumulation near the
SWD outlet area is also observed.
19. Unit has not furnished the CCTV recording during

inspection for 2 hours (17:00 hrs to 19:00 hrs of
29.06.2023 - to check actual opening & closing of
gate valve of internal SWD outlet).

The size of the video is very high and due to that we are
unable to share it with you.

CCTV recording is available at premises and at any time
we are open to show you the same. N
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20. Unit is again visited on 01/07/2023 with reference
to routine round in GIDC Ankleshwar area
considering heavy rain going on, rain water
discharge point located on BACK SIDE OF UNIT | During the GPCB official visit there has been heavy
NEAR canteen is observed open and | rainfall in our area during those days.
contaminated rain water having dark brown color | Due to that we have opened the storm water drain valve
and pH @ 7-8 on pH strip is observed discharge | as per advance vaive opening information through the
into GIDC storm water drain. intimation letters for opening valve mentioning along

21. The discharge valve was full open and | with the result of stormwater analysis and mail
contaminated rain water discharge at heavy rate | communication to GPCB.
through provided pipeline (@ 1.5 ft dia) is going
on.

22. Analysis report of the sample collected from
contaminated rain WATER RUNOFF FROM FINAL
STORM water drain outlet point shows parameter
pH: 8.12,

SS: 644 mg/I,

BOD: 276 mg/l,

COD: 1218 mg/I,

Sulphate: 735 mg/|,

NH3-N: 14.56 mg/I,

Chloride: 1150 mg/l,

Phenolic compounds: 1.26 mg/|.

23. Unit has provided recollection pump and online | Pump is not for continuous operation but operates based
pH meter at same rain water discharge point. | on the level inside the pit.

Online pH was showing 7.5 pH and recollection | At the time of visit the level is not sufficient up to pump
pump was not in operation. suction point.

24, During the inspection, contaminated rain water | We have observed rainwater contamination mainly due
runoff (color - dark brown, pH- 7-8 on pH strip) | to SD shed Roof sheet leakages and Coal truck tyre
also going outside premises through MAIN GATE | movement with moist coal dust after unioading.
of unit, which discharged to GIDC storm water
drain which further leading near C-pumping | We have completed roof sheet leakage arresting work
station from where it was flowing into Sarangpur | along with ensuring cleaning of every truck tyre to avoid
khadi followed by River Amravati cross contamination.

25. Analysis report of the sample collected from | We have taken back the said contaminated wastewater
contaminated rain water runoff going outside | lying in storm water drain for further treatment within
premises THROUGH MAIN GATE OF UNIT SHOWS | premises.

PARAMETER We have collected contaminated water into the ETP
0 &G:1mg/l, system for further treatment to maintain Zero liquid
SS: 2172 mg/|, Discharge (ZLD) in our unit.

BOD: 347 mg/l,

COD: 1598 mg/I,

Chloride: 600 mg/l,

Sulphate: 350 mg/I,

NH3-N: 33.6 mg/I,

Phenolic compounds: 0.19 mg/I.

26. Unit is visited on 18/07/2023 during routine | We have observed rainwater contamination due to
monitoring in GIDC Ankleshwar having heavy | sludge truck tyre movement.
rainfall and it is observed that brown colored | We have immediately started cleaning of every truck tyre
contaminated rain water flowing from the main | to avoid cross contamination.
gate of the unit.

27. Analysis report of the sample collected from | We have Immediately neutralized the small small patches

contaminated rain water runoff going outside unit
from NEAR MAIN GATE of the unit shows
parameter

COD: 1112 mg/1,

of ponding water and taken back the said contaminated
(MAIN GATE) wastewater for further treatment within
premises.

WY
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BOD: 252 mg/l,

Suspended Solids: 364 mg/I,
Ammonical Nitrogen: 21.84 mg/I,
Chloride: 1470 mg/I,

Sulphate: 1108 mg/I,

Phenolic compound: 0.57 mg/I.

We have collected contaminated water into the ETP
system for further treatment to maintain Zero liquid
Discharge (ZLD) in our unit.

28. observed that spray drying activity and MEE plant | There was an excess amount of MEE salt/Spray drying

is found in operation. salt @350 MT stored within premises.

Unit has stored @350 MT of MEE salt/Spray drying

salt in jumbo bags which are lying in open and | We spoke to -BEIL Infrastructure Limited,

due to heavy rain leachate generated from jumbo | Maurya Enviro Project Pvt. Ltd. and

bags are leading to units storm water drain and | E-Coli Waste Management Pvt. Ltd.

also going on main road through main gate. However, they denied as their site may have limitation
for storage. '
But we had temporary covered our open area spray
drying salt with tarpaulin so that the rainwater does not
get contaminated during rain and we will ensure that
water does not go outside the premises.
We have constructed shed for the storage of said waste.
Salt bags were immediately shifted to the designated
shed area.
We are attaching some photographs as Appendix-Ill for
your ready reference.

29. During inspection it is observed that storm water { Due to heavy rain, we have opened the storm water
drain outlet is found open and contaminated rain | drain valve as per advance valve opening information
water is going into GIDC storm water DRAIN AT | through the intimation letters for opening valve
BACK SIDE OF THE UNIT. mentioning along with the result of stormwater analysis

and mail communication to GPCB.
It is also observed that the pump provided at SWD | During the visit, the seal of the pump was damaged, so
outlet to send back the effluent to ETP is found | the pump was not in operation for a short time, but we
not in operation immediately changed the seal and started the pump and

30. Analysis report of the sample from storm water | we have taken water back into the system for further
DRAIN OUTLET SHOWS PARAMETER treatment.

COD: 921 mg/l, We assure you that we will maintain a dry and empty
BOD: 202 mg/l, drain.

Ammonical Nitrogen: 24.64 mg/I,

SS: 332 mg/I,

Chloride 1375 mg/I,

Sulphate: 1002 mg/I,

Phenolic compound: 1.63 mg/1.

31. Unit is not complying with CC&A condition 2.2 to | We always complying with CC&A condition 2.2 to
maintain ZLD. maintain ZLD except Rain water discharge.

32. Unit has failed to take any precautions to stop | Normally we keep Storm water outlets in close condition

discharge of contaminated waste water into storm
water drain further leading near pumping
station-C which flows into Sarangpur khadi
followed by Amravati River causing pollution in
river.

during any day and as per shared practice with your good
office.

We strictly monitor and maintain all the preventive
measures required for not allowing the runoff
contaminated water outside the premises as per the
Monsoon Action Plan

WA
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Moreover, we are continuously making serious efforts to comply with various conditions given by the board.
We submit herewith undertaking on Rs. 300/- stamp paper for corrective action taken for the non-compliance.

We also submit herewith Bank Guarantee for 0,00 - {Large Scale unit) - valid up to on r towards
performance guarantee of our unit.

We hope you will be satisfied from above clarification & may humbly request you to revoke the closure order &
oblige.

Thanking you,

‘ Yours faithfully,
For Detox India Private Limited

Encl.:
Appendix-I to llI

CC.TO.:
RO office, Ankleshwar

Detox India Private Limited
(Formerly : Ankleshwar Cleaner Process Technology Centre Pvt. Ltd.)
Plot No. : 7921, 7922, 7923, G.1.D.C. Ankleshwar, Dist. : Bharuch-393002 (Guj.) INDIA
Corporate Office : Detox House, Opp. Gujarat Samachar Press, Udhna Darwaja, Ring Road, Surat-395 002 (Guj.) INDIA
Ph. : +91 261 2351248, 2346181, E-mail : info@detoxindia.com | CIN : U90000GJ2010PTC060122
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Appendix I
DETOX INDIA
Plinth Protection & Main Gate operated by () VEOUA

Detox India Private Limited
(Formerly : Ankleshwar Cleaner Process Technology Centre Pvt. Ltd.)
Plot No. : 7921, 7922, 7923, G.1.D.C. Ankleshwar, Dist. : Bharuch-393002 (Guj.) INDIA
Corporate Office : Detox House, Opp. Gujarat Samachar Press, Udhna Darwaja, Ring Road, Surat-395 002 (Guj.) INDIA
Ph. : +91 261 2351248, 2346181, E-mail : info@detoxindia.com | CIN : U30000GJ2010PTC060122 e
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Housekeeping, Drain Cleaning & Shed Construction

DETOX INDIA
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Detox India Private Limited > o

(Formerly : Ankleshwar Cleaner Process Technology Centre Pvt. Ltd.) - Ly
5 S

Plot No. : 7921, 7922, 7923, G.I1.D.C. Ankleshwar, Dist. : Bharuch-393002 (Guj.) INDIA (2] '5\'
Corporate Office : Detox House, Opp. Gujarat Samachar Press, Udhna Darwaja, Ring Road, Surat-395 002 (Guj.) INDI4 Q
Ph. : +91 261 2351248, 2346181, E-mail : info@detoxindia.com | CIN : U90000GJ2010PTC060122
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Appendix —llI
DETOX INDIA

SD Salt covered with Shed & Additional Shed Constructed NearMEE & WG &
Under Construction
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Detox India Private Limited O
(Formerly : Ankleshwar Cleaner Process Technology Centre Pvt. Ltd.)
Plot No. : 7921, 7922, 7923, G.1.D.C. Ankleshwar, Dist. : Bharuch-393002 (Guj.) INDIA
Corporate Office : Detox House, Opp. Gujarat Samachar Press, Udhna Darwaja, Ring Road, Surat-395 002 (Guj.) IN
Ph. : +91 261 2351248, 2346181, E-mail : info@detoxindia.com | CIN : U90000GJ2010PTC060122
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UNDERTAKING

|, Yogesh Gupta , Authorized person of M/s. Detox India Private Limited, located at Plot No.
7921,7922,7923, GIDC Estate Ankleshwar, Tal-Ankleshwar, Dist. Bharuch, State: Gujarat, India &
office at K.G. Chambers, Udhana Darwaja, Ring Road, Surat- 395002 hereby solemnly undertake
as below-

—  We shall monitor the quality of storm water to be drained out from designated points.

_  Contaminated waste water from Storm Water Drain (SWD) is being subjected to in
house Evaporation Facility. It shall be collected in catch point and allowed into the ETP &
MEE system for further treatment (Zero liquid Discharge -ZLD) in our unit.

— In case of excess/heavy/extreme rain or rain water : We shall adhere strictly to the SOP
for discharge storm water in to GIDC's SWD. We always intimate the Board before
opening the valve. First, we monitor the outlet water parameters before opening the
valve and then discharge it if the result meets norms. If in case the parameter is found
exceeding, we take the contaminated water into the ETP system for further treatment
to maintain Zero liquid Discharge (ZLD) in our unit.

—  For small pondings, we collect rain water and neutralize the same, take back for further
treatment within premises.

—  For small patches, it shall be contained by neutralizing agent and collected, Stored &
disposed to TSDF Site.

—  We carry out cleaning all truck tires to avoid contamination. Trucks shall be parked at
designated parking area. ,

—  We shall store Hazardous waste at designated storage area i.e. under roof.

—  We shall maintain good housekeeping in our unit.

reover, we are continuously making serious efforts to comply with various conditions given
he Board in the CC&A.

Mr. Yogesh Gupta
(Authorized Person)

) MG 20—
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ICICI Bank -

Date: 18-08-2023
Ref: 0052NDDG00012724

To.
CHAIRMAN, GUIARAT POLLUTION CONTROL BORARD,
PARYAVARA® &' WAN,SECTOR 1C A,

GANDHIN, * Ak
GUJARAT
INDIA

382010

Sub: Issusnce of Bork Guarcntee
Dear Sir/Madam,
Please find er- 15 4 Bank Guorantee issued by ICICH Bark Limited (*i(1<: Bank ™ favoring yourself on behatf of: DETOX (NDIA PRIVATE

LIMITED, 50 0t7 77X HOUSE,5TH ELOOR.RING ROAD,, SAGRAMPURA 134 MODI NI SERI, , SURAT, GUJARAT, INDIA, 395002 ("Bank
Guarantee - - it" “ne sz cac b 22 ad s quested by v Far edse of reference the dercils have been reproduces as below:

0052NDCG00012724 o ue | . . R
[ 0052NDDGO001272 17-08-2024 | 17.08-2024 | iNR 16,56,000.00
l 18-LE-202s H i i !
We confirm that the officials who have signed the above Banlk Guaraniee are Githorized 10 stgh SUCh docurmients on cehatf of ICICl Bank. You
may veritv genuinzess of e Bank Guarantee fom any bronch of 101 stk irs . oUr own interest
In the event =i inv atinn, we recuest vau to please epsure comaliance with ihe terras ond conditions of the l«ank Guaranee in oraei to
ensure time:y n@.snen® Y. ou are & Jgesie. 10+ 1:lure sy ac L ag 2 iier Gt with respect (o the toflowing in the r.vacation cioim ietter -
o Bark coart e b
s Expiry/Cloire Expiry Jote
o Cluim Armsent
» Dgsignated Bank brench for sebmiscion of invoceticn choim
» Any geclorgsio e/ cerdlication ihut mey be requirec as pait of the guaraniee iext
» Any other :soe s ite €os  meny i ading e g Gay Gne it
‘ Pleose o ote thar AT Sonk ol o oppndir e Fon A ee 3 MR IR P A LY
.
Thanking y7.:J,
Yours faithfully. /
{
v
For ICICI Eant Lirtived
Authorizad Sinaniory
ROHIT CHAa a0
DEPU f‘g? 486
p Y SN
TY MANAGER
gt O i < er, Near Chakli Circle,
0T Bonk Lamilee Tl >...< Vadodara 390 007,
Anjan Shaake, Lat Bungalow, adg,
Siwe Lines, Surat - 395 007, YWebsite wwwicicit i com Corp Office  iCiCy Benk Towers, Bandra-Kurla
Gujarat, india, CIN L65130Gj1394PLC021012 Camplex, Mumboi 400051, India.
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) A
BG Number: 0052NDDGE5012724> N 8D ATED
‘ issueance Dats. August 18, 2005 o |
BANK GUARANTEE

ICICI Bank Limited fp‘ fCICI Bank

(Incorporated in India)

Re : Bank Guarantee No.005ZNDDGE0N12724 da.ed 18/08/2023 in your favrur on behalf of M/s.
DETOX IND!A PVT. LTD.,

N -

. In consideration of the Chalnran, Cijsrst Paliinion Unicl Roard, Paryave-an Bhavan, Sector

(0 A, Cenahinaya - 82016 (Herein referred to as Goard) having sgreed - » xﬂmm #M/s. DETOX
MNDLL T LT, LI, Detox Houss, St Ficor, Ring Road, Jagrampura, .dvg PACi {7 Sar, Joral

335062, Gujarat, India {herein referrad tc as Cemgpany) frem we demand under the terms and
conditions of an agreement dated 20/02/1022 bevwsen Gujarat Poilution Conirol Bourd and M/s.
DETCX INDLE PYT LT hrarsic, collen "ias s2l? sgracment™ of sasurily Jegosi o the dus
mffifizaent vy tha veid Company(s; of thie fesmis and conditions in the said agreament, on
1 producion of & bank guarartes for 86.10,00,560 Fouees Tan Lakh Only; ws 8ank of Baroda
11 pay to the Sansfiniary an armanat ani sreesding Pg. 10,00 50 J ~{Rupeas Tor Lokl Dekyt ageingt

NS W

o

Nl e vasnal o o mulered ar werid Ba sauned v sufferey ; the ber cficinry ba

12 oy loss o dermrgs
13 rasor ofbisss chev the aaid cormpory Wof any taems ur conditinns neocrin T e 3e

: ¥
: EOun s R Ia TR N I
14 zgrmement f )\\t‘

)
2
[o!

N34

3 >( { 3

- . [y - B - - 4 : afas
15 2 W, HOM0D Bany Uirmtad o moaalyy ondortehs to nny 75 SRS T da’%’*’gﬂ‘:“’wr sdar s
16) J:.C’f‘lt"‘ \‘/5 i o Siad ey d-"“‘ur ‘T‘f’!(.i'f AR ?j'd.-" 1 o] ATt "5 t \ i alnount

17
8 1; eI en tf

5 due v ')y of lose o0 damey e DAL cevned s o oufeis by the been
‘ T ot syl e

G he watty .,' S i N
& z.f" 4 L annom o E ot vhe
21 7 RS h‘.ﬁ %g,\‘ MBa2ver mir Hability 2ndas this guarartes shall he resfricted te an
22  amouant: g ."I‘T 20 000/ Hupees Te Ledh Ondtl

25 F TWOMTO! Band Lated, forthar tavse thpt the sumseotas Soonm sontaingd aheY ramain s ful)
26 foree sidd edemr Tip ot marforoig:
& 25 i of e b .
25 s oalehr gty vy dinttorogd o
a2y s that 1 v g s s oA e
23 iy toe gaid Comasny (s} angd
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K# eyt s y
3 mreder th Ry ¢th apid mxeind o820
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ST w; 'l/’/
LA GR) B2 \Qngg/' /T
iy AR M%’MWN’)&R
e TRAMAACTION FANKING GROUP
TEAM LEADZA 83303, #IR A8
The benefiniap may in g p.yn interagt veriy the ganinensge of the bank suarantes by seaking confirmation

1\ W
AN sk )’.;}"“5“"

of Itz igstience frnm 2 heansh of ICITE Ronk athae ten the naiae drapech
i Tl i T Tl T a i, T s aes D50 00T, Guijarat

Regd Oﬁi.,a ;";:.;. L;.;;,;. '.;w )
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37 e and conditisns of tha said A

25 STV N AU .:Lﬂm:m ICF SE i O Ut i D &y G v Do sy
oY RESEON ERtY Ay g EnE Los thig Corpatiy(sl aiit te forLesr or anforce any of the
40 wmrmas 20 condicune selaung @ tHhe ::..sc) agrasmact and we gsivell 600 Le reliaves from our
&1 sl Se venes 5 Loy SU0L Y RAEGSG o ERENYI0N Leing | e caed walnaiey 8] of
L Loty foibsiaranoe, B0 G CVnlasiun G Lod P BF Benatliciary i oy eduigencs oy ha
43 Lareliclaiy w Ui said Comapoany{s; ¢ by oy such iaatisy o o VR NesuEver wiich under ihe
4 T ietiog te suestine vl coatd BatTor D peceninn D ave et el noocalieying Lo
& ®

7 T be v ¢ shall, v T s ngaait I;g GHEEDE A R DBl il [ demage suty ad
A8 Lefa e bevecation aud fneole Gl guaraerse acsordingty i i is / / was not possibie for the

47  beneficiary 10 iurivsh the ecrusl logs [ damage suffared 2t ths tisne of in o Qg‘ n, the bank
2 shell pay ibe soounts i tarmis of Dresoatinn by o bemeficiare b e shnlt,
a svarholiss, 0t ieast 2ftor raceips of tha guerantas monoy ‘,'*:»"Thu@?"){.a.,‘ nd za!iy
50 qU"Puff iks acmal loss / damage anc while ..e‘i.ln% J 8 Company viz M/s.
ST DETONINOLY PVT AT, whelins, e rﬁ’:',‘:,;: A a‘f " tc thE Comzary (gl relating to the
52 contract fa raspect of which the g »a\ vi‘{a ‘;_bé:,& issiad and at-least io the extent of

52 pevmestt mads by the ?a,,i 3 :.w "\&gﬁ Tk A shail o nay Hhee daes, inosay svent

M. dirscdy 10 (i un,r,“:{ o

55 7. Wa U'“!("u (2

56 m:f.e,:‘ wn.\ﬁ?ﬁ’p avious coasent of the ban seficiary i wriing

v‘n"\, b

fagty orndacake nod to ravihs this guse 3 ﬂm g s o arrensy

§7  Notwithztanding anything o 2 contrar, ourtuined karoir

i. Our liability «eder this Guarantes shal! not excesad P5.10,00.000/- (Pupesa Ten Lakh Only). o .
59 This Bank Gusrantea shall ba vaiid up te VR/202% and o
60 2. We ars liable 1o pay the guarantee srmoont or aiy pan thareo undar this Dan'c guaruiey only
61 and only i you serve upon us written claim or demand ¢ or befors 17/03/2024 the dawe of
62  expiry; Guarantee.

/ f / l s
ANAMW&%E‘ TRANSACTION BANKING GROUP
of Its issuance from a branch of ICICi Eank oti-gr $han the issuing branch.

&3 Mer-12.08-2022
64 Place' Sura’( % ,oq 4Mn1,4ﬂ/
(AR SHARMA
f AREA OPERATION MANAGER
TEAM LEADER {392399) ae o7 (90083627)

The beneficiary may, in lts own interesi, verify !hegmgﬁlneﬁess cf the bark guarantee by seeking confirmation
Regd. Office: ICIC! Bank Lta., ICICI Bank Towsr, Near Chakli Circle, Old Psdra Road, Vadodare, Pin code- 390 007, Gujarat
Phone : +91-265-8722286. CIN L85190G1984PLLNT1012
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Annexure-1V Monthly return-July-2023

Monthly Report from Industry Form No D2

Guijarat Pollution Control Board July , 2023

1. Name & address of Industry : DETOX INDIA PRIVATE LIMITED, [ PCBID : 32798 |
GIDC Ankleshwar,

Ankleshwar - 393002
DIST : Ankleshwar, TAL : Ankleshwar, SIDC :
Ankleshwar
2. Phone No. : 9714712866
3. Date of commencement of Manufacturing process :  01/10/2015
4. CTEs No. & Date : CEE-120389,15/04/2029
. CCA No . & Date of Expiry : H-126054, 29/03/2026
6. Water Cess (with Interest) paid up to which Period : 2017-2018
7. Laboratory charges pending if any : 0
8. Water consumed during the month (by all sources )in KL.:  Meter Reading=0,Kilo Litre=23723
Water Cess Cooling Boiler/Dom/BIO Degrable/Non BIO Degrable : 22011/1229/421/62

9. Electricity consumed in PRODUCTION : 1762409 ETP/CETP : 401643 APCM : 85234
9A. Stack attached to : Boiler,D.G. Sets,Hot Air Generator,*** Not Applicable,.... Any Other

10. Fuel consumed during the month : Coal
11. Products : ammonia/ voc stripper,mee / mvr with atfd &amp; centrifuge,spray dryer

12. Work of Control Measures In Progress :  Nothing in Progress
13. Upgradation / Addition of PCM is Required : ETP

14. HAZ Waste Disposal(in Metric Tonne):  Land Filling Waste to TSDF=265.000,INC. Waste for
Incineration=729.000,Trucks despatched=34

L Type | Code Name Qty-Unit Remark
FUE COA (Coal 6245.000-M.T
GAS IPM Boiler 28.200-NM3
GAS M Spray Dryer 75.400-NM3
PRD 242832 @ammonia/ voc stripper 863.000-M.T
PRD 242833 |mee / mvr with atfd & centrifuge 9984.000-M.T
PRD 242835 spray dryer 8110.000-M.T
m I Date : 22/08/2023 1/4 Company Seal Authorised Signatory

Yours Faithfully
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Monthly Report from Indust Form No D2
Gujarat Pollution Control Board July , 2023
Online Manifest Prepared
MF ID- Truck No- ]
Date Date TSDF Name H.W Remark / Qty

2158161- GJ16AU5725- salt from evaporation

31/07/2023 31/07/2023 7.010 MTS (35.3)

2158139- GJ16AV1082- salt from evaporation

31/07/2023 31/07/2023 6.410 MTS (35.3)

2157102- GJ16AUS5725- salt from evaporation.

30/07/2023 30/07/2023 7.500 MTS (35.3)

2156627- GJ16AU5725- SALT FROM EVAPORATION

29/07/2023 29/07/2023 6.240 MTS (35.3)

2156628- GJ16AV1082- SALT FROM EVAPORATION

29/07/2023 29/07/2023 5.880 MTS (35.3)

2156269- GJ16AV1150- Solvent from VOC Stripper

29/07/2023 29/07/2023 32.520 MTS (20.2)

2155524- GJ16AW1687- salvant from voc stripper

28/07/2023 28/07/2023 31.200 MTS (20.2)

2155510- GJ16AV1082- salt from evaporation

27/07/2023 27/07/2023 7.260 MTS (35.3)

2154730- GJ16AW0197- solvent from voc stripper

27/07/2023 27/07/2023 28.200 MTS (20.2)

2154290- GJ16AV9162- Solvent from VOC stripper

26/07/2023 26/07/2023 29.300 MTS (20.2)

2154718- GJI16AU5725- salt from evaporation

26/07/2023 26/07/2023 8.580 MTS (35.3)

2154719- GJ16AU4233- salt from evaporation

26/07/2023 26/07/2023 8.120 MTS (35.3)

2153920- GJ16AW1871- solvent from voc stripper

26/07/2023 26/07/2023 32.500 MTS (20.2)

2151912- GJ16AV9092- Solvent from VOC Stripper

26/07/2023 26/07/2023 29.320 MTS (20.2) ‘

2153461- GJ16AUS5725- salt from evaporation

25/07/2023 25/07/2023 7.260 MTS (35.3)

2153122~ GJ16AU4233- Salt from evaporation.

24/07/2023 24/07/2023 8.460 MTS (35.3)

2152353- GJ16AU5725- Salt from evaporation.

23/07/2023 23/07/2023 6.630 MTS (35.3)

2151960- GJ16AU5725- salt from evaporation

22/07/2023 22/07/2023 6.550 MTS (35.3)

2151958- GJ16AV1082- SALT FROM EVAPORATION

22/07/2023 22/07/2023 8.650 MTS (35.3)
m I Date : 22/08/2023 2/4 Company Seal Authorised Signatory

Yours Faithfully
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Monthly Report from Industry Form No D2
Guijarat Pollution Control Board July , 2023
2151296~ GJO5AT2900- Salt from evaporation
21/07/2023 21/07/2023 5.770 MTS (35.3)
2149900- GJ16AV9342- solvent from voc stripper
20/07/2023 20/07/2023 26.200 MTS (20.2)
2148793- GJ16AW1610- salvont from voc stripper
20/07/2023 20/07/2023 30.200 MTS (20.2)
2149863- GJ16AW2483- Salvant from voc stripper
20/07/2023 20/07/2023 32.200 MTS (20.2)
2147473- GJ16AUS5121- solvent from voc stripper
20/07/2023 20/07/2023 29.200 MTS (20.2)
2150131- GJ16AUS5725- Salt from evaporation
20/07/2023 20/07/2023 6.080 MTS (35.3)
2150146- GJ16AV1082- Salt from evaporation
20/07/2023 20/07/2023 6.050 MTS (35.3)
2148663- GJ16AV9235- Solvent from VOC Stripper
20/07/2023 19/07/2023 26.700 MTS (20.2)
2148297- GJ16AW3166- Salvant from voc stripper
18/07/2023 18/07/2023 29.320 MTS (20.2)
2147472- GJI16AV9290- solvent from voc stripper
17/07/2023 17/07/2023 28.700 MTS (20.2)
2147462- GJO5AT2900- Salt from evaporation.
17/07/2023 17/07/2023 8.050 MTS (35.3)
2147100- GJ16AV9029- solvent from voc stripper
17/07/2023 17/07/2023 29.200 MTS (20.2)
2146381- GJ16AV5678- Solvent from VOC Stripper
17/07/2023 17/07/2023 30.200 MTS (20.2)
2146854- GJ16AW0461- Solvent from VOC Stripper
17/07/2023 17/07/2023 31.500 MTS (20.2)
2146950- GJ16AUS5725- Salt from Evaporation
15/07/2023 15/07/2023 8.190 MTS (35.3)
2146314- GJO5AT2900- Salt from evaporation.
15/07/2023 15/07/2023 8.120 MTS (35.3)
2146284- GJ25T7236- salt from evaporation
14/07/2023 14/07/2023 7.300 MTS (35.3)
2146255- GJ16AV2961- salt from evaporation
14/07/2023 14/07/2023 6.930 MTS (35.3)
2146114- GJ16AV1082- SALT FROM EVAPORATION
14/07/2023 14/07/2023 6.8340 MTS (35.3)
2145554- GJ16AUS5725- salt from evaporation
13/07/2023 13/07/2023 7.330 MTS (35.3)
2144768- GJO5AT2900- salt from evaporation.
12/07/2023 12/07/2023 6.450 MTS (35.3)

N Date : 22/08/2023

3/4

Company Seal Authorised Signatory

Yours Faithfully
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Gujarat Pollution Control Board
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Form No D2
July , 2023

2144032- GJO5BT7557- salt from evaporation
12/07/2023 12/07/2023 7.320 MTS (35.3)
2143986- GJ12AY5102- Salt from evaporation.
11/07/2023 11/07/2023 11.880 MTS (35.3)
2143917- GJI2AY5120- salt from evaporation.
11/07/2023 11/07/2023 12.460 MTS (35.3)
2142487- GJ16AW2483- solvent from voc stripper
10/07/2023 10/07/2023 33.200 MTS (20.2)
2142150- GJ12AY5102- salt from evaporation
09/07/2023 09/07/2023 9.370 MTS (35.3)
2142178- GI12AW0046- salt from evaporation, 1
09/07/2023 09/07/2023 9.750 MTS (35.3) =
2142121- GJI12AY5111- salt from evaporation.
08/07/2023 08/07/2023 10.030 MTS (35.3)
2142094- GJO5SBT7557- Salt from evaporation.
08/07/2023 08/07/2023 6.590 MTS (35.3)
2142061- GJ16Z8098- Salt from Evaporation
08/07/2023 08/07/2023 6.610 MTS (35.3)
2142046- GJO5SBT7557- salt from evaporation.
08/07/2023 08/07/2023 6.590 MTS (35.3)
2140862- GJ16AU4427- Solvent from VOC Stripper
08/07/2023 08/07/2023 29.200 MTS (20.2)
2140731- GJ16AV8076- solvent from voc stripper
07/07/2023 07/07/2023 32.110 MTS (20.2)
2140742- GJ16AW1657- solvent from voc stripper
07/07/2023 07/07/2023 30.200 MTS (20.2)
2140859- GJ16AW1871- Solvent form VOC Stripper
07/07/2023 07/07/2023 32.100 MTS (20.2)
2140700- GJ16Z8098- salt from evaporation
06/07/2023 06/07/2023 8.240 MTS (35.3)
2140618- GJ12AYS5111- Salt from evaporation
06/07/2023 06/07/2023 13.490 MTS (35.3)
2140373- GJ16AW1687- Solvent from voc stripper
06/07/2023 06/07/2023 30.200 MTS (20.2)
2140017- GJ16AV9092- Solvent from VOC Stripper
06/07/2023 06/07/2023 29.200 MTS (20.2)
2136764- GJ16AW2483- SOLVONT FROM VOC STRIPPER
01/07/2023 01/07/2023 33.200 MTS (20.2)
m I Date : 22/08/2023 4/4 Company Seal Authorised Signatory

Yours Faithfully
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Form No. 21
GUJARAT POLLUTION CONTROL BOARD
“Paryavaran Bhavan”, Sector — 10 A,
GANDHINAGAR - 382 010.

ANNUAL REPORT FROM INDUSTRY

(To be submitted Online (XGN) by each industrial unit on or before 31st March 2023 in respect
of Calendar Year ended on previous 31st December 2022

1. | GPCBID No. 32798

2. | Name & M/s. Detox India Private Limited,
. Plot No. 7921-22-23,

Address of the Unit GIDC Estate Ankleshwar,

Tal-Ankleshwar,

Dist. Bharuch,

State: Gujarat, India.

(M): 8826111544

— Consent Order No: AWH-113467, Date Of Issue
15/09/2021, Valid Up To 29/03 /2026

h. Phone Nos.

4. | CCA No., Date & Validity (Copy
of the CCA should be enclosed)

— CCA-Amendment Vide Letter No.
GPCB/ANK/CCA-1360(7)/1d-32798 /603734,
Date Of Issue 18/10/2021, Valid Up To
29/03/2026

— CCA-Amendment Order No. H-126054 Vide
Letter No. GPCB/ANK/CCA-1360(9)/ID-
32798/743716, Date Of Issue 02/06/2023, Valid

Up To 29/03/2026

5. Production :
Sr. | Name of the Products | Consented | Total produced | Total Name of the
| 0. (CCA) during the | produced supporting
Quantity previous year during the | document or
per month year record.
1. | 2. 3. 4. S. 6.
1. | Common effluent | 2.1 MLD - 572701 MIS Data
treatment Plant For KL/Annum
MEE Condensate &
Scrubbing solution for
in-house treatment)
2. | Ammonia/VOC 1800 - 16613 Monthly
Stripping KL/Day KL/Annum Return
updated on
XGN
3. | MEE/MVR with ATFD 1800 - 259267 Monthly
& Centrifuge KL/Day KL/Annum Return
updated on
MVR
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KL/Day

5. | Conventional ETP (2 1620 - -
Stage Aeration with | KL/Day
MBR & RO)

6. | Spray Dryer (to| 2nos.X - 166261.8 Monthly
achieve Zero 250 KL/Annum Return
discharge) KL/Day updated on

XGN

7. | Steam Boiler 18.5 TPH - - -

X 1no
Boiler
8. | Power Generation 1noX4.8 - 2730 MW Monthly
MW=4.8 per Annum Return
MW updated on
though XGN
back
pressure
‘ turbine

9. | Integrated Common | 120 TPH (6 - - -

Boiler Facility TPH X 2
nos)

10. | Boiler water 900 - - -
preparation unit KL /Day

11. | MVR only for 1no. X - - -
treatment of Boiler 300
water preparation KL/Day
plant RO Reject

6. Raw Materials (RM) :

Sr.No. | Name of | Name of the Raw | Consented Total consumed | Name of the
the Materials (CCA) or | during the year | supporting
Products calculated document or

' quantity per record
year

1. 2. 3. 4. S. 6.

1 Effluent Caustic lye 15 MT/month 556 MT/Annum | MIS data

2 Treatment Sulphuric acid 1800 KL/month | 10325 MIS data

KL/Annum
3 Lime 1680 MT/month | 1438 MIS data
MT/Annum
7. Utilities :

Sr.No. | Name of the | Consented (CCA) | Total consumed | Name of the

Utility Quantity per | during the year | supporting documen’t’_ .
year. or record Py
2. 3. 4. L




241

1. Electric Power - 36955044 Unit Monthly Return
updated on XGN
2. Captive Power 4.8 MWH 2729 Unit Monthly Return
' updated on XGN
3. Water 3340 KL/Day 468465 KL/ Monthly Return
Annum updated on XGN
4. Bio Coal - - -
5. Lignite - - -
6. Baggas - - -
7. Diesel Oil (others) 1000 Ltr/Day 11739 Monthly Return
Ltr/Annum updated on XGN
8. Gas (Natural Gas) - - -
9. Others -Coal 435 MT/Day 123592 Monthly Return
MT/Annum updated on XGN
.. Wastes Generation & Disposal during the year : Not Applicable
Sr. | Name of | State Consent | Total Quantity of Type& Out side | Total
No | the (S,L,G) |ed wastes generated capacity of | Disposal | Wastes
Waste Quantity | reused and treated Treatment | facility disposed
during the year facility at | for during
Gen | Reuse | Treate | site (ETP, | treated the year.
erat | d at d APCM etc.) | waste
ed |site (place of
disposal)
1. 2. 3. 4. 5. 6 7 8 9 10
1 Spent L 3.43 - - - - - -
Waste Lit/Day
Oil
2 Spent S 0.138 - - - - - -
Carbon MT/Day
3 ETP S 20 - - - - - 855
' Sludge MT/Day MT/Ann
4 Pre- S 21 - - - - - um
treatmen MT/Day
t Sludge
5 Empty - 9 - - - - - -
Bags Nos./Da
y
6 | Discarde - 4 - - - - - -
d Nos./Da
Barrels y
7 | Ammoni S 0.86 - - - - - -
um MT/Day
Sulphate
waste
8 | Salts from S 65 - - - - -
forced MT/Day
evaporatio
n on
system 32598
(SD)
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Salts from S 231 - - - - - MT/Ann
forced MT/Day um
evaporatio
n system
(MEE +
ATFD)

10

Solvent L 500 - - - - - 16656
from VOC KL/Day KL/Annu
stripper/ m
Separated
organic
material
from raw
effluent

Gypsum S 23.72 - - - - - _
MT/Day

Fly ash S 22.9 - - - - - 7382
from MT/Day MT/Ann

Boiler um
ESP

Details of Disposal of Treated Effluent:

Name of the Waste Total quantity of treated effluent disposed during the year
stream Disposed on land by Directly disposed Disposed to CETP
to GIDC or by

Gardening etc. Disposal | municipal drain or | Tankers | Pipeline
outside Sea.

2. 3 4 5 6 7

Domestic - - - - -

Gardening - - - - -

Process - - - - -

Washing - - - - -

Boiler - - - - -

Cooling - - - - -

Others Scrubber - - - _ _

10. Details of Solid/Gaseous wastes after treatment:

Total Quantity disposed during the year
Sr | Name of Sent for Sent to Incinerated at | Evaporated at | Vented | Vented
No | the Waste | co- TSDF or Own | Common | Own | Common | through | through
processing | Re-cycler site | facility site | facility flue gas | process
stack gas
scrubbe
1. 2. 3. 4. S. 6. 7. 8. 9. 10.
2 - - - - - - 3,52 - fgy\ -
g’ ;}' A m
R\ s




11. Details of Disposal of Spent Solvents, Acids or Alkalis after use:

Not Applicable

Acid

Sr.No. | Name of the Solvent, Total Quantity disposed during the year.

or Alkali Solvent distillation at Spent Acid or Alkali Re-use or
treatment at
Own site | Other | Sale to Own Other Sale to

site Actual Site site Actual
Users users
. 1 2 3 4 5 6 7 8
12. Other Details:
(1) CMEE Membership No., Date, Place & booked quantity (membership certificate
should be attached): Not Applicable
(2) TSDF Membership No., Date & Place (a) Detox India Private Limited (Certificate
No.
1200001850)
(b)
()
(3) CHWI Membership No., Date & Place (a) Detox India Private Limited (Certificate
No.1200001850)
(b)
()
4) Consent No. & Date of Reuser/Recycler etc. : Not Applicable
.r.No. Name, Address & Phone Nos. of | Consent No. & Total Quantity sent to them
Reuser/Recycler etc. Date from
GPCB/CPCB./ Name of the Total Quantity
Other SPCB (For Waste sent during the
transboudry year.
movement)
1. 2. 3. 4. S.
1 R - - -
(5) Wastes’ Transporters Details:
Sr | Name, Vehicle Used to carry Having | GPS Online Log-
No | Address & Registration wastes Author | system manifests book
Phone Nos. of | Nos. of Name of | To carry |ization |impleme |implemented? | mainta
the Trucks/ the at which | from nted? ined?
Transporters | Tankers & waste | place for | GPCB?
capacity disposal
1. 2. 3. 4. 5. 6 7 8. 9.
1. | SEP Logistics, 11 Tankers Concentr | Ankleshwa NAas | Yes Y O PR ; Yes
GandhidhamKut | Capacity of atedWast | r per \ I’
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ch 24 KL each eWater HOWM
Rules,
2016
Reliable Bulk 7 Tankers Concentr | Ankleshwa | NA as Yes No Yes
Carrier, Surat Capacity atedWast | r per
60of 30KL & 1 | eWater HOWM
of 12 KL Rules,
2016
Shree 3 Tankers Concentr | Ankleshwa | NA as Yes No Yes
Subhmurti Capacity atedWast | r per
Enterprise, 20f 24 KL & eWater ' HOWM
Bharuch 1 of 29 KL Rules,
2016
Dhara 8 Tankers Concentr | Ankleshwa | NA as Yes No Yes
Roadlines, Capacity of 30 | atedWast | r per
Bharuch KL each eWater HOWM
Rules,
2016
54 Maa sharda, 4 Tankers Concentr | Ankleshwa | NA as Yes No Yes
’Ankleshwar Capacity of 21 | atedWast | r per
KL each eWater HOWM
Rules,
2016
Yes 4 Tankers Concentr | Ankleshwa | NA as No Yes
Corporation, Capacity atedWast | r per
Ankleshwar 2 of 24 KL & eWater HOWM
2 of 20KL Rules,
2016

13. Need of Upgradation, if any:

Looking to the above production and wastes generation or/and future planning to
increase production, mention any up gradation or addition of pollution control measures
decessary in respect of — Not Applicable

ETP

Fuel change or use

APCM

Scrubbing system for process gases
Noise control.

Solvent Recovery Unit

Any other

NOGhLN

For Detox Indig Private
Limited

Note : Any false information or suppression of information may lead to cancellation of all
types of permissions from the Board.




245
P

Annexure-VI Compliance report of recommendation given by Auditor

o

DETOX INDIA

operated by O VEOLIA

GPCB ID - 32798
Ref: DIPL/CORR/2023/16 Date: 31/07/2023

To,

Deputy Environment Engineer,
Unit Head Ankleshwar,

Gujarat Pollution Control Board,

Paryavaran Bhavan, Sector 10-A
Gandhinagar - 382010

. Sub: Compliance report of the recommendations given by the Schedule-l
Environment Audlitor for the period October-March-2023,

Sir,
Please find point wise compliance report of the recommendations given by Schedule-|
Environment Auditor during October-March-2023 audit period:

Sr. Recommendations DIPL Compliance
No.

1 |It is recommended to improve | We are stricly maintaining housekeeping of
housekeeping of roads within the | roads within the boiler area. Here we are
factory near the Boiler area. attaching the photographs for the same as an
Annexure-1 for your ready reference

2 |It is recommended to paint the | Noted. We will paint the staircase of the safety

staircase of the safety office. office as soon as possible.
3 | It is recommended to grow more | We have already used vacant areas for
plantations inside the industry. plantation purposes in the industry, Here we
are attaching the photographs for the same as
. an Annexure-3 for your ready refaerence.

We hope the above mentioned compliance report is in line with your requirements.

Thanking you,
Detox India Private Limited, Ankleshwar,

For,
X{\f@f

Authorized signataory
ENCL: As ahove

Detox India Private Limited
(Formerly : Ankleshwar Cleaner Process Technology Centre Put Ltd.)
Plot No. : 7921, 7922, 7923, G.1LD.C. Ankleshwar, Dist. : Bharuch-393002 (Guj.) INDIA
Corporate Oftice : Detax House, Opp. Gujarat Samachar Press, Udhna Darwaja, Ring Road, Surat-395 002 (Guj.) INDIA

Ph : +91 261 2351248, 2346181, E-mail : info@detoxindia.com | CIN : U90000GJ2010PTC060122




Annexure-1
Photographs of Housekeeping
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Annexure-2

Photographs of Plantation within premises
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Annexure-VIl Fo rm-w | P
f =
\ ‘\J" §
DETOX INDIA

operated by () VEOUIA

GPCB ID - 32798
Ref No.: DIPL/CORRI/2023/17 Date:03/08/2023

To, -
The Member Secretary,

Guijarat Pollution Control Board,

Pariyavaran Bhavan, Sector 10 - A,

Gandhinagar - 382010

Sub: Submission of Environmental Statement (Form-V) from Apr-22 to Mar-23 of Mi/s, Detox
India Pvt. Ltd., Ankieshwar.

Sir,
With reference to the above, we are hereby submitting the Environmental Statement (Form-V)

of M/s. Detox India Pvt. Ltd., Ankleshwar for your perusal. Please acknowledge receipt of the same
and oblige.

We hope the above is in line with your requirement.
For, Detox India Pvt Ltd.

W
(Authorized Signatory)

Encl. - Duly filed Environmental Statement (Form — V).

CC: The Director, MOEF&CC, Regional Office, Gandhinagar.

Detox India Private Limited
{Formerly : Ankleshwar Cleaner Process Technology Centre Pvi. Ltd))
Plot No. : 7921, 7922, 7923, G1.D.C. Ankleshwar, Dist. : Bharuch-393002{ Guj.} INDIA
Corporate Office : Detox House, Opp. Gujarat Sarmachar Press, Udhna Darwaja, Ring Road, Surat-395 002 (Guj ) INDIA
Ph - +91 261 2351248, 2346181, E-mail : info@detoxindia.com | CIN : US0000GJ2010PTCO60122




FORM V
(See RuLE 14)

FrROM:

M/s. Detox India Private Limited,
Plot No. 7921,7922 and 7923, GIDC Estate, Ankleshwar,
Dist; Bharuch, Gujarat.

To,
Gujarat Pollution Control Board,

“paryavaran Bhavan"

Sector 10 A,
GANDHINAGAR - 382010

Environmental Statement for the financial year ending the 315t March 2023
PART - A

1) Name and address of the owner / Mr. Yogesh Gupta
occupier of the industry operation or M/s. Detox India Private Limited,
process Plot No. 7921, 7922 and 7923, GIDC Estate,
Ankleshwar,
Dist: Bharuch, Gujarat.
2} Industry Category
Primary - (STC Code)

oecu pdary ~ (891C Coele)

3) Production Capacity Units Not Applicable
4) Year of Esablishment 2016
5) Date of the last Environmental 03/08/2022

Statement submitted

PART -B
WATER AND RAW MATERIAL CONSUMPTION

(N Water Consumption m3/day
Cooling/ scrubbing/ cooling tower : 1278.20 M3jday
Domestic and green belt : 64,38 M3/day

Evaporation Loss (Back Up) : NA

No. NAME OF PROCESSES WATER CONSUMPTION PER UNIT OF PRODUCTS

financial year year.

During the previous During the current financial

(1) (2)

Treatment of Waste water NA NA




(2)

Raw Material Consumption:

5389 MT
common

incineration facility of Detox India

through [(20.2)

waste

(Disposed
hazardous

NAME OF Raw NAME OF CONSUMPTION OF RAW MATERIAL PER UNIT OF OUTPUT
MATERIAL PRoDUCTS/
Faaury
During the previous During the current
financial year financial year.
e (1) 2)
Coal Forced 226.15 Kg/MT 344,19 Kg/MT
Evaporation
System and
Boiler
PART: C
PoLLuTioN GENERATED
(Parameters as specified in the consent issued)
No POLLUTANTS QUANTITY OF CONCENTRATION OF PERCENTAGE OF
POLLUTANTS POLLUTANTS N VARIATION FROM
DISCHARGED DISCHARGES PRESCRIBED
STANDARDS WITH
REASONS
(a) Water N.A N.A. N.A.
(b) Air
Boiler 1) PM 1) 26.4 mg/NM 3 Parameters are well
2) SOz 2) 66.7 ppm within the consented
3) NOy 3) 27.6 ppm limits
Spray Dryer |1) PM 1} 75.4 mg/NM3 Parameters are well
2) SOz 2) 35.6 ppm within the consented
3) NOx 3) 28.1 ppm limits.
4) NHz 4) 47.3 mg/NM3
- 5) HCI 5) 2.9 mg/NM? L
PART - D
HAZARDOUS WASTES
(As SPECIFIED UNDER HAZARDOUS WASTE (MANAGEMENT & HANDLING) RULES, 1989)
TOTAL QUANTITY
DURING THE PREVIOUS FINANCIAL DURING THE CURRENT FINANCIAL
YEAR ( KG) YEAR.(KG)
@) |From Process |1) Solvent from VOC Stripper (20.2) |1) Solvent from VOC Stripper

18963 MT disposed of to cement
industry of Shree Cement Ltd, &

Private Limited, Dahej (formerly |]J.K. CEMENT WORKS Rajasthan and
known as Ankleshwar Ceaner |[Shree Cement Ltd, Kodala,
Process Technology Centre Private | Karnataka
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Umited, Dahej) and cement
industry of Shree Cement Ltd,

Rajasthan).

2) ETP sludge (35.3) and Salts from
forced evaporation system (35.3)
46352 MT (Disposed through
common hazardous waste TSDF of
Detox India Private Limited, Kutch
(formerly known as Ankleshwar
Cleaner Process Technology Centre
Private Limited, Kutch) and Safe
Enviro Pvt. Ltd, Magnad).

2) ETP sludge (35.3) and Salts from
forced evaporation system (35.3)
33199 MT (Disposed through
common hazardous waste TSOF of
Safe Enviro Pvt. Ltd, Magnad).

) [Frem Pollution | As abave

Control

Facility

PART - E
Souip WASTE
Total Quantity
DURING THE PREVIOUS DURING THE CURRENT FINANCIAL
FINANCIAL YEAR YEAR

(a) From Process Zero Zero
(o) | From Poliution Zero Zero

Control Facility
[©) | L. Quantity recycled [ N.A. N.A.

or reutilized

2. Sold

3. Disposed

Please specify the characteristics (in terms
well as solid waste and indicate dispos al pra

PART - F

of concentration and quantum) of Hazardous as
ctice adopted for both these categories of wastes.

1) Solvent from VOC Stripper (20.2) is disposed of through the Cement industry of Shree
Cement Ltd, &

J.K. CEMENT WORKS Raja
2) ETP Sludge (35.3) a
common hazardous wa

sthan and Shree Cement Ltd, Kodala,
nd Salts from forced evaporation system (35.3) are disposed of through

ste TSDF of Safe Enviro Pwvt. Ltd, Mag nad.

Karnataka
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PART - G

Impact of the pollution control measures on conservation of natural resources and
consequently on the cost of production.

We are re-using the recycled water in the process to conserve the natural resources.
PART - H

Additional measures / Investment proposal for Environmental Protection including abatement
of pollution / prevention of pollution

There is no immediate likelihood of the additional measures/investment proposal for
environmental poliution control since the currently operative ZLD CETP has been complying
with all the permissible limits of environmental discharges stipulated in the latest CCA.

PART - |
Any other particulars for improving the guality of the Environment

We are achieving the prescribed standards with the presently available facility.

\|
&(\1 i
Signature: A

Name: Mr. Yogesh Gupta

Designation: Director

Date: 01/08/2023

Submitted to,

Member Secreiary,

Gujarat Pollution Controi Board
Sector 10 A,

Gandhinagar.

From:

M/s Detox India Private Limited ,
Plas N, 7031, 7023 and 7023, AIDC Estmbs, Animahywmr: Bk Bhmrse b Sejarme

'g@
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DAKSHIN GUJARAT VIJ COMPANY LTD. T
CIN U40102G)20035GC042909, 1S0-9001-2008 Certified. |

INDUSTRIAL DIVISION OFFICE, DGVCL CAMPUS, o )

¢ |OPP. ONGC WORKSHOP, ANKLESHWAR-393001. PH.NO.02646-

L 245252, 247950, Yoll Free NO.19123, ll

- 1800-233-3003. Email: -.

ANKI/IND /TECH/23] 07:28.08.2023

To,

Gujarat pollution control board,
Piot no:5009/4

Gidc Ankleshwar 393002

Sub: Disconnection of Electricity connection i.e M/S DETOXINDIA PRIVATE LIMITED

Ref: 1) Your letter no GPCB/ANK/CCA-1360{10)/1D-32798/750656 DT:11.08.2023

Dear Sir,
. On the above subject and reference details of disconnection of Electricity connection of M/S DETOX
INDIA PRIVATE UMITED P NO:7921-22-23 GIDC Ankleshwar is as under.
['sr | Name of consumer | Con no Cont | Dtof Readingof | Disconnected by “
! no | acte | disconnecti | main meter
i l d on ' in XWH
T A oo R C2905 ;'mm 23, R
! 4 : A 4 P v :
| luo le-n ?H R o,
mp ol

Note: Power supply of plant of M/S, DETOX INDIA PRIVATE UMITED P NO:7921-22-23 GIOC

Ankieshwar is disconnected by disconnecting pane! switch and seal 1) 2) is
provide on panel switch{MCC switch) as shown by consumer without disconnecting power supply of

main meter,
This is for your kind information and necessary action please

Cormection ﬂbtaw-nallq T‘;MM

U wensorec] ord cenl pyelodd o) Ty isoleda i B
- 335003) W safyq ,

Copy to: {1) The Executive Engineer, Ankieshwar Ind Division, DGVQL, Ankleshwar
{2) M/S, DETOX INDIA PRIVATE LIMITED P NO:7921-22-23
GIDC Ankleshwar, Ta- Ankieshwar Dis-bharuch,
{3) The SA(R) , Industrial division, DGVCL, Ankleshwar.
For information please.
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INDIA NON JUDICIAL @&
Government of Gujarat

i‘wﬂ

Certificate of Stamp Duty

Certificate Issued Date ‘ 28-Aug—2023 03:47 PM

oeeg0092099§ﬁn§§

Account Reference

Unique Doc. Reference

Purchased by

# A g’ ) -
Description of Docuﬁ{iem--‘iz"

Description

. Second Party
Stamp Duty Paid By

Stamp Duty Amount(Rs.)

NG J3 "%889( ; “°§8360V

Statutory Alert: 3 :
1. Tlm authenticity of this smmlp certificate should be verified at W.shcnhstamp com’ or uslng e-sta Ilobile app of Stock Holding.
, Any discrepancy in the details on this Certificate and as ilabl the web I Mobile App renders it invalid.

2. The onus of checking the legitimacy is on the users of the certificate.
3. In case of any discrepancy please inform the Competent Auithority




SN

« The contents of this e-stamp certificate can be verified at .
www.shcilestamp.com, Stock Holding mobile  application
"EStamping" or at Stock Holding Branch/ Centre (the details of which
are available at w_ww.stockhoiding.com}.

« Any alteration to this certificate renders it invalid and would
constitute a criminal offence.

« Kindly contact Stock Holding Branch / Centre in case of discrepancy.

e For information related to e-Stamping you may write to us on
our email id estamp.ahmedabad@stockholding.com or visit our o
Branch/Centre. U@
Yol o
Yol | 39 ‘
. o B2 yrEuAell @Al www.shcilestamp.com slRL Ul @15 - ﬁf‘
= S\ <
Ao "SR Mousel AfABA Uddl 215 Aol v/ Bes Q“
(Bell @21A www.stockholding.com UR GUAGHL B) uR %6 A usLl N

sl 8.
e AL YHIRIUAML 526 SlETURL FRHIR HL D wuA A Hlreldl Iell vl B.

o L S22 YUl Sleugl [Qidtd L wRuA Al @\s alXatell 2wt /
Yom UR U sdl.

o -2 Aol MRS HER wHA

estamp.ahmedabad@stockholding.com U2 g-ASA 52 vl UM
auuil / 3os ol Yeusict Acll.
o~ L~
e~ N P

e ————————————E——————
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UNDERTAKING

This is to state that our unit, M/s. Detox India Private Limited, located at Plot No.
7921,7922,7923, GIDC Estate Ankleshwar, Tal-Ankleshwar, Dist. Bharuch, State: Gujarat, India,
is a Large-Scale unit.

|, Yogesh Gupta , Authorized person of M/s. Detox India Private Limited hereby undertake
that in case of revocation order granted by the Board for a short-term period, | shall apply for
permanent revocation well before expiry of time limit. In case of revocation will not be
extended further and time limit of revocation expired, | shall stop operation in compliance of
closure issued to us and inform the Board. Failing of which all responsibilities lie with the
undersigned and we shall abide by action / penalty levied by the Board for the same.

We shall follow all the conditions of CC&A.

Moreover, we are continuously making serious efforts to comply with various conditions given
by the board.

What is stated.above is true to the best of my knowledge and belief.

N

e

For Detox India Private Limited

-
b

Mr. Yogesh Gupta
(Authorized Person)

S E NI

?9 RV

; .o .
NOTARIAL NOTARIAL NOTA_R!AL - NOTARIAL NOTARIAL

we

——————————————————




Pnymgienge

Government of India
Yogesh Gupia
DOB 11/09/1969
Male

o

20015273 1889

. ' FIEC - i S

£ A ‘ff" ‘Unique ldentification Authority of India
Address

S/0: Jagan Nath Gupta. House No B X-455" Tehar
lkbai Ganj, D.No 3. Ludhiana, Ludhiana, Centrai #n
Office, Punjab. 141008
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Ref.NO: DIPL/CORR/SITE/2023/42

To,

4 P

DETOX INDIA

operated by () VEOLIA

The Regional Officer,

Gujarat Pollution Control Board,
Pl No. 5009/4, GIDC Estate,
Ankleshwar — 393002.

Sub:

GPCB ID : 32798

Short term and long term action plan

Reference: 1. Your query dated 29/07/2023

Dear Sir,

2. Our letter dated 25/08/2023

Date: 29/08/2023

Further to our submissions, please find below our short-term and long-term action plan as
discussed today in your office.

SR NO Short term action plan Target Date

1 Cleaned all the storm water drains up to the discharge point. 25/09/2023
Wherever the applicable the seepage from the boundary wall area has

2 been closed by plinth protection 30/09/2023
To avoid the seepage in the storm water drain, we have provided the

3 Pressure grouting. 20/09/2023
Bamboo tarpaulin shed to cover the salt for contamination in the storm

4 water drain. 27/09/2023
Replace all the damaged roof sheets in order to protect process

5 contamination to the storm water drain. 25/09/2023
Created the bund wall wherever there is possibility to have contamination

6 to the storm water drain. 30/09/2023

Detox India Private Limited
(Formerly : Ankleshwar Cleaner Process Technology Centre Pvt. Ltd.)
Plot No. : 7921, 7922, 7923, G.1.D.C. Ankleshwar, Dist. : Bharuch-393002 (Guj.) INDIA
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DETOX INDIA

operated by (g) VEOLIA

SR NO Long term action plan Target Date

BEIL and other TSDF sites require membership for disposal of the
salt. We have our own landfill facility in SEPL Magnad. However, in
case of our site closure ctc., we will dispose of the balance salt in BEL
and other TSDF sites for which we will obtain said membership. We
will ensure the salt quantity will not exceed our storage capacity

1 (includes our landfill and membership capacities). 20/03/2024

All the waste water underground collection tanks will be made empty
one by one and clean the tank as well as put in the bitumastic in order
2 to avoid the seepage to avoid the contamination. 25/03/2024

Storm water drain will be applied bitumen coating in order to avoid
3 contamination. 18/03/2024

Underground pit and permanent submersible pump at different
locations in our premises for collecting the contaminated runoff to
4 ETP. 20/03/2024

Installation of HD night vision camera with recording facility at the back side,
5 where rainwater falls. 31/03/2024

A dedicated tank of 350 KL (x2) will be provisioned for recollection of
6 contaminated rain water during monsoon 20/03/2024

Further, we will develop a detailed long term plan and will execute/ submit after joint
discussion.
The compliance of the pre monsoon action plan has been uploaded.

Detox India Private Limited
(Formerly : Ankleshwar Cleaner Process Technology Centre Pvt. Ltd.)
Plot No. : 7921, 7922, 7923, G.1.D.C. Ankleshwar, Dist. : Bharuch-393002 (Guj.) INDIA
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operated by () veouIA

Your high office is kindly requested to consider this as a compliance report and do the
needtul to revocate the closure notice at the earliest.

For, Detox India Private Limited

Authorised Signatory

Detox India Private Limited
(Formerly : Ankleshwar Cleaner Process Technology Centre Pvt. Ltd.)
Plot No. : 7921, 7922, 7923, G.1D.C. Ankleshwar, Dist. : Bharuch-393002 (Guj.) INDIA
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DETOX INDIA

operated by (D VEOLIA

GPCB ID: 32798

Ref.NO: DIPL/CORR/SITE/2023/45 Date: 06/09/2023

To,

The Unit Head{Ankleshwar Division),
Gujarat Pollution Control Board,
Sector 10-A Paryavarn Bhavan
Gandhinagar-382010

sub: Submission of additional long term plant to avoid the rain water cross contamination
Ref: NoD vide letter no. LETTER NO.: GPCB/ANK/CCA-1360(10)/!0-32798/750656,
. Dated 11/08/2023

Respected Sir,

This has to the reference to the above subject matter; we are submitting the long term action plan to avoid

the cross contamination.
$r. No. Long hermh action Description Target Date
1 ‘Creation of Leachate Pit in the : 17th Jan,2024

We will construct a drain having proper gradient
& a pit in the surrounding of sludge storage
shed to recollect leachate at one point to
reprocess in our system (ETP/MEE/SD )through
a pump in order to avoid the cross
contamination of rain water with Leachate.

surrounding of sludge shed

. 2 MEE effluent feed tank area To aveid the cross contaminatién of leachbate 10th Feb,2024
| covered with Sheet. with rain water, we will cover the MEE feed tank : g
with perling and sheet.
3 -| PT filter press area also. To avoid the cross contamination of leachate | 12th Feb,2024
. with rain water, we will cover the PT filter press @

£

area with perling and sheet.

Detox India Private Limited
(Formerty : Ankleshwar Cleaner Process Technology Centre Pvt. Ltd.)
Plot No. : 7921, 7922, 7923, GLD.C. Ankleshwar, Dist. : Bharuch-393002 (Guj.) INDIA

Corpofate Office : Detox House, Opp. Gujarat Samachar Press, Udhna Darwaja, Ring Road, Surat-395 002 (Guj.) INDIA |
Ph. : 491 261 2351248, 2346181, E-mail : info@detoxindia.com | CIN : US0000GI2010PTC060122
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DETOX INDIA

operated by () veoua
4 Arrangement of slope, drain and | Slope will be developed in the RCC floor toward | 31st Jan,2024
collection pit in ATFD area the process drain to divert leakages in the

dedicated pit to avold cross contamination of
rainwater along with the pumping system to
recollect back in the system (ETP/MEE/SD).

5 Provision of Bituminous on the All the additional created pits will be provided | 31st Mar,2024
wallof pit. - with a pump and put the bituminous on the «
wall to avoid seepage.

6 Construction of bund wallinthe | Bund wall will be provided at the tanker | 31stJan,2024 .
Effluent unloading area * | unloading area to avoid the cross contamination
of effluent with rain water.

Your high office is kindly requested to consider this as an additional action plan and do needful to revoke the
closure notice at the earliest.

For, Detox india Privite Limited

Detox India Private Limited
(Formerly : Ankleshwar Cleaner Process Technology Centre Pyt Ltd.)
Plot No. : 7921, 7922, 7923, G.LD.C. Ankleshwar, Dist. : Bharuch-393002 (Guj.) INDIA
Corporate Office : Detox ‘House, Opp. Gujarat Samachar Press, Udhna Darwaja, Ring Road, Surat-395 002 (Gaij.) INDIA |
Ph.: 491261 2351248 2346181, E-mail : info@detoxindia.com | CIN : US0000GJ2010PTC060122
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2 80 Annexure-8

Gujarat Pollution Control Board | PCBId: 32798 |

W ( Inspection Report) - Air,Water,Hazardous
ANy (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

1 |Industry Details DETOX INDIA PRIVATE LIMITED | Outward No- 41403-06/09/2023 |
Email : PLOT NO:7921-22-23,
zldank@detoxgroup.in GIDC Ankleshwar, ,
Telephone - Ankleshwar - 393002
elephone - DIST : Ankleshwar, TAL : Ankleshwar, SIDC : Ankleshwar
9714712866
Inspection Id : 750433 ( After Direction ) Ro Name: Ankleshwar
2 |Type/ Scale / Sector / Status :  RED / LARGE / Common treatment and disposal facilities(CETP, TSDF, Ewaste

recycling, CBMWTF, effluent conveyance project, incinerator, solvent/acid recovery
plant, MSW sanitary landfill site) / In Operation

Inspection Dt & Time : 31/08/2023 15:50 / Water , Hazd Person Contacted : Mr. Dharmendra Chothani, GM
Operation

Env Audit Detail : Sch : 1, N. G. Patel Polytechnic- Civil Engineering, Year : 2017, On Dt :

Commissioned Dt : 01/10/2015 Production Start Dt : 31/03/2012 Applicability of CRZ Rules : No

Water Consumption in Kilo Lts Per Day Ind : 3330.000 Dom: 20.000 Borewells: 0

Waste Water generation / Discharge (klpd) :  Ind: 105.000 Dom: 20.000 Tubewells: 0

Effluent Treatement plant (ETP) : Units, if provided and status :

ETP Details : CMBR-Course Membrat Bio Reactor,P-Collection Cum Equalization,P-Flash Mixer,P-Floculator,P-Lamella
Settler,P-Nuetralization,P-Pri Settling Tank,S-Aeration Tank,S-Sludge Dry Beds,S-Sludge Holding Tank, T-Carbon Filter, T-
Sand Filter

Whether Industry is a member of CETP ? No

13

Boilers=3, DG Sets=2 , Flue Gas =5, Process =4 , ETP Cap = 5891 , Capacity of All = NA

APCM Details : Bag Filter,E.S.P,Multi Cyclone ,Scrubber,Water Scrubber
Fuel Used : Coal,Diesel
Stack Attached to : *** Not Applicable,.... Any Other,Boiler,D.G. Sets,Hot Air Generator

14

15
16

17

TSDF Name :  Safe Enviro Private Limited

LabChargesPending: NIL__ WaterCessChargesPending: NIL
Last Env. Form V : 2022-2023 Water Cess Return : 2017-2018 HW Monthly Return : 2023-99
Last 3 Legal Action :

Insp Dt Act Leg Dt For Insp ID IR-Leg Type Out No
18/07/2023 DIR 11/08/2023 33A,015, 745014 DIR ROU 750656
11/05/2023 NOT 01/07/2023 31A,, 737048 NOT COM 746303
04/05/2023 SCN 30/05/2023 736379 SCN SCN 743655

Monthly Patrak Data : Last Return : 202307 HAZD Waste Disposal : 994.000 (34 Trucks)
Electricity Units Consumed in month Water Consumed in month Effluent Discharged in month
Production - 1762409, ETP - 401643, APCM - 85234 Meter Reading - 0, Kilo Litre - 23723 Meter Reading - 0, Kilo Litre -0

06/09/2023 1/7 (Through XGN )
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Gujarat Pollution Control Board PCB Id: 32798

( Inspection Report) - Air,Water,Hazardous
(Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

General Observation

a | - | Isthe Industry in Operation ?? No. During visit not in operation.

a |- | R.O File No 1D:32798

b | - | Industry Operating without CCA No. Having valid CCA of the Board.

c |- | Has Production exceeded (last 3 MTHSs) than CCA-Qty | No.

dl- Any products-NOT in CCA, manufactured-Last 3 No
MTHSs )

e |- | Foul Odour/Fugitive Emission/Bye Pass in Premises ?? | No.

f | - | Industry Name CHANGED in recent times ?? No.

g | - | Has Regn with CETP or TSDF expired ?? No.

h | - | Seperate Energy Meter for A.P.C.M ? No.

h | - | Provision of any STAND-BY Pump ?? No.

GEM

1g| - | Where Authorization Under BMW Rules 2016 obtained ? | \
Provide Authorization No. / Date '

Haz Waste Related

a |- | Haz waste Catg confirmitive with CCA Yes

b |- | H.W generation exceeding CCA limits No.

c |- Collection, Storage, Treatmnt, Disposal Facility Yes
Adequate ??

d | - | Reusing or Recycling of Haz Waste by Industry ? No

_| LogBook / XGN Manifests / Disposal Records TALLYING Fully

7?

f | - | Stock of Haz-Waste @ premises/Whether EXCESS ? as per crux.
Recycler/ Actual user has valid Authorization under No

Y rules 6 or 9 of HOWR-2016? )
Installed capacity of the plane based on machinery

h |- | installed (Capacity of Machine,No. of Batch/Day,Annual| --
Capacity)

il- Technical capability and equipment complying with the No
SOP/Guideline? )

.| _| Isunit complying the conditions gives in No

. SOP/Guidelines? )

k | - | Facility is adequate for the applied process No.

| | - | Passbook is maintained? No.

m | - | Details of PLI, if applicable -

n |- | Details of safety spects provieded by the facility --

b |- Seprate storage area for Haz. Waste for the utilization No
or generation from the process is provided? )

p |- | Quantity of Hazardous waste procured as per CCA? No.

Water Parameter

b |- | Source of Water Supply Recycled

c |-| W.W.G is EXCEEDING the CCA Limits No.

d | - | W.W Disposal as per the Consent Conditions ? Yes

e |- | Wasthe ETP in operation ? No

f | - | Treatment System ADEQUATE to handle existing effluent | Adequate

g | - | Did u observe ANY ILLEGAL Discharge ?? No.

h |- | Nos of Samples collected 0

06/09/2023 2/7 ( Through XGN)
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Gujarat Pollution Control Board PCB Id: 32798

W ( Inspection Report) - Air,Water,Hazardous
Ny (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

Remarks :

Note: EIA 2006 / SEIAA / E.C / MOEF Applicable : Yes

Site Observations during Inspection, PCB-ID: (32798)
Inspection Crux:

General Observation:

This unit is visited with reference to revocation application for the closure direction under section 33-A of the
water Act-1974 issued by the Board vide letter No. GPCB/ANK/CCA-1360(10)/ID-32798/750656,
dated-11/08/2023 along with compliance letter of the unit. During visit unit is not found in operation. Power
supply of the unit was disconnected on dated-28/08/2023 by DGVCL vide letter No. ANKL/IND/Tech/23,
dtd-28/08/2023 and water supply of the unit was disconnected on dated-28/08/2023 by GIDC vide letter No.
DEE/WS/1084, dtd-28/08/2023. Detail visit report with document submitted by unit, photographs and NEI is
uploaded here with as document file. [402]-01/09/2023

~ RO Comments/Reply :May be revoked. -06/09/2023

Water Observation:

Air Observation:

Hazard Observation:

I recommend : i. Recommend Revocation Order
W.C Notings: -------------- [402-DEE]~

Specific Instructions given to Industry at the time of visit , for Pt to Pt Compliance

4. ycsld AU Power supply ol alatell ccTv footage % 53¢ ol % last 15 daysell (main gate SWD outlet
area)oll % sRcll.

1. AR AUl AsHoll Yetlsid Revocationsl 2ol AETHL sRaUlHL WA, UER uRY U 7 s
undertaking cl&l action planse] YrAUQl UEal 5.

3. Uil AsHoll Storm water drain cleaning €R12llat A5 UAA wiwell (A5t BiAe{l [QolAl UURUS 9

sl (present stock of w/w in tabular formate with manifest detail, disposal of SD/MEE salt in last one month.)

2. Hasld AHA AsHHL @ 500 MT SD/MEE salt permanent storage shedHl d&l @ 300 MT SD/MEE salt
temporary storage shedHl AsAd lcll HAA Boll cAHIGAR [Astet 5 el Aol WURUS QL scl.

Compliance Observed in this Inspections.

06/09/2023 3/7 (Through XGN)
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Gujarat Pollution Control Board

W ( Inspection Report) - Air,Water,Hazardous
ANy (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

PCB Id: 32798

Instructions in Previous Visits and Reply

Insp Det

Instruction Status

2. SWD outlet point U2 Recollection pump ¢ltl cll dedl wiw AsHo{l 61812
g &g l d olletd YAl $<ll.; We have uploaded point vise reply of NOE
24.07.2023 in extra attachment file. (04/08/2023)

745759(24/07/23)

Fully Complied

1. YASld A1 AsHall Yol e WAL elaictul Asuell vigel
Wastewater seepage U8 GolR all ASUR Alclg Ul WA Ul AsHoll
WGl GOHL AUAA canteen WA Elalct WA floor UR ¢tullcl Hiell UER
orU A HRAAA wiw AsHoll eslR UR Ul GIDC Greek/ SWD Hl
discharge &g talal AUAG; GURASA Yool wiw telRell SWD Ul %€ C
pumping W overflow 48 sarangpur khadi through Amaravati river Hl %12 8
Al GURscl ol YR 5l del wiw discharge clesU@s Ascl.; We have

uploaded point vise reply of NOE 24.07.2023 in extra attachment file.
(04/08/2023)

745759(24/07/23)

Fully Complied

4.l duldoll anlsbgul WouB ugl ugll dlk contaminated rain water
AsHo{l 6leR ¥ Ul WA B €20 B & Ul glRL %33 UdLAl AcuHl
ulcddl otell. Al A sllold YAl 5l U dlesl@s UdlAl Adl.; We have

uploaded point vise reply of NOE 24.07.2023 in extra attachment file.
(04/08/2023)

745759(24/07/23)

Fully Complied

3. Yallslct AHA AsHell u/g wiw storage tank (AR WA [AYa YHIgHl
contaminated wiw WUB UAA LUl WA Ul internal storm water drain
uQl ww dl GRIAA AR AUAA dl A slleld YA 5<l.; We have

uploaded point vise reply of NOE 24.07.2023 in extra attachment file.
(04/08/2023)

745759(24/07/23)

Fully Complied

1. YAsld AHMA AsH ([ARARHL @ 350 MT B2l MEE salt / Spray drying
salt %160 QUM 3R YeatHl ANA Sl sleHl aRl R’A cRAEH
A ol aEl will contaminated Ud el A, UER
contaminated clRULEL WR(l AsHoll Yut gclest o{lAl da AsHo(l wvn
LAt cRULEL Ullett (At s2cll HIZ ¢olldd wG2A2 HIRsA AsHo{l
o6l HUE Sl 21 AR JaAul [Asiet A el HAA. B BN %l
A RA U UR0YR WISl HRSA vHRlaAdl A€l s 8.

; We have uploaded point vise compliance report of NOE in extra attachment
file. (02/08/2023)

745014(18/07/23)

Fully Complied

4. YAlsld UM contaminated clRULEL WRloll A otyotizll YeausL ud
AsA 53¢ B.

; We have uploaded point vise compliance report of NOE in extra attachment
file. (02/08/2023)

745014(18/07/23)

Compliance NOT Required

2. YeAlMl RAWA Spray drying salt sAA$ AsHL YR A Ae 5 U
Aoll AaHgAR st 53] wAell BUEUR RS QL sl

; We have uploaded point vise compliance report of NOE in extra attachment
file. (02/08/2023)

745014(18/07/23)

Fully Complied

3. Yeustd AHA R0 dleR §etoll AB2Ae WAL sAs2et UMl ANA
HeR UU ol ol HAA wa wG2A2 HIR$A contaminated ULl ULR(lell
@stet Al Al HAA. UER Wlrd UU [RaPdwa udtadl.

; We have uploaded point vise compliance report of NOE in extra attachment
file. (02/08/2023)

745014(18/07/23)

Fully Complied

Yelsid A1 final storm water discharge point dail Ju2l d2 WA &l wiw il
otyotl dlBA B.; We have uploaded point vise compliance report of NOE in
extra attachment file. (02/08/2023)

742751(01/07/23)

Compliance NOT Required

06/09/2023 4/7 ( Through XGN)
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Gujarat Pollution Control Board PCB Id: 32798

W ( Inspection Report) - Air,Water,Hazardous
ANy (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

HASIA UHA AsHoAl WNell GLOLHL AUAE storm water final outlet point 742751(01/07/23) Fully Complied
WA contaminated storm water oll discharge %lcll HAG dall AsHall Yud
Sle uRl ULl contaminated storm water ol discharge AsHs{l 61612 A
ol HOA Al A slled YRl sl UL rain water cross contamination ot
AU Aol HIZ Yl UILEL Adl,; We have uploaded point vise compliance
report of NOE in extra attachment file. (02/08/2023)

06/09/2023 5/7 ( Through XGN)
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Gujarat Pollution Control Board

( Inspection Report) - Air,Water,Hazardous
(Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

| PCB Id: 32798

Annexure Details - Air,Stack,Hazardous Waste & Samples PCB-ID: (32798)

A Sample Details

B Process Stacks

Sr_|Stack attached to Mts Remark Details of APCM Probable Pollutants.
1 |... Any Other 14 unloading SCR AMM-175,
2 |... Any Other 14 mee vent SCR AMM-175,
3 |... Any Other 10 3nos. mee vent SCR AMM-175,
4 |... Any Other 14 voc/ ammonia stripper SCR AMM-175,
Cc Flue gases Stacks
Sr |Stack attached to Mts |Remark SMF APCM Fuel Consp-Unit Insp Remk
1 | Boiler 55 120 TPH (2 x 60 TPH) YES ESP,WSC Coal 650 T/Day
Common Facility
Boiler
2 | *** Not Applicable 0 Not Applicable NO N.A Not Used/N.A | 0
3 | Hot Air Generator 50 [2no attached to spray YES FIL,MUL,SCR | Coal 50 T/DAY
dryer (7.5 MKCal/h)
4 | Boiler 50 Boiler-01 Nos -18.5 YES ESP,WSC Coal 60 T/DAY
TPH EAC
5 | D.G. Sets 11 2 X 1000 KVA YES N.A Diesel 41.66 LIT/Hour
(STANDBY)
D Details about Hazardous Waste Management :
Sr Source of Hazardous Waste Catg Qty/Year HW Disposal Management
1 | Empty barrels/containers/liners contaminated with hazardous 1 -33.1 54.600-M.T| COL,DCO,CYC,STO,TRA
chemicals /wastes
2 |Chemical sludge from waste water treatment 1 -35.3 80850.000-M.T | COL,DSS,STO, TRA
3 | Spent Solvents 1 -20.2 182500.000-M.T | COL,DSI,CYC,STO
4 | Chemical sludge from waste water treatment 1 -35.3 7000.000-M.T | COL,DSS,STO,TRA
5 | Concentration or evaporation residues 1 -37.3 301.000-M.T | COL,DSS, TRA
6 | Used or Spent Qil 1 -5.1 1.201-M.T| COL,CYC,REU,STO
7 |Chemical sludge from waste water treatment | -35.3 7350.000-M.T | COL,DSS,STO,TRA
8 | Chemical sludge from waste water treatment 1 -35.3 22750.000-M.T| COL,DSS,STO, TRA
9 | Spent Carbon or filter medium 1 -36.2 48.300-M.T| COL,DSI,CYC,STO,TRA
10 | Chemical Waste (Solid) Z -Z3 0.000-M.T | DST
E Products :
Sr Product Name NOC Qty CCA Qty Applied Qty Inspection Remark
1 |ammonia/ voc stripper 54000.000| 80250.000 - KLT 54000.000 CCA RENEWAL
APPLICATION: 1800 KL/DAY
2 |Ammonium Chloride 0.000 300.000 - M.T 0.000|Proposed CETP
3 |Copper Carbonate or Copper Sulfate or Copper 0.000 75.000 - M.T 0.000 |Proposed CETP
Hydroxide
4 |copper sulphate recovery plant 0.000 9000.000 - KLT 0.000|NA
5 |Magnesium Carbonate 0.000 240.000 - M.T 0.000|Proposed CETP
6 |mee / mvr with atfd & centrifuge 54000.000| 80250.000 - KLT 54000.000 |CCA Renewal : MEE 250*3, 350
* 3: 1800 KL/Day
7 |power generation 4.800 4.800 - MWH 4.800|CCA Renewal: Power generation
4.8 MW X1
8 |recovered ammonium sulphate 0.000 0.000 - M.T 0.000 |NA
9 |recovey of ammonium sulphate 0.000 0.000 - M.T 0.000 |NA
10 |spray dryer 15000.000|  30000.000 - KLT 15000.000 |CCA Renewal: Spray Dryer 250
KL/DAY X 2 NOS
11 |steam from 2 x 60 tph boiler 2880.000 5760.000 - M.T 2880.000|CCA Renewal : Boiler 2 x 60
TPH

F Raw material :

06/09/2023

6/7 ( Through XGN)




286

Gujarat Pollution Control Board PCB Id: 32798
W ( Inspection Report) - Air,Water,Hazardous
ANy (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

Sr Raw Material Name Capacity - Unit / Month
1 jalum 0.000 - M.T

2 |carbon 0.000 - M.T

3 |coal 0.000 - M.T

4 |Fresh caustic 0.000 - M.T

5 |Hydrated Limi 0.000 - M.T

6 |lime 0.000 - M.T

7 |Magnesium Chloride 0.000 - M.T

8 |sodium hydroxide 0.000 - M.T

9 |spent / fresh caustic 0.000 - M.T

10 |spent /fresh sulphuric aci 0.000 - MT3

11 |sulphuric acid 0.000 - M. T

12 jwastewater 0.000 - KLT

G Water Consumption & Generation Break up

Sr | Water Code (Qty in klpd - Kilo Ltr per Day) | WC : 3350.000 WWG : 125.0000  Water Source Remark
1 | Agriculture 30.000 0.000 SIDC
2 |Boiler Feed 2717.000 75.000 SIDC Water Consumption : Boiler

(18.5 TPH) - 45 KLD & 120
TPH Common facility Boile
- 2672 KLD

3 | Cooling Water 500.000 0.000 SIDC 176 KLD waste water
generated from Cooling
which is recirculated along
with Boiler Blow down

4 | Domestic Purpose 20.000 20.000 SIDC
5 |Others ..... 73.000 20.000 Recycled Water consumption -
Scrubbing : 20 KLD, Lime
preparation : 53 KLD
6 |Wash Water 10.000 10.000 Recycled
H Solid Waste

Inspection Team :  Mr rana ravirajsinh p - L.U.Katariya, SSA

I hereby affirm, that all the PDF, Data mentioned above, fees paid has been checked & certified.

Signature By(Mr rana ravirajsinh p)

06/09/2023 7/7 ( Through XGN)




Inspection report of M/s%)goz ndia Pvt. Ltd. (32798)
Dated-31/08/2023

This unit is visited with reference to revocation application for the closure direction under section
33-A of the water Act-1974 issued by the Board vide letter No. GPCB/ANK/CCA-1360(10)/ID-
32798/750656, dated-11/08/2023 along with compliance letter of the unit. During visit unit is not
found in operation. Power supply of the unit was disconnected on dated-28/08/2023 by DGVCL
vide letter No. ANKL/IND/Tech/23, dtd-28/08/2023 and water supply of the unit was disconnected
on dated-28/08/2023 by GIDC vide letter No. DEE/WS/1084, dtd-28/08/2023. Point wise
compliance / status of closer direction are as below.

Point-1, 2, 3 & 4: During visit internal area of the unit as well as nearby outside area of the unit is
observed clean and dry. Unit has constructed plinth protection of wall to prevent seepages/leakage
of contaminated water from the unit premises to outside of the unit premises. Waste water
ponding/lodging is not observed within unit premises as well as nearby outside of the unit hence
w/w sample could not be collected.

Point-5: All the storm water drains provided within unit premises are found clean and dry. As per
record made available they have recollected total 265 KI of contaminated water from the internal
SWD. Out of this recollected contaminated water 125 KL of contaminated water transferred to
underground w/w storage tank of MEE and remaining 140 KLD of contaminated water transferred
to collection tank of ETP for further treatment and disposal. Hence they instructed to submit detail
regarding recollected and disposal of contaminated water from the storm water drains.

Point-6: During visit all the SWD within the unit premises as well as final collection pit of SWD
provided near the final outlet of SWD is found clean & dry. During visit discharge of any kind of
w/w is not observed from the outlet of SWD.

Point-7, 8, 9, 16, 17, 20, 21, 22, 29 & 30: Provided manual control valve at the final outlet of SWD
is found closed as well as the final collection pit of SWD provided near the final outlet of SWD is
found clean & dry during visit. During visit internal area of the unit is observed clean and dry hence
no contaminated w/w is observed in open area within unit premises. During visit discharge of any
kind of w/w is not observed from the unit hence w/w sample could not be collected.

Point-10, 11 & 12: The trucks are found parked within the unit premises and according to contacted
person they have started manually brush cleaning of the Haz. Waste trucks for left over materials in
trucks. W/w ponding is not observed near GIDC storm water drain at upstream of C-pumping station
as well as during visit discharge of contaminated w/w patches are also not observed. Hence w/w
sample could not be collected.

Point-13, 14, 15, 24, 25, 26 & 27: During visit internal area of the unit as well as SWD of the unit is
observed clean and dry & discharge of w/w from the main gate is not observed. During visit
contaminated w/w is not going to GIDC SWD near C-pumping station from this unit. During visit
SWD near C-pumping station is found bottom level and pumping of water from the SWD to NCT
pipe line is also found going on. Discharge of w/w from the SWD near C-Pumping station to natural
drain leading to river Amravati is not observed. Hence sample of w/w could not be collected.
Point-18: During visit all over the unit premises is found clean and dry, accumulation of
contaminated water is not observed near the SWD.

Point-19: Unit has provided CCTV cameras at various locations of the unit premises, specifically at
the main gate of the unit as well as at the final outlet of SWD. According to contacted person they
have facility for CCTV footage storage backup for last 20 days however during visit as there is no
power supply hence CCTV footage backup could not be verified. Hence they are instructed to
submit CCTYV footages for the last 15 days as and when power supply available.

Point-23: Online pH meter and recollection pump is provided at SWD outlet sump, however during
visit SWD outlet sump is found clean and dry and there is no power supply hence provided online
pH meter and recollection pump is not in operation.
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Point-28: During visit provided spray dryers and MEE plants are not in operation as power supply
of the unit was disconnected by DGVCL. Unit is having covered permanent shed with roof sheet
and RCC flooring and leachate collection system for the storage of MEE salt/Spray dryer salt and
during visit @ 500 MT of MEE salt/Spray dryer salt is found stored in this storage area. Unit has
also provided temporary storage shed with bamboos & tarpaulin sheet cover, RCC flooring and @
1.5 feet height of dike wall (parapet wall) for storage of MEE salt/Spray dryer salt. As per
mentioned in previously report 350 MT of MEE salt/Spray dryer salt in jumbo bags were stored in
open is now shifted in provided temporary storage shed as well as in constructed storage shed.
Hence they are instructed to dispose the stored Haz. Waste as per permission of the Board and
inform the Board with required documents. During visit, any type of Haz. Waste is not observed
stored in open land as well as leach out is also not observed from the stored Haz. Waste in storage
sheds.

Point-31: Unit is receiving effluents from the member industries through tankers and collected w/w
is pre-treated in primary ETP before feeding to MEE & spray dryer. Based on analysis report of
received effluents, unit has directly sending high TDS containing effluent to spray dryer and low
TDS & high COD containing effluent to MEE. Unit has provided dedicated storage tanks for MEE
feed & spray dryer feed for the unloaded effluents from the tankers. Unit has provided
ammonia/\VVOC stripper with all the 6 nos. of MEE plants. Unit has provided ETP consisting of P +
S + T treatment units followed by RO plant and MVR for treatment of MEE condensate, cooling
blow down & boiler blow down w/w. Generated sewage effluent is also treated in provide ETP. RO
permeate is either reuse within premises or send to member units and RO reject is been send to spray
dryer. Spray dryer salt & MEE salt send to TSDF site. During visit no discharge of w/w from the
unit is observed.

Point-32: Unit has submitted short term and long term time bound action plant for the corrective
actions with reference to closer order.

During visit unit is not found in operation. Provided D.G.Set is also not in operation. Unit has
submitted Bank Guarantee of Rs. 10 Lac with revocation application. As per record made available,
unit has obtained membership of TSDF-BEIL Ankleshwar for disposal of landfill waste and 246.1
MT of evaporation salt sent to TSDF-BEIL Ankleshwar during month of August-2023. Written
remarks with instruction note is given to person contacted, which is uploaded here with. Photographs
taken during visit are uploaded here with as document file.

-SD- -SD-
Visited By: L.U.Katariya R.P.Rana
(SSA) (AEE)



Unit has recollected w/w from the SWD of the unit and | Unit has received w/w from their member units and stored in
stored in tanks of MEE & ETP as above mentined detail. | MEE & spray dryer tanks as above mentioned detail.




Record for disposal of evaporation salt to TSDF of BEIL-Ankleshwar during the month of August-2023.

Unit has obtained provisional membership of TSDF BEIL Ankleshwar for disposal of 2000 MT/year of solid waste.
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During visit GIDC storm water drain near C-Pumping station is found bottom level and pumping of water from the
SWD to NCT pipe line is observed going on. Discharge of w/w from the SWD to natural drain leading to Sarangpur
khadi is not observed.
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Unit has constructed plinth protection of wall to prevent seepages/leakage of contaminated water from the unit
premises to outside of the unit premises

SWD within unit premises as well as final w/w collection pit od the SWD is found clean and dry and provided manual
valve at final outlet of SWD is found closed.




of dike wall (parapet wall) for storage of MEE salt/Spray dryer salt and @ 300 MT SD/MEE salt is found stored in
this storage shed.

Unit is having covered permanent shed with roof sheet and RCC flooring and leachate collection system for the
storage of MEE salt/Spray dryer salt and during visit @ 500 MT of MEE/SD salt is found stored in this storage area




Annexure-9

_ GUJARAT P&?ﬂTION CONTROL BOARD

— PARYAVARAN BHAVAN, SECTOR 10-A,
T 4 GANDHINAGAR - 382010,
GuPC"B (T) 079-23232152

BY RP.AD
STAY OVER DIRECTION UNDER SECTION 33-A OF THE WATER (PREVENTION AND
CONTROL OF POLLUTION) ACT-1974.

Whereas you are having an industrial plant situated at PLOT NO: 7921-22-23, GIDC
ANKLESHWAR, DIST.BHARUCH, Gujarat.

AND WHEREAS GPCB has issued closure direction under Section-33 A of the Water
Act-1974 for the closure of your industrial plant vide letter No. GPCB/ANK/CCA-
1360(10)/1D-32798/750656, dated 11/08/2023 for the reasons stated therein.

AND WHEREAS your Water supply and electricity supply disconnected on dated:
28/08/2023.

AND WHEREAS you have submitted undertaking dated 24/08/2023 & 28/08/2023
ensuring that you have complied directions issued to you by the Board and also will comply
CCA conditions.

AND WHEREAS you have submitted long term and short term action plan for
corrective measures to prevent any contaminated wastewater discharge outside unit
premises.

AND WHEREAS you have submitted the Bank Guarantee of Rs. 10,00,000/- of ICICI
Bank, valid up to 17/08/2024.

AND WHEREAS, you have paid Rs. 25,80,000/- (Rs. Twenty Five lacs eighty thousand)
to the Board as an Interim Environmental Damage Compensation (EDC).

AND WHEREAS authorized officer of the board had visited your industry on 31/08/2023
and observed that:

1. During visit internal area of the unit as well as nearby outside area of the unit is
observed clean and dry.

2. Unit has constructed plinth protection of wall to prevent seepages/leakage of
contaminated water from the unit premises to outside of the unit premises.

3. Waste water ponding/lodging is not observed within unit premises as well as nearby
outside of the unit.

4. All the storm water drains provided within unit premises are found clean and dry.

5. As per’record made available unit has recollected total 265 Kl of contaminated water
from“the internal SWD. Out of this recollected contaminated water 125 KL of
contaminated water transferred to underground w/w storage tank of MEE and
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remaining 140 KLD of contaminated water transferred to collection tank of ETP for
further treatment and disposal.

6. During visit all the SWD within the unit premises as well as final collection pit of SWD
provided near the final outlet of SWD is found clean & dry. During visit discharge of
any kind of w/w is not observed from the outlet of SWD.

7 Provided manual control valve at the final outlet of SWD is found closed as well as the
final collection pit of SWD provided near the final outlet of SWD is found clean & dry
during visit.

8. During visit internal area of the unitis observed clean and dry hence no contaminated
w/w is observed in open area within unit premises.

9. The trucks are found parked within the unit premises and according to contacted
person they have started manually brush cleaning of the Haz. Waste trucks for left
over materials in trucks.

10. W/w ponding is not observed near GIDC storm water drain at upstream of C-pumping
station as well as during visit discharge of contaminated w/w patches are also not
observed.

11. During visit internal area of the unit as well as SWD of the unit is observed clean and
dry & discharge of w/w from the main gate is not observed.

12. During visit SWD near C-pumping station is found bottom level and pumping of water
from the SWD to NCT pipe line is also found going on. Discharge of w/w from the SWD
near C-Pumping station to natural drain leading to river Amravati is not observed.

13. During visit all over the unit premises is found clean and dry, accumulation of
contaminated water is not observed near the SWD.

14. Unit has provided CCTV cameras at various locations of the unit premises, specifically
at the main gate of the unit as well as at the final outlet of SWD.

15. Online pH meter and recollection pump is provided at SWD outlet sump.

16, During visit provided spray dryers and MEE plants are not in operation as power
supply of the unit was disconnected by DGVCL. Unit is having covered permanent shed
with roof sheet and RCC flooring and lcachate collection system for the storage of MEE
salt/Spray dryer salt and during visit @ 500 MT of MEE salt/Spray dryer salt is found
stored in this storage area.

17. Unit has also provided temporary storage shed with bamboos & tarpaulin sheet cover,
RCC flooring and>@ 1.5 feet height of dike wall (parapet wall) for storage of MEE
salt/Spray dryer salt. previously stored 350 MT of MEE salt/Spray dryer saltin jumbo
bags is now " shifted in provided temporary storage shed as well as in constructed
storage shed. '

18. During visit, any type of Haz. Waste is not observed stored in open land as well as
leach.out is also not ohserved from the stored Haz. Waste in storage sheds.

9. Unit’ has submitted short term and long term time bound action plant for the
corrective actions with reference to closer order.

Page 2 of 4



— GUJARAT P&QGTION CONTROL BOARD

PARYAVARAN BHAVAN, SECTOR 10-A,

L\ T [ GANDHINAGAR - 382010,

GPCB (T) 079-23232152

Under the circumstances, I, Arun G. Patel, Environment Engineer, Gujarat Pollution
Control board is directed to revoke the closure direction issued vide letter No.
GPCB/ANK/CCA-1360(10)/ID-32798/750656, dated 11/08/2023 to satisfy GPCB regarding
the functioning (Compliance) of closure direction issued to your industrial plant with
following condition.

» Unit shall comply with CCA condition and maintain ZLD.

» Unit shall comply with time bound long term and short action plan submitted on
29/08/2023 and 08/09/2023 within stipulated timeline and submit progress report
within 3 months to this Board.

» Contaminated waste water or any effluent shall not be mixed with storm water
under any circumstances and disposal system for storm water shall be provided
separately.

» Unit shall make all requisite facilities for the safe, adequate storage and management
of generated hazardous and other wastes including impervious flooring, closed shed
and leachate collection facilities as per the provision of HOWMR-2016 and system to
channelize such leachate to in house treatment facility.

» Unit shall install OCEMS for parameter pH and TOC at final storm water drain
discharge point within 3 months and connect with GPCB server.

Also the concerned authorities are hereby directed to RECONNECT the electricity
supply and water supply FOR THREE MONTHS from the date of the issue of this order.

This letter is issued with the approval of the competent authority.

FOR AND ON BEHALF OF
GUJARAT POLLUTION CONTROL BOARD,
20 \a"t\'v’
(Arun G. Patel)
ENVIRONMENT ENGINEER
No: GPCB/ANK/CCA-1360(11)/1D-32798/ Date: /0972023
\/Ismﬁto;
M/s. DETOX INDIA PRIVATE LIMITED
PLOT NO: 7921-22-23,
GIDC ESTATE ANKLESHWAR,
DIST: BHARUCH, GUJARAT.
(P.T.0.)
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Copy to:
1. The Dy. Engineer (0&M)
Dakshin Gujarat Vij Company Ltd (DGVCL),
GIDC Sub-Division, DGVCL,
Plot No.U/4/2, opp: GIDC Police Station,
GIDC Ankleshwar, Dist. Bharuch ...........
With a request to Re-connect the Electric supply of M/s. DETOX INDIA PRIVATE
LIMITED, PLOT NO: 7921-22-23 GIDC ANKLESHWAR, Dist. Bharuch FOR THREE
MONTHS from the date of issue of this order.

2. The Chief Officer
Ankleshwar Notified Area
Plot N0.618/619,
GIDC Ankleshwar,
Dist: Bharuch........
With a request to Re-connect the Water supply of M/s. DETOX INDIA PRIVATE
LIMITED, PLOT NO: 7921-22-23, GIDC ANKLESHWAR Dist. Bharuch FOR THREE
MONTHS from the date of issue of this order.

3. Regional Officer

Regional Office,
Gujarat pollution Control Board,
Ankleshwar....... pls send fresh IR/AR with compliance of this direction in time limit.
FOR AND ON BEHALF OF
GUJARAT POLLUTION CONTROL BOARD,
v 0% 2
20109 P
(Arun G. Patel})
ENVIRONMENT ENGINEER
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ICICI Bank

Date: 18-08-2023
Ref: 0052NDDG00012724

To,
CHAIRMAN, GUJARAT POLLUTION CONTROL BOARD,
PARYAVARAN BHAVAN, SECTOR 10 A,

GANDHINAGAR
GUJARAT

INDIA

382010

Sub: Issuance of Bank Guarantee
Dear Sir/Madam,
Please find enclosed Bank Guarantee issued by ICICI Bank Limited (“ICIC! Bank”) favoring yourself on behalf of: DETOX INDIA PRIVATE

LIMITED, 501,DETOX HOUSE,5TH FLOOR RING ROAD,, SAGRAMPURA,HIRA MODI NI SERI, , SURAT, GUJARAT, INDIA, 395002 ("Bank
Guarantee") with the tenor and claim period as requested by you. For ease of reference the details have been reproduced as below:

0052NDDG00012724
18-08-2023

17-08-2024 17-08-2024 INR 10,00,000.00

We confirm that the officials who have signed the above Bank Guarantee are authorized to sign such documents on behalf of ICICI Bank. You
may verify genuineness of the Bank Guarantee from any branch of ICICI Bank in your own interest.

In the event of invocation, we request you to please ensure compliance with the terms and conditions of the Bank Guarantee in order to
ensure timely payment. You are requested to ensure special care inter alia with respect to the following in the invocation claim letter -

« Bank Guarantee Number
o Expiry/Claim Expiry date

e Claim Amount

« Designated Bank branch for submission of invocation claim

« Any declaration / certification that may be required as part of the guarantee text.
» Any other requisite document including the original Bank Guarantee. '

‘ Please note that ICICI Bank shall not be liable under the Bank Guarantee post expiry of the claim period as requested by you.

Thanking you,

Yours faithfully,

For ICICI Ecnk Limited
Authorized Signatory

ﬁ)p
ROHIT CHAUHAN
4

91436
DEPUTY MANAGER

Regd. Office : ICICI Bank Tower, Near Chakli Circle,
ICICI Bank Limited Old Padra Road, Vadodara 390 007,
Anjan Shalaka, Lal Bungalow, India.
Athwa Lines, Surat - 395 007, Website www.icicibank.com Corp. Office : ICICI Bank Towers, Bandra-Kurla
Gujarat, India. CIN:L65190G)J1994PLC021012 Complex, Mumbai 400051, India.
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Account Reference : IMPACC (SV)/ gj13322704/ NANPURA/ GJ-SU
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Statutory Alert:
1. The authenticity of this Stamp certificate should be verified at ‘www.shcilestamp.com’ or using e-Stamp Mobile App of Stock Holding.
Any discrepancy in the details on this Certificate and as available on the website / Mobile App renders it invalid.

2. The onus of checking the legitimacy is on the users of the certificate.
3. Incase of any discrepancy please inform the Competent Authority.




TEAM LEADER (392309)

The beneficiary may, in its own interest, verify the genuineness of the bank

BANK GUARANTEE
ICICI Bank Limited

(Incorporated in India)

" 'Agreement end that it shall continue to be enforceable till all the dues of the beneficiary under

BG Number: 0052NDDG00012724>N>- 854765

Issuance Date:August 18, 2023 -

Re : Bank Guarantee No.0052NDDG00012724 dated 18/08/2023 in your favour on behalf of M/s.
DETOX INDIA PVT. LTD.,

1. In consideration of the Chairman, Gujarat Pollution Control Board, Paryavaran Bhavan, Sector
10 A, Gandhinagar - 382010 (Herein referred to as Board) having agreed to exempt M/s. DETOX

INDIA PVT. LTD., 501, Detox House, 5th Floor, Ring Road, Sagrampura, Hira Modi Ni Seri, Surat |

395002, Guijarat, India (herein referred to as Company) from the demand under the terms and
conditions of an agreement dated 20/07/2022 between Guijarat Pollution Control Board and M/s.
DETOX INDIA PV7. LTD., (herein called “the said agreement”) of security deposit for the due

fulfillment by the said Company(s) of the terms and conditions in the said ‘agreement, on

production of a bank guarantee for Rs.10,00,000/- (Rupees Ten Lakh Only), we Bank of Baroda

pay to the beneficiary an amount not exceeding Rs.10,00,000/- (Rupees Ten Lakh Only) against

ﬂ IcICI Bank

any loss or damage caused to.or suffered or would be caused or suffered by the beneficiary be s

reason of breach obey the said company (s)of any terms or conditions contained in the said
agreement. ;

2. We, ICICI'Bank Limited do hereby undertake to pay the
guarantee without any demur, merely on a deinan

o

be ary stating that the amount
e caused to or §gﬁers by the been

nclusive as regards the amount due and payable by the
owever our liability under this guarantee shall be restricted to an

3. We ICICI Bank Limited, further agree that the guaranteé herein contained shall remain in full

force and except during the period that would be taken for the performance of the said

or by virtue of tile said Agreement have been fully paid and its claim satisfied or discharged or
till 17/08/2024 beneficiary Gujarat Pollution Control Board certifies that the terms and conditions
c..the sale Agreement have been fully and properly carried out by the said Company (s) and
accordingly discharges the guarantees.

4. This Contract of Bank Guarantee shzll remain in operation for a period of 12 Months only
after the date on which this contract is signed by the parties. The demand if any for payment
under the terms of this contract shall be made by the beneficiary within the said period of 12
months only. The beneficiary may enf,

TRANSACTION GROUP
(90083827)

of its issuance from a branch of ICICI Bank other than the issuing branch.

Regd. Office: ICICI Bank Ltd., ICICI Bank Tower, Near Chakli Circle, Old Padra Road, Vadodara,
Phone : +91-265-6722286, CIN L65190GJ1994PLC021012

@yable under this |
X

y of the terms or conditions contained in
any(s) failure to perform the said agreement. Any -

s.10,00,000/- (Rupees Ten Lakh Only). j sevig

guarantee by seeking confirmation

Pin code- 390 007, Guijarat

e



BG Number: 0052NDDG00012724Sr.No. 85476 6
Issuance Date:August 18, 2023 ' s

BANK GUARANTEE ”
ICICI Bank Limited ICICI Bank

(Incorporated in India)
34  Tribunal in accordance with Law.

35 5. We, ICICI Bank Limited, further agree with the beneficiary shall have the fullest liberty without

our consent and without accepting in any manner our obligation here under to vary any of the
37 terms and conditions of the said Agreement or to extend time of performance by the said
38 Company (s) from time to time or to postpone for any time or form time to any of the power
39 exercisable by the beneficiary against the said Company(s) and to forbear or enforce any of the
40 terms and conditions relating to the said agreement and we shall not be relieved from our
41 liability by reason of any such variation or extension being granted to the said Company (s) or
42  for any forbearance, act or omission on the part of beneficiary or any indulgence by the
43  beneficiary to the said Company(s) or by any such matter or thing whatsoever which under the
44 law relating to sureties which would but for this provision have affect of so relieving us.
45
46
47
48

6. The 'b‘enneﬂciary éhall,f as far q;{ possible, assess and quantify the actual Ioss / damage suffefe;q:‘ |
before invocation and invoke the guarantee accordingly if it is / was not possible for the =~ *

beneficiary to furnish the actual loss / damage suffered at the time of invocatic n, the bank

shall '‘pay the amounts in terms of invocation by the beneficia@ciary shall,
49 nevertheless, at least after receipt of the guarantee money fro, \, Bssess and finally
50 quantify fhé' actual loss / damage and while setting hefFcci e Company viz M/s.
51 DETOX INDIA PVT. LTD., shall pay the residual du % to the Company (all relating to the
52 - contract-in respect of which the gugsaQ! issued and-at least to the extent of

. u
'/ 53 payments made by the Bank) to @ﬁg Bank and shall not pay the dues, in any event -
54 directly to the Company @ \ SR oo o

N cLifited Tastly undertake not to revoke this'gda‘rér:‘l»"t'e‘e”»dyr'i'rﬂlg its currency
e’ previous consent of the beneficiary in writing. e

@ A G g : % g

F4 2 * i
VR e d

57 Notwithstanding anything to the contrary contained herein =

58 1. Our liability under this Guararites shall not exceed Rs.10,00,000/- (Rupees Ten Lakh Only). - e
59 ' This Bank Guarantee shall be valid up to 17/08/2024and ~ '~ L L+ 1o
60 2. We are liable to pay}ihé guarantee amount or any part thereof under this bank guarantee only
61 and only if you serve upon us written claim or demand on or before 17/08/2024 (the date of
62  expiry) Guarantee.

63 Date:18-08-2023
64  Place; Surat

\}
P RATION MANAGER
AREA OPERA
ELE 3953'359:) ;L7 3]  TRANSACTION BANKING GROUP
TEAM LEADER ( AN TRANGACT

The beneficiary may, in its own interest, verify the-génuineness of the bank guarantee by seeking confirmation
of Its issuance from a branch of ICICI Bank other than the issuing branch.

Regd. Office: ICICI Bank Ltd., ICICI Bank Tower, Near Chakli Circle, Old Padra Road, Vadodara, Pin code- 390 007, Gujarat
Phone : +91-2656-6722286, CIN L65190GJ1994PLC021012 —_




Annexure-11

Guijarat Pollut§i)@ntrol Board [ PCB1d: 32798 |
W (Inspection Report ) - Air,Water ,Hazardous
-y (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)
1 Industry Details DETOX INDIA PRIVATELIMITED | Outward No: 42103-19/01/2024 |
Email : PLOT NO:7921-22-23,
zldank@detoxgroup.in GIDC Ankleshwar, ,
Teenhone Ankleshwar - 393002
epnone . DIST : Ankleshwar, TAL : Ankleshwar, SIDC : Ankleshwar
9714712866
Inspection Id: 767564 ( On Application ) RoName: Ankleshwar
2 |Type/ Scale/ Sector / Status:  RED / LARGE / Common treatment and disposal facilities(CETP, TSDF, Ewaste

recycling, CBMWTF, effluent conveyance project, incinerator, solvent/acid recovery
plant, MSW sanitary landfill site) / In Operation

Inspection Dt & Time: 09/01/2024 15:45/ Water , Hazd Person Contacted : Mr. Dharmendra Chothani, GM

Env Audit Detail : Sch: 1, N. G. Patel Polytechnic- Civil Engineering, Year : 2017 ,0n Dt :

Commissioned Dt :  01/10/2015 Production Start Dt : 31/03/2012 Applicability of CRZ Rules: No

12

5 |Water Consumption in Kilo Lts Per Day Ind: 3330.000 Dom: 20.000 Borewells: 0

Effluent Treatement plant (ETP) : Units, if provided and status:

ETP Details : CMBR-Course Membrat Bio Reactor,P-Collection Cum Equalization,P-Flash Mixer,P-Floculator,P-Lamella
Settler,P-Nuetralization,P-Pri Settling Tank,S-Aeration Tank,S-Sludge Dry Beds,S-Sludge Holding Tank, T-Carbon Filter,T-
Sand Filter

Whether Industry isa member of CETP ? No

13

Boilers=3, DG Sets=2, Flue Gas =5, Process=4 , ETP Cap = 5891 , Capacity of All = NA

APCM Details : Bag Filter,E.S.P,Multi Cyclone ,Scrubber,Water Scrubber
Fuel Used : Coal,Diesel
Stack Attached to: *** Not Applicable,.... Any Other,Boiler,D.G. Sets,Hot Air Generator

14

15
16
17

TSDF Name:  Safe Enviro Private Limited

LabChargesPending: NIL__ Water CessChargesPending: NIL
Last Env. Form V : 2022-2023 Water CessReturn : 2017-2018 HW Monthly Return : 2023-99
Last 3Legal Action :

Insp Dt Act Leg Dt For Insp ID IR-Leg Type Out No
18/12/2023 SCN 15/01/2024 764398 SCN ROU 781187
27/10/2023 SCN 09/01/2024 758568 SCN REV 780974
21/11/2023 NOT 30/12/2023 33A,, 760897 NOT COM 762327

Monthly Patrak Data: Last Return: 202312 HAZD Waste Disposal : 4518.000 (221 Trucks)
Electricity Units Consumed in month Water Consumed in month Effluent Discharged in month
Production - 1879797, ETP - 445325, APCM - 81886 Meter Reading - O, Kilo Litre - 27916 Meter Reading - O, Kilo Litre - 0

19/01/2024 1/16 ( Through XGN)
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Guijarat Pollut@)@ntrol Board

PCB Id: 32798

W (Inspection Report ) - Air,Water ,Hazardous
-y (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)
19/01/2024 2/16 ( Through XGN)




Guijarat Pollut§)Zpntrol Board PCB Id: 32798
W (Inspection Report ) - Air,Water ,Hazardous
-y (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

General Observation

a | - | Isthe Industry in Operation ?? Yes

a |- | ROFileNo I1D:32798

b |- | Industry Operating without CCA No. Having Valid CCA of the Board.

c |- | HasProduction exceeded (last 3 MTHSs) than CCA-Qty | No.

dl- Any products-NOT in CCA, manufactured-Last 3 No.
MTHs

e |- | Foul Odour/Fugitive Emission/Bye Pass in Premises ?? | No.

f |- | Industry Name CHANGED in recent times ?? No.

g | - | HasRegn with CETP or TSDF expired ?? No.

h |- | Seperate Energy Meter for A.P.C.M ? No.

h |- | Provision of any STAND-BY Pump ?? No.

GEM

1g| - | Where Authorization Under BMW Rules 2016 obtained ? | o
Provide Authorization No. / Date

Haz Waste Related

a |- | Haz waste Catg confirmitive with CCA Yes

b |- | H.W generation exceeding CCA limits No.

c |- Collection, Storage, Treatmnt, Disposal Facility Yes
Adequate ??

d |- | Reusing or Recycling of Haz Waste by Industry ? No

o |- ’I;;)gBook/XGN Manifests/ Disposal Records TALLYING Fully

Stock of Haz-Waste @ premises/Whether EXCESS ? As per crux
Recycler/ Actual user hasvalid Authorization under

—
'

9 |- | rules6 or 9 of HOWR-2016? No.
Installed capacity of the plane based on machinery

h |- | installed (Capacity of Machine,No. of Batch/Day,Annual| --
Capacity)

il Technical capability and equipment complying with the No
SOP/Guideline? '

.| _| Isunit complying the conditions givesin No

I'| 7| soP/Guidelines? -

k |- | Facility isadequate for the applied process No.

| | -| Passbook is maintained? No.

m | - | Detailsof PLI, if applicable --

n |- | Details of safety spects provieded by the facility --

o |- Seprate storage area for Haz. Waste for the utilization No
or generation from the processis provided? '

p |- | Quantity of Hazardous waste procured as per CCA? No.

Water Parameter

b |- | Source of Water Supply Recycled

c |- | W.W.G isEXCEEDING the CCA Limits No.

d | - | W.W Disposal as per the Consent Conditions ? Yes

e |- | Wasthe ETPin operation ? Yes

f |- | Treatment System ADEQUATE to handle existing effluent | Adequate

g | - | Did u observe ANY ILLEGAL Discharge ?? No.

h |- | Nos of Samples collected 03

Remarks

Note: EIA 2006 / SEIAA / E.C / MOEF Applicable : Yes

19/01/2024 3/16 ( Through XGN)




Guijarat Pollut§i)&pntrol Board PCB d: 32798

e (Inspection Report ) - Air,Water ,Hazardous
-y (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

Site Observations during Inspection, PCB-ID: (32798)

| nspection Crux:

Water Observation:

This unit is visited with reference to revocation extension application for the closure direction under section 33-A
of the water Act-1974 hence details observations under A/W/H under this section not carried out.
[402]-12/01/2024

Air Observation:

This unit is visited with reference to revocation extension application for the closure direction under section 33-A
of the water Act-1974 hence details observations under A/W/H under this section not carried out.
[402]-12/01/2024

Hazard Observation:

This unit is visited with reference to revocation extension application for the closure direction under section 33-A
of the water Act-1974 hence details observations under A/W/H under this section not carried out.
[402]-12/01/2024

General Observation:

This unit is visited with reference to revocation extension application for the closure direction under section 33-A
of the water Act-1974 issued by the Board vide letter No. GPCB/ANK/CCA-1360(10)/1D 32798/750656,
dated-11/08/2023 along with compliance letter of the unit. Bored has given trail revocation dated-20/09/2023.
Detail visit report, photographs, NEI with written instruction given to contacted person in 3-Day noticeis
uploaded here with as document file. [402]-12/01/2024

~ RO Comments/Reply :May be revoked -19/01/2024

| recommend : Closure May be Revoked : Revocation Type: Trial Revocation

W.C Notings: --------------- [402-DEE]~

Specific I nstructions given to Industry at thetime of visit , for Pt to Pt Compliance

19/01/2024 4/16 (Through XGN)




Gujarat Pollut@@ntrol Board PCB Id: 32798

s a (Inspection Report ) - Air,Water ,Hazar dous
Ny (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

6. revocationa{l 2R% AUa %Y 53 undertakingsll 2Rcllo] YRAUB WEet 5.

5. YAlslct AHA Beetl Udetloll wiw received, treatment-reuse-disposal, fuel consumption, Haz. Waste
generation-disposal clA? €xclA%) (Aol 2% 53ct olll B vuURUS % scll.

4. Boiler %\3¢{l scrubber systemsll installations{l 511903l &l taual WA Bl progress report 2% $cl.

3. YEUSld AHA AsHHL HEL® 10285 MT B2 ETP sludge-SD salt permanent L&l temporary Haz. Waste
storage WIL2ALHL AARA Al HAA Boll dlesl@s RamlogAR Bsid s31 wuRUs .l s

2. Short term & long term action plan 426t SWD¥( bitumen coatingell 149031 i3 Ul 5/l el rain
water collection H12 dedicated storage tanks 2 nos. ofl cacral sCl.

1. AsH 6lRL 5AAA Revocation wUetl AEIHL % 5 short term & long term action plan ¥icdldt In-
progress Ll ot8l 540131 cllest@s Yol 531 wtae (Aot 2% s2cl.

Compliance Observed in this | nspections.

19/01/2024 5/16 ( Through XGN )




Guijarat Pollut@)3ontrol Board

W (Inspection Report ) - Air,Water ,Hazardous
-y (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

PCB Id: 32798

Instructions in Previous Visits and Reply

Insp Det

Instruction Status

Yelsld AHA RO ol ol HAA B ollold Yl scll

764398(18/12/23)

Still Pending

el Ws HIAell wiw receipt, treated, RO permeate, dispatch, water
consumption, fuel consumption, haz waste generation, disposal ERENI
R suaRds % sl

764398(18/12/23)

Still Pending

lsH ML haz waste storage area @l temporary storage area Hl ¥ @ 9748
MT haz waste oll @alojuR @slct AL

764398(18/12/23)

Still Pending

4. YAlsld AHA GURlS Yal ol- 1 Ml asgieall Yol sRateqil Aealul
AsHoAl sl daul downstream AZl2AH contaminated wiw oll (@A
oliollll AcltHl AUAA el AsHoll Biea{l SWD Hiall Uyl otyell Y2es:ml
W A5 53A 9.

760897(21/11/23)

Compliance NOT Required

3. AsHo{l e west side boundary wall WA AW $cll HIGH WA &
WsHell temporary hazardous waste storage area Hl (Uetl %Rl YHIR(
dl. 20/11/2023 (ASSIA oll AR 7:00 pm - 7:30 pm SCLE) HSAR A
UAA lallg] wRUAA. % i WAl A3 xRl Yl 8 .l A otell. %
ol Yl scl. AMe UER fire oll root cause analysis report X% fire
Control $cll GUAHL AclAd WR(l 8l generate A wiw (firefighting
activity €212llel) a1%se{l storm water drain Hi A &. Ball &l burnt
material Hi&ll oll (A2l AR st 5 dat el wldell Yesil ot
ad Aofl ddeldl vl

760897(21/11/23)

Still Pending

1. wlUstl AsHoll YAsid wAell A3 A wUell AsHo{l UEH cegell olGogl
At WAL AR Ul g€l siMl Contaminated wiw tllold ofl QSRS
sRalesll Aeell Aol waAd.

760897(21/11/23)

Compliance NOT Required

6. Temporary hazardous waste storage AR M fire AlAE %=UL UR AeHl
UYSs- wUYSs oAU smoke ollsNAl LUl WA B control s clestAs
WILAL Acll.

760897(21/11/23)

Still Pending

5. WsHUUL hazardous waste storage area <Ll temporary storage ARauul
Al ASUR YEALHL AR >1000 MT ¥2A hazardous Solid waste 212 $¢
eslall HAA Aoll cdlesi@s o [sia sl

760897(21/11/23)

Still Pending

2. AsHo{l cllBoglalctoll VIS clRULEL storm water drain AMes AsHHI
wUAA u/g storage tanks Ml A3/ *ULAYU ot Sl Ay %32 QA
perifery area Hl water proofing $21cld.

760897(21/11/23)

Still Pending

19/01/2024 6/16 ( Through XGN )
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Gujarat Pollut@§&

(Inspection Report ) - Air,Water ,Hazardous
(Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

ntrol Board

PCB Id: 32798

Annexure Details - Air,Stack,Hazardous Waste & Samples PCB-ID: (32798)

A Sample Details

Sr | Act |Ph/Temp/Air Sampled Time Type Sampling Point Col-Cond
1| W-10 (@ 7to8onphstrip /40 1630-1630 REP | from mee feed tank ~ -- Y ellow-brown
2 | W-10 @ 7to8onphstrip /40 1615-1615 REP | from spray dryer feed tank ~ -- Dark Yellow
3 | W-10 @ 7to8onphstrip /33 1600-1600 REP | from ro permeate water storage tank ~ -- Colourless

B Process Stacks

Sr |Stack attached to Mts Remark Details of APCM Prabable Pollutants.

1 |... Any Other 14 unloading SCR AMM-175,
2 |... Any Other 14 mee vent SCR AMM-175,
3 |... Any Other 10 3nos. mee vent SCR AMM-175,
4 |... Any Other 14 voc/ ammonia stripper SCR AMM-175,
C Flue gases Stacks
Sr | Stack attached to Mts |Remark SMF APCM Fuel Consp-Unit Insp Remk
1 |Boiler 55 120 TPH (2 x 60 TPH) YES ESP,WSC Codl 650 T/Day
Common Facility
Boiler

2 |*** Not Applicable | 0 |Not Applicable NO N.A Not Used/N.A | O

3 | Hot Air Generator 50 [2no attached to spray YES FIL,MUL,SCR | Coal 50 T/DAY
dryer (7.5 MKCal/h)

4 | Boiler 50 Boiler-01 Nos-18.5 YES ESP,WSC Coa 60 T/DAY

TPH EAC
5 |D.G. Sets 11 2 X 1000 KVA YES N.A Diesdl 41.66 LIT/Hour
(STANDBY)

D Details about Hazardous Waste Management :

Sr Sour ce of Hazardous Waste Catg Qty/Year HW Disposal M anagement
1 | Empty barrels/containers/liners contaminated with hazardous | -33.1 54.600-M.T| COL,DCO,CYC,STO,TRA

chemicals /wastes
2 |Chemica dudge from waste water treatment | -35.3 80850.000-M.T | COL,DSS,STO, TRA
3 | Spent Solvents | -20.2 182500.000-M.T| COL,DSI,CYC,STO
4 |Chemica sludge from waste water treatment | -35.3 7000.000-M.T | COL,DSS,STO,TRA
5 | Concentration or evaporation residues | -37.3 301.000-M.T | COL,DSS, TRA
6 | Used or Spent Qil | -51 1.201-M.T| COL,CYC,REU,STO
7 |Chemica dudge from waste water treatment | -35.3 7350.000-M.T | COL,DSS,STO,TRA
8 |Chemical sludge from waste water trestment | -35.3 22750.000-M.T | COL,DSS,STO, TRA
9 | Spent Carbon or filter medium | -36.2 48.300-M.T| COL,DSI,CYC,STO,TRA
10 | Chemical Waste (Solid) Z -733 0.000-M.T | DST
E Products:
Sr Product Name NOC Qty CCA Qty Applied Qty Inspection Remark
1 |ammonial voc stripper 54000.000f 80250.000 - KLT 54000.000CCA RENEWAL
APPLICATION: 1800 KL/DAY

2 |Ammonium Chloride 0.000 300.000 - M. T 0.000|Proposed CETP

3 |Copper Carbonate or Copper Sulfate or Copper 0.000 75.000- M. T 0.000|Proposed CETP

Hydroxide

4 |copper sulphate recovery plant 0.000 9000.000 - KLT 0.000|NA

5 |Magnesium Carbonate 0.000 240.000- M.T 0.000|Proposed CETP

6 |mee/ mvr with atfd & centrifuge 54000.000|  80250.000 - KLT 54000.000 |CCA Renewal : MEE 250* 3, 350
* 3: 1800 KL/Day

7 |power generation 4.800 4.800 - MWH 4.800|CCA Renewal: Power generation
48MW X 1

8 |recovered ammonium sulphate 0.000 0.000- M.T 0.000|NA

9 |recovey of ammonium sulphate 0.000 0.000-M.T 0.000|NA

10 |spray dryer 15000.000)  30000.000 - KLT 15000.000|CCA Renewal: Spray Dryer 250
KL/DAY X 2 NOS

11 |steam from 2 x 60 tph boiler 2880.000 5760.000 - M.T 2880.000(CCA Renewal : Boiler 2 x 60
TPH

19/01/2024 7/16 ( Through XGN)
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Gujarat Pollut@{©

ntrol Board
(Inspection Report ) - Air,Water ,Hazardous

PCB Id: 32798

(Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

F Raw material :

Sr Raw Material Name Capacity - Unit / Month
1 |aum 0.000- M.T
2 |carbon 0.000- M.T
3 |coal 0.000- M.T
4 |Fresh caustic 0.000- M.T
5 |Hydrated Limi 0.000- M.T
6 |lime 0.000- M.T
7 |Magnesium Chloride 0.000- M.T
8 |sodium hydroxide 0.000- M.T
9 |spent / fresh caustic 0.000- M.T
10 |spent /fresh sulphuric aci 0.000- MT3
11 |sulphuric acid 0.000- M.T
12 |wastewater 0.000- KLT
G Water Consumption & Generation Break up
Sr | Water Code (Qty in Klpd - Kilo Ltr per Day) | WC : 3350.000 WWG : 125.000 Water Source Remark
1 |Agriculture 30.000 0.000 SIDC
2 |Boiler Feed 2717.000 75.000 SIDC Water Consumption : Boiler
(185 TPH) - 45KLD & 120
TPH Common facility Boiler
- 2672KLD
3 | Cooling Water 500.000 0.000 SIDC 176 KLD waste water
generated from Cooling
which isrecirculated along
with Boiler Blow down
4 | Domestic Purpose 20.000 20.000 SIDC
5 | Others..... 73.000 20.000 Recycled Water consumption -
Scrubbing : 20 KLD, Lime
preparation : 53 KLD
6 | Wash Water 10.000 10.000 Recycled
H Solid Waste
| Closure Reasonsand M easur estaken.
Sr. |Reason For Closure Direction M easures Tasken Complianc |Inspection Remarks
e Observed
1| During inspection near the unit areais During visit internal area of the unit as Complied During visit internal area of the unit as
observed contaminated brown coloured waste|well as nearby outside area of the unitis well as nearby outside area of the unit
water ponding lying. observed clean and dry.We are strictly is observed clean and dry. Unit has
complying with condition of Revocation constructed plinth protection of wall
Order. to prevent seepages/l eakage of
contaminated water from the unit
premises to outside of the unit
premises. Waste water
ponding/lodging is not observed
within unit premises as well as nearby
outside of the unit hence w/w sample
could not be collected.
2| Contaminated wastewater is found @ 100 x 3| Unit has constructed plinth protection wall | Complied During visit internal area of the unit as
-meter area OUTSIDE TO MAIN GATE of  |to prevent seepages/|eakages of well as nearby outside area of the unit
the unit & thereis no GIDC storm water contaminated w/w from unit premises to is observed clean and dry. Unit has
drain near the catchment. outside.Management is proactively taking constructed plinth protection of wall
care for such patches of wastewater can be to prevent seepages/leakage of
occurred anywhere around boundary of contaminated water from the unit
premises premises to outside of the unit
premises. Waste water
ponding/lodging is not observed
within unit premises as well as nearby
outside of the unit hence w/w sample
could not be collected.
19/01/2024 8/16 ( Through XGN )




Guijarat Pollut@q¢pntrol Board

PCB Id: 32798

FINAL OUTLET of storm water drain of the
unit to prevent contaminated waste water
discharge from the unit premises towards
GIDC SWD and have provided motor pump
for the lifting of contaminated waste water
from collection pit provided at final outlet
point of SWD of the unit to ETP. However,
internal storm water drain of the unit is found
full with contaminated water and provided
motor pump is found not in operation and
manual valveisfound open.

outlet of SWD isfound closed. During
visitinterna area of the unit aswell as
SWD of the unit is observed clean and dry
& discharge of w/w from the main gate is
not observed.We always ensure that outlet
valve of SWD is closed. We aways
maintain cleanliness of the SWD as part of
routine checks. We have installed online
TOC analyser at SWD final pit discharge
with connectivity to CPCB/GPCB to check
the quality of water at discharge pit.

W (Inspection Report ) - Air,Water ,Hazardous
-y (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)
3| One contaminated waste water sampleis Complied During visit internal area of the unit as
collected from ponding lying outside the well as nearby outside area of the unit
premises and analysis report of the sample is observed clean and dry. Unit has
shows parameter SS: 792 mg/l, COD: 3268 constructed plinth protection of wall
mg/l, BOD: 686 mg/l, O & G: 0.8 mg/l, to prevent seepages/leakage of
Sulphide: 10 mg/l, NH3-N: 12.32 mg/l, contaminated water from the unit
Chloride: 5850 mg/l, Sulphate: 1776 mg/l. premises to outside of the unit
premises. Waste water
ponding/lodging is not observed
within unit premises as well as nearby
outside of the unit hence w/w sample
could not be collected.
4| During inspection, same-coloured patches Unit has constructed plinth protection wall {Complied During visit internal area of the unit as
observed NEAR MAIN GATE within to prevent seepages/leakages of well as nearby outside area of the unit
premises which were washed out from the contaminated w/w from unit premisesto is observed clean and dry. Unit has
main gate of theunit. Duetorainfallingin |outside. During visit al the SWD within constructed plinth protection of wall
early morning and same coloured w/w is the unit premises as well asfinal collection to prevent seepages/leakage of
observed in unit storm water drain NEAR pit of SWD provided near the final outlet contaminated water from the unit
ETP& SPRAY DRYERAREA. 10nos. |of SWD isfound clean & dry. Unit has premises to outside of the unit
sludge bags are found lying near storm water |constructed plinth protection wall to premises. Waste water
drain of ETP areain which seepages observec|prevent seepages/leakages of contaminated ponding/lodging is not observed
from these bags. wi/w from unit premises to outside. within unit premises as well as nearby
During visit al the SWD within the unit outside of the unit hence w/w sample
premises as well asfina collection pit of could not be collected.
SWD provided near the final outlet of
SWD isfound clean & dry.
5| During inspection due to rain falling most of |As per record made available unit has Complied All the storm water drains provided
theinternal storm water drains are found recollected total 265 K| of contaminated within unit premises are found clean
filled with contaminated brown coloured w/w |water from the internal SWD. Out of this and dry. They have recollected
within premises. recollected contaminated water 125 KL of contaminated water from the internal
contaminated water transferred to SWD and transferred to collection
underground w/w storage tank of MEE and tank of ETP/MEE for further
remaining 140 KLD of contaminated water treatment and disposal.
transferred to collection tank of ETP for
further treatment and disposal.We have
provided intermediate pit at different
location of plant in SWD aong with
Pumps and piping to take back
contaminated water to collection tank of
ETP for further treatment and disposal.
6]1t is observed that contaminated rain water | During visit discharge of any kind of w/w |Complied During visit al the SWD within the
was flowing from storm water drain brown  |is not observed from the outlet of unit premises aswell asfinal
OUTLET OF THE Unit leading to GIDC SWD.We are taking at most care to collection pit of SWD provided near
storm water drain ultimately to GIDC SWD |maintain cleanliness of the SWD as part of thefinal outlet of SWD isfound clean
NEAR PUMPING STATION-C. routine checks. We keep manual valve & dry. During visit discharge of any
closed so that in any case waste water kind of w/w is not observed from the
cannot be flowing out of premises. outlet of SWD.
7| Unit has provided manual control valve at the| Provided manual control valve at the final |Complied Provided manual control valve at the

final outlet of SWD isfound closed as
well asthe final collection pit of SWD
provided near the final outlet of SWD
isfound clean & dry during visit.
During visit internal area of the unitis
observed clean and dry hence no
contaminated w/w is observed in open
area within unit premises. During visit
discharge of any kind of w/w is not
observed from the unit hence w/w
sample could not be collected.

19/01/2024
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Guijarat Pollut@4c}pntrol Board

PCB Id: 32798

W (Inspection Report ) - Air,Water ,Hazardous
-y (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)
8| Discharge of contaminated rainwater coming |Provided manual control valve at the final |Complied Provided manual control valve at the
from open area of plant premises and leading |outlet of SWD isfound closed. During final outlet of SWD isfound closed as
to Strom water drain of the unit isobserved |visit internal area of the unit aswell as well asthefina collection pit of SWD
going on from the final outlet of the SWD of |SWD of the unit is observed clean and dry provided near the final outlet of SWD
the unit. & discharge of w/w from the main gateis isfound clean & dry during visit.
not observed.We always ensure that outl et During visit internal area of the unit is
valve of SWD is closed. We always observed clean and dry hence no
maintain cleanliness of the SWD as part of contaminated w/w is observed in open
routine checks. We haveinstalled online areawithin unit premises. During visit
TOC analyser at SWD final pit discharge discharge of any kind of w/w is not
with connectivity to CPCB/GPCB to check observed from the unit hence w/w
the quality of water at discharge pit. sample could not be collected.
9| One contaminated rain water sampleis Complied Provided manual control valve at the
collected from THE FINAL OUTLET of final outlet of SWD isfound closed as
storm water drain of the unit and analysis well asthe final collection pit of SWD
report shows parameter pH: 8.69, SS: 1860 provided near the final outlet of SWD
mg/l, COD: 2848 mg/l, BOD: 682 mg/l, isfound clean & dry during visit.
NH3-N: 47.6 mg/l, Sulphide: 3.20 mg/l, During visit internal area of the unitis
Chloride: 3050 mg/l, Sulphate: 1609 mg/l, observed clean and dry hence no
Phenolic compounds: 8.69 mg/l. contaminated w/w is observed in open
areawithin unit premises. During visit
discharge of any kind of w/w is not
observed from the unit hence w/w
sample could not be collected.
10| During inspection it is observed at upstream | W/w ponding is not observed near GIDC  |Complied The trucks are found parked within the
side of C pumping station brown coloured storm water drain at upstream of C- unit premises and according to
effluent ponding is observed near GIDC pumping station as well as during visit contacted person they have started
storm water drain. discharge of contaminated w/w patches are manually brush cleaning of the Haz.
also not observed The trucks are found Waste trucks for left over materialsin
parked within the unit premises and trucks. W/w ponding is not observed
according to contacted person they have near GIDC storm water drain at
started manually brush cleaning of the upstream of C-pumping station as well
Haz. Waste trucks for left over materiasin as during visit discharge of
trucks.We haveinstalled online TOC contaminated w/w patches are also not
analyser at SWD final pit discharge with observed. Hence w/w sample could
connectivity to CPCB/GPCB to check the not be collected.
quality of water at discharge pit.
11]It is also observed that w/w from these W/w ponding is not observed near GIDC |Complied The trucks are found parked within the
ponding is going into GIDC storm water storm water drain at upstream of C- unit premises and according to
drain. Various such ponding is observed pumping station as well as during visit contacted person they have started
nearby and flow in GIDC storm water drain i<|discharge of contaminated w/w patches are manually brush cleaning of the Haz.
also observed. Itisfound that these effluent |also not observed The trucks are found Waste trucks for left over materialsin
ponding are created from Hazardous waste | parked within the unit premises and trucks. W/w ponding is not observed
trucks standing near GIDC storm water drain. | according to contacted person they have near GIDC storm water drain at
Left over material in these trucks started manually brush cleaning of the upstream of C-pumping station as well
contaminated the rain water and created Haz. Waste trucks for left over materialsin as during visit discharge of
effluent ponding near the trucks and which  |trucks.We are regularly ensuring the contaminated w/w patches are also not
leads to GIDC storm water drain. Person cleanliness of tyres before leaving the observed. Hence w/w sample could
contacted in unit has confirmed that all the  |truck from site. not be collected.
hazardous waste trucks are used by them for
transferring their waste to Safe Enviro TSDF
site at Magnad Jambusar.
12| Anaysis Report of the waste water sample |- Complied The trucks are found parked within the
collected from ponding near Hazardous waste unit premises and according to
truck no GJ12 Z 1923 located near GIDC contacted person they have started
SWD shows parameter pH: 8.55, SS: 1212 manually brush cleaning of the Haz.
mg/l, COD: 10125 mg/I, BOD: 2123 mg/l, Waste trucks for |eft over materialsin
NH3-N: 16.8 mg/l, Sulphide: 3.60 mg/l, trucks. W/w ponding is not observed
Chloride: 23750 mg/l, Sulphate: 7033 mg/I, near GIDC storm water drain at
Phenolic compounds: 0.18 mg/I upstream of C-pumping station as well
as during visit discharge of
contaminated w/w patches are also not
observed. Hence w/w sample could
not be collected.
19/01/2024 10/16 ( Through XGN )
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W (Inspection Report ) - Air,Water ,Hazardous
-y (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)
13| Brownish contaminated rain water runoff During visit internal area of the unit as Complied During visit internal area of the unit as
going outside unit premises through MAIN  |well as SWD of the unit is observed clean well as SWD of the unit is observed
GATE OF UNIT isobserved, which goesto |and dry & discharge of w/w from the main clean and dry & discharge of w/w
GIDC storm water drain outside the unit gate is not observed.We have provided from the main gate is not observed.
premises. intermediate pit at different location of During visit contaminated w/w is not
plant in SWD along with Pumps and going to GIDC SWD near C-pumping
piping to take back contaminated water to station from this unit. During visit
collection tank of ETP for further SWD near C-pumping station is found
treatment and disposal. bottom level and hence pumping of
water from the SWD to NCT pipeline
is not going on. Discharge of w/w
from the SWD near C-Pumping
station to natural drain leading to river
Amravati is not observed. Hence
sample of w/w could not be collected.
14| The Contaminated rain water discharged During visit SWD near C-pumping station | Complied During visit internal area of the unit as
from this unit first goes near C- pumping is found bottom level and pumping of well as SWD of the unit is observed
station from where it flowsinto Sarangpur ~ [water from the SWD to NCT pipelineis clean and dry & discharge of w/w
khadi ultimately meeting River Amravati. also found going on. Discharge of w/w from the main gate is not observed.
from the SWD near C-Pumping station to During visit contaminated w/w is not
natural drain leading to river Amravati is going to GIDC SWD near C-pumping
not observed.We are maintaining regular station from this unit. During visit
cleaning of roads and drain to avoid SWD near C-pumping station is found
unexpected situation of contaminated bottom level and hence pumping of
water flow from site. We haveinstalled water from the SWD to NCT pipeline
online TOC analyser at SWD final pit is not going on. Discharge of w/w
discharge with connectivity to from the SWD near C-Pumping
CPCB/GPCB to check the quality of water station to natural drain leading to river
at discharge pit. Amravati is not observed. Hence
sample of w/w could not be collected.
15| Analysis report of the sample collected from |--- Complied During visit internal area of the unit as
contaminated rain water runoff going outside well as SWD of the unit is observed
unit from main gate of the unit shows clean and dry & discharge of w/w
parameter SS:2450 mg/l, O & G: 9.52 mg/I, from the main gate is not observed.
COD: 1900 mg/l, BOD: 435 mg/l, Sulphide: During visit contaminated w/w is not
6 mg/l, NH3-N: 290 mg/l, Chloride: 1900 going to GIDC SWD near C-pumping
mg/| station from this unit. During visit
SWD near C-pumping station is found
bottom level and hence pumping of
water from the SWD to NCT pipeline
is not going on. Discharge of w/w
from the SWD near C-Pumping
station to natural drain leading to river
Amravati is not observed. Hence
sample of w/w could not be collected.
16| During the inspection, rain water discharge | As per record made available unit has Complied Provided manual control valve at the
point located on BACK SIDE OF UNIT recollected total 265 KL of contaminated final outlet of SWD isfound closed as
NEAR CANTEEN isobserved closed (rain  |water from the internal SWD. Out of this well asthefina collection pit of SWD
had stopped recently) however contaminated |recollected contaminated water 125 KL of provided near the fina outlet of SWD
rain water having brownish colour is contaminated water transferred to isfound clean & dry during visit.
observed in the sump following the gate valve| underground w/w storage tank of MEE and During visit internal area of the unitis
of internal storm water drain. remaining 140 KLD of contaminated water observed clean and dry hence no
transferred to collection tank of ETP for contaminated w/w is observed in open
further treatment and disposal.We have areawithin unit premises. During visit
made two tank dedicated to collect discharge of any kind of w/w is not
contaminated water back to the system. observed from the unit hence w/w
Record is available. sample could not be collected.
19/01/2024 11/16 ( Through XGN)
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W (Inspection Report ) - Air,Water ,Hazardous
-y (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)
17| One sample of waste water from Complied Provided manual control valve at the
contaminated rain water accumulated at final outlet of SWD isfound closed as
SUMP NEAR FINAL GATE of SWD outlet well asthefina collection pit of SWD
of unit is collected and analysis report of the provided near the final outlet of SWD
same shows parameter SS: 596 mg/l, O & isfound clean & dry during visit.
G: 3mg/l, COD: 1145 mg/l, BOD: 262 During visit internal area of the unit is
mg/l, Sulphide: 9.2 mg/l, NH3-N: 10.08 observed clean and dry hence no
mg/l, Sulphate: 1064 mg/l, Chloride: contaminated w/w is observed in open
2225mg/1, Phenolic compounds: 2.37 mg/1 areawithin unit premises. During visit
discharge of any kind of w/w is not
observed from the unit hence w/w
sample could not be collected.
18| Unit has provided recollection pump which  |Online pH meter and recollection pump is |Complied During visit all over the unit premises
was not in operation during inspection. provided at SWD outlet sump. Pump is isfound clean and dry, accumulation
Contaminated rain water accumulation near  |fully operational along with Online TOC of contaminated water is not observed
the SWD outlet areais also observed. & PH analyser with CPCB/GPCB the collection pit of SWD hence
connectivity. provided recollection pump isnot in
operation during inspection.
19| Unit has not furnished the CCTV recording |Unit has provided CCTV cameras at Complied Unit has provided CCTV cameras at
during inspection for 2 hours (17:00 hrsto  |various locations of the unit premises, various locations of the unit premises,
19:00 hrs of 29.06.2023 - to check actual specifically at the main gate of the unit as specifically at the main gate of the
opening & closing of gate valve of internal  |well as at the final outlet of SWD.Across unit aswell as at the final outlet of
SWD outlet). site dong with main gate and at the outlet SWD. According to contacted person
of SWD more than 40 nos. camerais they have facility for CCTV footage
installed. storage backup for last 20 days.
20| Rain water discharge point located on BACK |During visit all over the unit premisesis |Complied Provided manual control valve at the
SIDE OF UNIT NEAR canteen isobserved |found clean and dry, accumulation of final outlet of SWD isfound closed as
open and contaminated rain water having contaminated water is not observed near well asthefina collection pit of SWD
dark brown color and pH @ 7-8 on pH strip  |the SWD.We are maintaining regular provided near the final outlet of SWD
is observed discharge into GIDC storm water |cleaning of roads and drain to avoid isfound clean & dry during visit.
drain. unexpected situation of contaminated During visit internal area of the unitis
water flow from site. observed clean and dry hence no
contaminated w/w is observed in open
areawithin unit premises. During visit
discharge of any kind of w/w is not
observed from the unit hence w/w
sample could not be collected.
21| The discharge valve was full open and During visit internal area of the unit as Complied Provided manual control valve at the
contaminated rain water discharge at heavy  |well as SWD of the unit is observed clean final outlet of SWD isfound closed as
rate through provided pipeline (@ 1.5 ft dia) |and dry & discharge of w/w from the main well asthefina collection pit of SWD
isgoing on. gate is not observed.Online TOC & PH provided near the final outlet of SWD
analyser with CPCB/GPCB connectivity isfound clean & dry during visit.
installed to ensure compliance norms of During visit internal area of the unitis
discharge in case of heavy rain. observed clean and dry hence no
contaminated w/w is observed in open
area within unit premises. During visit
discharge of any kind of w/w is not
observed from the unit hence w/w
sample could not be collected.
22| Analysis report of the sample collected from |-- Complied Provided manual control valve at the
contaminated rain WATER RUNOFF FROM final outlet of SWD isfound closed as
FINAL STORM water drain outlet point well asthefina collection pit of SWD
shows parameter pH: 8.12, SS: 644 mg/l, provided near the fina outlet of SWD
BOD: 276 mg/l, COD: 1218 mg/l, Sulphate: isfound clean & dry during visit.
735 mg/l, NH3-N: 14.56 mg/l, Chloride: During visit internal area of the unitis
1150 mg/l, Phenolic compounds: 1.26 mg/I. observed clean and dry hence no
contaminated w/w is observed in open
areawithin unit premises. During visit
discharge of any kind of w/w is not
observed from the unit hence w/w
sample could not be collected.
19/01/2024 12/16 ( Through XGN )
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Unit has provided recollection pump and

online pH meter at same rain water discharge

point. Online pH was showing 7.5 pH and
recollection pump was not in operation.

Online pH meter and recollection pump is
provided at SWD outlet sump.Right now,
pump is operational along online PH &
TOC analyser.

Complied

Online pH meter, TOC analyzer and
recollection pump is provided at SWD
outlet sump, however during visit
SWD outlet sump isfound clean and
dry and hence they have put pH sensor
and TOC analyzer inlet linein afresh
water bucket and is found operation.

24

During the inspection, contaminated rain
water runoff (color - dark brown, pH- 7-8 on

pH strip) also going outside premises through

MAIN GATE of unit, which discharged to
GIDC storm water drain which further

leading near C-pumping station from where it

was flowing into Sarangpur khadi followed
by River Amravati.

During visit SWD near C-pumping station
isfound bottom level and pumping of
water from the SWD to NCT pipelineis
also found going on. Discharge of w/w
from the SWD near C-Pumping station to
natural drain leading to river Amravati is
not observed.We have provided
intermediate pit at different location of
plant in SWD aong with Pumps and
piping to take back contaminated water to
collection tank of ETP for further
treatment and disposal to eliminate the
chances of water run away from main gate.

Complied

During visit internal area of the unit as
well as SWD of the unit is observed
clean and dry & discharge of w/w
from the main gate is not observed.
During visit contaminated w/w is not
going to GIDC SWD near C-pumping
station from this unit. During visit
SWD near C-pumping station is found
bottom level and hence pumping of
water from the SWD to NCT pipeline
is not going on. Discharge of w/w
from the SWD near C-Pumping
station to natural drain leading to river
Amravati is not observed. Hence
sample of w/w could not be collected.

25

Analysisreport of the sample collected from

contaminated rain water runoff going outside

premises THROUGH MAIN GATE OF
UNIT SHOWS PARAMETER O & G: 1

mg/l, SS: 2172 mg/l, BOD: 347 mg/l, COD:

1598 mg/l, Chloride: 600 mg/l, Sulphate:
350 mg/l, NH3-N: 33.6 mg/l, Phenolic
compounds: 0.19 mg/I.

Complied

During visit internal area of the unit as
well as SWD of the unit is observed
clean and dry & discharge of w/w
from the main gate is not observed.
During visit contaminated w/w is not
going to GIDC SWD near C-pumping
station from this unit. During visit
SWD near C-pumping station is found
bottom level and hence pumping of
water from the SWD to NCT pipeline
is not going on. Discharge of w/w
from the SWD near C-Pumping
station to natural drain leading to river
Amravati is not observed. Hence
sample of w/w could not be collected.

26

It is observed that brown colored
contaminated rain water flowing from the
main gate of the unit.

During visit internal area of the unit as
well as SWD of the unit is observed clean
and dry & discharge of w/w from the main
gate is not observed.We have constructed
plinth protection wall to prevent
seepages/leakages of contaminated w/w
from unit premises to outside. We have
provided intermediate pit at different
location of plant in SWD aong with
Pumps and piping to take back
contaminated water to collection tank of
ETP for further treatment and disposal to
eliminate the chances of water run away
from main gate.

Complied

During visit internal area of the unit as
well as SWD of the unit is observed
clean and dry & discharge of w/w
from the main gate is not observed.
During visit contaminated w/w is not
going to GIDC SWD near C-pumping
station from this unit. During visit
SWD near C-pumping station is found
bottom level and hence pumping of
water from the SWD to NCT pipeline
is not going on. Discharge of w/w
from the SWD near C-Pumping
station to natural drain leading to river
Amravati is not observed. Hence
sampl e of w/w could not be collected.

19/01/2024

13/16 ( Through XGN)
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27]Analysis report of the sample collected from  |---- Complied During visit internal area of the unit as
contaminated rain water runoff going outside well as SWD of the unit is observed
unit from NEAR MAIN GATE of the unit clean and dry & discharge of w/w
shows parameter COD: 1112 mg/1, BOD: from the main gate is not observed.
252 mg/l, Suspended Solids: 364 mg/l, During visit contaminated w/w is not
Ammonical Nitrogen: 21.84 mg/l, Chloride: going to GIDC SWD near C-pumping
1470 mg/l, Sulphate: 1108 mg/l, Phenolic station from this unit. During visit
compound: 0.57 mg/I. SWD near C-pumping station is found
bottom level and hence pumping of
water from the SWD to NCT pipeline
is not going on. Discharge of w/w
from the SWD near C-Pumping
station to natural drain leading to river
Amravati is not observed. Hence
sample of w/w could not be collected.
28| observed that spray drying activity and MEE |During visit provided spray dryers and Complied During visit provided both spray
plant isfound in operation.  Unit has MEE plants are not in operation as power dryers and two nos. of MEE plants are
stored@350 MT of MEE salt/Spray drying  |supply of the unit was disconnected by found in operation. Unit is having
salt in jumbo bags which are lying in open DGVCL. During visit, any type of Haz. covered permanent shed with roof
and due to heavy rain leachate generated from | Waste is not observed stored in open land sheet and RCC flooring and |eachate
jumbo bags are leading to unit’s storm water |aswell asleach out is also not observed collection system for the storage of
drain and also going on main road through  |from the stored Haz. Waste in storage MEE salt/Spray dryer salt and during
main gate. sheds. Unit is having covered permanent visit @ 9000 MT of MEE salt/Spray
shed with roof sheet and RCC flooring and dryer salt isfound stored in this
leachate collection system for the storage storage area. Unit has also provided 3
of MEE salt/Spray dryer salt and during nos. of temporary storage sheds with
visit@ 500 MT of MEE salt/Spray dryer bamboos & tarpaulin sheet cover,
salt isfound stored in this storage area. We RCC flooring and @ 1.5 feet height of
have started disposal of salt by taking dike wall (parapet wall) for storage of
additional membership of M/sBEIL & MEE salt/Spray dryer salt. During
Eco care and maintaining cleanliness of visit @ 1285 MT of MEE salt/Spray
the SWD as part of routine checks. dryer salt in jumbo bags are found
Regular disposal of sdlt started to avoid stored in provided temporary storage
issue. shed. Hence they are instructed to
dispose the stored Haz. Waste as per
permission of the Board and inform
the Board with required documents.
During visit, any type of Haz. Waste
is not observed stored in open land as
well asleach out is also not observed
from the stored Haz. Waste in storage
sheds.
29|During inspection it is observed that storm  |During visit internal area of the unit as Complied Provided manual control valve at the
water drain outlet is found open and well as SWD of the unit is observed clean final outlet of SWD isfound closed as
contaminated rain water isgoing into GIDC |and dry & discharge of w/w from the main well asthe final collection pit of SWD
storm water DRAIN AT BACK SIDE OF gate is not observed.Regular preventive provided near the fina outlet of SWD
THE UNIT. Itisalso observed that the maintenance of the SWD pit pumps isfound clean & dry during visit.
pump provided at SWD outlet to send back  |ensured to make full availability. During visit internal area of the unit is
the effluent to ETP is found not in operation. observed clean and dry hence no
contaminated w/w is observed in open
areawithin unit premises. During visit
discharge of any kind of w/w is not
observed from the unit hence w/w
sample could not be collected.
19/01/2024 14/16 ( Through XGN )
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30

Analysis report of the sample from storm
water DRAIN OUTLET SHOWS
PARAMETER COD: 921 mg/l, BOD: 202
mg/l, Ammonical Nitrogen: 24.64 mg/l, SS:
332 mg/l, Chloride 1375 mg/l, Sulphate:
1002 mg/l, Phenolic compound: 1.63 mg/1.

Complied

Provided manual control valve at the
final outlet of SWD isfound closed as
well asthefina collection pit of SWD
provided near the final outlet of SWD
isfound clean & dry during visit.
During visit internal area of the unit is
observed clean and dry hence no
contaminated w/w is observed in open
areawithin unit premises. During visit
discharge of any kind of w/w is not
observed from the unit hence w/w
sample could not be collected.

31

Unit is not complying with CC&A condition
2.2to maintain ZLD.

We are complying with all conditions
mentioned in CC&A & also maintaining
ZLD.

Complied

Unit is receiving effluents from the
member industries through tankers
and collected wiw is pre-treated in
primary ETP before feeding to MEE
& spray dryer. Based on analysis
report of received effluents, unit has
directly sending high TDS containing
effluent to spray dryer and low TDS &
high COD containing effluent to
MEE. Unit has provided dedicated
storage tanks for MEE feed & spray
dryer feed for the unloaded effluents
from the tankers. Unit has provided
ammonia/VVOC stripper with all the 6
nos. of MEE plants. Unit has provided
ETP consisting of P+ S+ T treatment
units followed by RO plant and MVR
for treatment of MEE condensate,
cooling blow down & boiler blow
down w/w. Generated sewage effluent
isalso treated in provide ETP. RO
permeate is either reuse within
premises or send to member units and
RO reject is been send to spray dryer.
Spray dryer salt & MEE salt send to
TSDF site. During visit no discharge
of w/w from the unit is observed.

3

N

Unit has failed to take any precautions to stop
discharge of contaminated waste water into
storm water drain further leading near
pumping station-C which flows into
Sarangpur khadi followed by Amravati River
causing pollution in river.

Unit has submitted short term and long
term time bound action plant for the

corrective actions with reference to closer
orderMore than 80% of Long & short term
actions completed and rest are planned to

complete on time.

Complied

Unit has submitted short term and
long term time bound action plan on
29/08/2023 and 08/09/2023 for the
corrective actions with reference to
closer order. All the points of short
term action plan are observed
completed and 80% points of Long &
short term action plan are completed
and rest are planned to complete on
time. i. e. provision of bituminous
coating in SWD and provision of 2
nos. of 350 KL tanks for recollection
of contaminated rain water is yet
pending. Hence they are instructed to
clarify for the same and submit
progress report of short term and long
term time bound action plant.

33

We got Tria Revocation Order on dated:
20/09/2023.

Revocation compliance conditions:

Complied

Unit has obtained Trial Revocation
Order on dated: 20/09/2023 and
complied the same order.

34

Unit shall comply with CCA condition and
maintain ZLD.

Noted We are complying with all
conditions mentioned in CC&A & also
maintaining ZLD.

Complied

Unit is complying with all conditions
mentioned in CC&A & also
maintaining ZLD.

19/01/2024

15/16 ( Through XGN)
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35| Unit shall comply with time bound long term |We are complying with time bound long  |Complied Unit has submitted short term and
and short action plan submitted on term and short action plan submitted on long term time bound action plan on
29/08/2023 and 08/09/2023 within stipulated |29/08/2023 and 08/09/2023. We assure 29/08/2023 and 08/09/2023 for the
timeline and submit progress report within 3 |you to do same practicein future. corrective actions with reference to
months to this Board. closer order. All the points of short
term action plan are observed
completed and 80% points of Long &
short term action plan are completed
and rest are planned to complete on
time. i. e. provision of bituminous
coating in SWD and provision of 2
nos. of 350 KL tanks for recollection
of contaminated rain water is yet
pending.
36| Contaminated waste water or any effluent We have provided Process and SWD Complied Contaminated waste water or any
shall not be mixed with storm water under network separately to avoid cross effluent shall not be mixed with storm
any circumstances and disposal system for  |contamination at site. water under any circumstances hence
storm water shall be provided separately. they have provided separately process
and SWD network to avoid cross
contamination at site.
37| Unit shall make all requisite facilities for the |We have taken the additional membership |Complied Unit provided facilities for the safe,
safe, adequate storage and management of from M/sBEIL and Eco care for smooth adequate storage and management of
generated hazardous and other wastes disposal of salt from site along with generated hazardous and other wastes
including impervious flooring, closed shed  |adequate storage arrangement and leachate including impervious flooring, closed
and leachate collection facilities as per the | collection pit. shed and leachate collection facilities
provision of HOWMR-2016 and system to as per the provision of HOWMR-2016
channelize such leachate to in house and system to channelize such
treatment facility. leachate to in house treatment facility.
38| Unit shall install OCEM S for parameter pH | Online TOC & PH analyser with Complied Unit hasinstalled OCEMS for

and TOC at final storm water drain discharge
point within 3 months and connect with
GPCB server.

CPCB/GPCB server connectivity installed
at final storm water drain pit to ensure
compliance norms of discharge.

parameter pH and TOC at final storm
water drain discharge pit to ensure
compliance norms of discharge.

Inspection Team :  Mr ranaravirgjsinh p - L.U.Katariya, SSA

| hereby affirm, that all the PDF, Data mentioned above, fees paid has been checked & certified.

Signature By(Mr ranaravirajsinh p)

19/01/2024

16/16 ( Through XGN)
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Inspection report of M/s. Detox India Pvt. Ltd. (32798)
Dated-09/01/2024

This unit is visited with reference to revocation extension application for the closure direction under
section 33-A of the water Act-1974 issued by the Board vide letter No. GPCB/ANK/CCA-1360(10)/1D
32798/750656, dated-11/08/2023 along with compliance letter of the unit. Bored has given trail
revocation dated-20/09/2023. During visit unit is found in operation. Point wise compliance / status of
closer direction are as below.

Point-1, 2, 3 & 4: During visit internal area of the unit as well as nearby outside area of the unit is
observed clean and dry. Unit has constructed plinth protection of wall to prevent seepages/leakage of
contaminated water from the unit premises to outside of the unit premises. Waste water
ponding/lodging is not observed within unit premises as well as nearby outside of the unit hence w/w
sample could not be collected.

Point-5: All the storm water drains provided within unit premises are found clean and dry. They have
recollected contaminated water from the internal SWD and transferred to collection tank of ETP/MEE
for further treatment and disposal.

Point-6: During visit all the SWD within the unit premises as well as final collection pit of SWD provided
near the final outlet of SWD is found clean & dry. During visit discharge of any kind of w/w is not
observed from the outlet of SWD.

Point-7, 8, 9, 16, 17, 20, 21, 22, 29 & 30: Provided manual control valve at the final outlet of SWD is
found closed as well as the final collection pit of SWD provided near the final outlet of SWD is found
clean & dry during visit. During visit internal area of the unit is observed clean and dry hence no
contaminated w/w is observed in open area within unit premises. During visit discharge of any kind of
w/w is not observed from the unit hence w/w sample could not be collected.

Point-10, 11 & 12: The trucks are found parked within the unit premises and according to contacted
person they have started manually brush cleaning of the Haz. Waste trucks for left over materials in
trucks. W/w ponding is not observed near GIDC storm water drain at upstream of C-pumping station as
well as during visit discharge of contaminated w/w patches are also not observed. Hence w/w sample
could not be collected.

Point-13, 14, 15, 24, 25, 26 & 27: During visit internal area of the unit as well as SWD of the unit is
observed clean and dry & discharge of w/w from the main gate is not observed. During visit
contaminated w/w is not going to GIDC SWD near C-pumping station from this unit. During visit SWD
near C-pumping station is found bottom level and hence pumping of water from the SWD to NCT pipe
line is not going on. Discharge of w/w from the SWD near C-Pumping station to natural drain leading to
river Amravati is not observed. Hence sample of w/w could not be collected.

Point-18: During visit all over the unit premises is found clean and dry, accumulation of contaminated
water is not observed the collection pit of SWD hence provided recollection pump is not in operation
during inspection.
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Point-19: Unit has provided CCTV cameras at various locations of the unit premises, specifically at the
main gate of the unit as well as at the final outlet of SWD. According to contacted person they have
facility for CCTV footage storage backup for last 20 days.

Point-23: Online pH meter, TOC analyzer and recollection pump is provided at SWD outlet sump,
however during visit SWD outlet sump is found clean and dry and hence they have put pH sensor and
TOC analyzer inlet line in a fresh water bucket and is found operation.

Point-28: During visit provided both spray dryers and two nos. of MEE plants are found in operation.
Unit is having covered permanent shed with roof sheet and RCC flooring and leachate collection system
for the storage of MEE salt/Spray dryer salt and during visit @ 9000 MT of MEE salt/Spray dryer salt is
found stored in this storage area. Unit has also provided 3 nos. of temporary storage sheds with
bamboos & tarpaulin sheet cover, RCC flooring and @ 1.5 feet height of dike wall (parapet wall) for
storage of MEE salt/Spray dryer salt. During visit @ 1285 MT of MEE salt/Spray dryer salt in jumbo bags
are found stored in provided temporary storage shed. Hence they are instructed to dispose the stored
Haz. Waste as per permission of the Board and inform the Board with required documents. During visit,
any type of Haz. Waste is not observed stored in open land as well as leach out is also not observed from
the stored Haz. Waste in storage sheds.

Point-31: Unit is receiving effluents from the member industries through tankers and collected w/w is
pre-treated in primary ETP before feeding to MEE & spray dryer. Based on analysis report of received
effluents, unit has directly sending high TDS containing effluent to spray dryer and low TDS & high COD
containing effluent to MEE. Unit has provided dedicated storage tanks for MEE feed & spray dryer feed
for the unloaded effluents from the tankers. Unit has provided ammonia/VOC stripper with all the 6 nos.
of MEE plants. Unit has provided ETP consisting of P + S + T treatment units followed by RO plant and
MVR for treatment of MEE condensate, cooling blow down & boiler blow down w/w. Generated sewage
effluent is also treated in provide ETP. RO permeate is either reuse within premises or send to member
units and RO reject is been send to spray dryer. Spray dryer salt & MEE salt send to TSDF site. During
visit no discharge of w/w from the unit is observed.

Point-32: Unit has submitted short term and long term time bound action plan on 29/08/2023 and
08/09/2023 for the corrective actions with reference to closer order. All the points of short term action
plan are observed completed and 80% points of Long & short term action plan are completed and rest
are planned to complete on time. i. e. provision of bituminous coating in SWD and provision of 2 nos. of
350 KL tanks for recollection of contaminated rain water is yet pending. Hence they are instructed to
clarify for the same and submit progress report of short term and long term time bound action plant.

Point-33: Unit has obtained Trial Revocation Order on dated: 20/09/2023.
Point-34: Unit is complying with all conditions mentioned in CC&A & also maintaining ZLD.

Point-35: Unit has submitted short term and long term time bound action plan on 29/08/2023 and
08/09/2023 for the corrective actions with reference to closer order. All the points of short term action
plan are observed completed and 80% points of Long & short term action plan are completed and rest
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are planned to complete on time. i. e. provision of bituminous coating in SWD and provision of 2 nos. of
350 KL tanks for recollection of contaminated rain water is yet pending.

Point-36: Contaminated waste water or any effluent shall not be mixed with storm water under any
circumstances hence they have provided separately process and SWD network to avoid cross
contamination at site.

Point-37: Unit provided facilities for the safe, adequate storage and management of generated
hazardous and other wastes including impervious flooring, closed shed and leachate collection facilities
as per the provision of HOWMR-2016 and system to channelize such leachate to in house treatment
facility.

Point-38: Unit has installed OCEMS for parameter pH and TOC at final storm water drain discharge pit to
ensure compliance norms of discharge.

During visit coal fired both HAG followed by spray dryers with respective APCMs are found in operation.
Unit has provided OCEMS in common stack attached with both spray dryers and during visit reading is
noted HCL-17.5 mg/NM?, NH3-43.1 mg/NM?>, NO-9.5 ppm, NO2- 4.5 ppm, $S02-46.9 ppm. During visit
provided coal fired one Boiler (60 TPH) with ESP as APCM is found in operation. Unit is using lime as dry
scrubber and installation work for the scrubber system is observed going on hence they are instructed
to submit progress report of the same. Unit has provided OCEMS in common stack attached with both
boilers (60 TPH each) and during visit reading is noted PM-6.46 mg/NM?, NOx-28.9 ppm, $02-113.9
ppm. During visit three nos. of w/w sample are collected as (1) from RO permeate storage tank, (2)
from MEE feed Tank & (3) from spray dryer feed tank as mentioned in sample detail in IR.

P <.

. Visited By: L.U.Katariya R.P.Rana
(SSA) (AEE)
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NEI & 3- Day notice
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Photographs

All over unit promisesis found clean and dry.



Unit has replaced roof shit of MEE area.



ANALYSIS REPORT FOR

Gujarat Pollution Control Board

WATER / WASTE WATER SAMP3 2 4 Bharuch
C-1/119/3, GIDC Phase-2
Sample ID:415590 - Analysis Completion:23/01/2024 | Narmadanagar

Common treatment and disposal facilities(CETP, TSDF, Ewaste recycling, CBMWTF,

Bharuch-392015
Tele:(0264)2246333

effluent conveyance project, incinerator, solvent/acid recovery plant, MSW sanitary
landfill site) / LAB Inward : 53409

TEST REPORT

| Test Report No. : 53409

Date: 23/01/2024

1. Name of the Customer
2. Address

. Nature of Sample

. Sample Collected By

. Quantity of Sample Received

. Code No. of the Sample

. Date & Time of Collection & Inwarding
. Date of Start & Completion of Analysis
. Sampling Point

10. Flow Details (Remarks)

. Mode of Disposal

. Ultimate Receiving Body

o 0 I NN AW

: DETOX INDIA PRIVATE LIMITED - 32798
: 7921-22-23,GIDC Ankleshwar,

Ankleshwar-393002, Taluka : Ankleshwar, District : Ankleshwar, GIDC
: REP-Representative/Grab, (Insp Type : APP-On Application)
: Mr rana ravirajsinh p
: Slit
: 415590
: 09/01/2024 , (1630 to 1630) & 10/01/2024
: 10/01/2024 & 23/01/2024

From MEE feed tank ~ --

: Yes
: To MEE treatment
: No generation of industrial wastewater

13. Temperature on Collection : 40 & pH Range on pH Strip :@ 7 to 8 on pH strip
14. Carboys Nos for : Barcode & Color & Appearance :Yellow-brown
: Ind :3330.000 , Dom :20.000 & Ind :105.000 , Dom :20.000

15. Water Consumption & W.W.G (KLPD) : 10 ,Cap No & Weight : --

Sr Parameter Unit Test Method Range of Testing Result
1 | Temperature Centigrade | 1S: 3025 (Part — 9) — 1984(Reaffirmed 2006) Ambient oC - 60 oC 40
2 |pH pH Units 4500 H+ B APHA Standard Methods 23rd edi.2017 |1 —14 pH value As or 7.21
3 | Total Dissolved Solids mg/l Gravimetric method. (2540 C APHA Standard Method 10 — 200000 mg/L 75956
4 | Ammonical Nitrogen mg/l 1).Titrimetric method (4500 NH3 B & C APHA Standaj 1 - 2000 mg/I. 624.4
5 | Chloride mg/| Argentometric method. (4500 CI? B APHA Standard N 1 - 50000 mg/I 21500
6 | Sulphate mg/| APHA(23rd edi) 4500 SO4 E 2-40mgl/l 26110
7 | Chemical Oxygen Demand mg/| APHA (23rd Edition)- 5220 B Open Reflux Method-2( 5.0- 50000 mg/I 81955
8 | Oil & Grease mg/l Liquid — Liquid Partition Gravimetric method. (5520 B| 01 — 1000 mg/| 90
9 | Phenolic Compounds mg/l 4 Amino Antipyrene method without Chloroform Extra 0.1 — 50 mg/I 13.00
10| Sulphide mg/| APHA (23rd Edi.)4500-s2-F —iodometric Method 1-500.0 mg/I BDL

Laboratory Remarks : Approved By:399-lab_399 Dt.: 23/01/2024

R.C.VASAVA,S.O

Note :

. The results relate only to the items sampled and tested.

. Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.

. The report shall not be reproduced except in full or part without approval of the laboratory.

. The Board is not responsible for the authenticity for the samples not collected by the Board’s officials.

. Total liability of our laboratory is limited to the invoiced amount. Any dispute arising out of this report is subject to
Guijarat Jurisdiction only.

a b~ ON -

6. Permissible Limits: as per Schedule VI of EPA Rules, 1986 as ammended by Second and Third ammendment 1993 for Effluents
7. Physicochemical and microbiological parameters, Std.Methods for Water and Waste Water- 23nd Edition by APHA.

8. Bioassay test (for toxicity) -1S:6582:Part-2:2001; Reaffirmed 2007.

29/02/2024 12:41:37

*** END OF TEST REPORT ***
CE27D6A6-9B05-45B9-8D72-BC5103C099EC

Page 1 of 1




ANALYSIS REPORT FOR

Gujarat Pollution Control Board

WATER / WASTE WATER SAMP3 2 5 Bharuch
C-1/119/3, GIDC Phase-2
Sample ID:415589 - Analysis Completion:23/01/2024 | Narmadanagar

Common treatment and disposal facilities(CETP, TSDF, Ewaste recycling, CBMWTF,

Bharuch-392015
Tele:(0264)2246333

effluent conveyance project, incinerator, solvent/acid recovery plant, MSW sanitary
landfill site) / LAB Inward : 53408

TEST REPORT

| Test Report No. : 53408

Date: 23/01/2024

1. Name of the Customer
2. Address

. Nature of Sample

. Sample Collected By

. Quantity of Sample Received

. Code No. of the Sample

. Date & Time of Collection & Inwarding
. Date of Start & Completion of Analysis
. Sampling Point

10. Flow Details (Remarks)

. Mode of Disposal

. Ultimate Receiving Body

o 0 I NN AW

: DETOX INDIA PRIVATE LIMITED - 32798
: 7921-22-23,GIDC Ankleshwar,

Ankleshwar-393002, Taluka : Ankleshwar, District : Ankleshwar, GIDC
: REP-Representative/Grab, (Insp Type : APP-On Application)
: Mr rana ravirajsinh p
: Slit
: 415589
: 09/01/2024 , (1615 to 1615) & 10/01/2024
: 10/01/2024 & 23/01/2024

From spray dryer feed tank ~ --

: Yes
: Spray drying
: No generation of industrial wastewater

13. Temperature on Collection : 40 & pH Range on pH Strip :@ 7 to 8 on pH strip
14. Carboys Nos for : Barcode & Color & Appearance :Dark Yellow
: Ind :3330.000 , Dom :20.000 & Ind :105.000 , Dom :20.000

15. Water Consumption & W.W.G (KLPD) : 10 ,Cap No & Weight : --

Sr Parameter Unit Test Method Range of Testing Result
1 | Temperature Centigrade | 1S: 3025 (Part — 9) — 1984(Reaffirmed 2006) Ambient oC - 60 oC 40

2 |pH pH Units 4500 H+ B APHA Standard Methods 23rd edi.2017 |1 —14 pH value As or 8.06
3 | Total Dissolved Solids mg/l Gravimetric method. (2540 C APHA Standard Method 10 — 200000 mg/L 1,41,900
4 | Ammonical Nitrogen mg/l 1).Titrimetric method (4500 NH3 B & C APHA Standaj 1 - 2000 mg/I. 1036
5 | Chloride mg/| Argentometric method. (4500 CI? B APHA Standard N 1 - 50000 mg/I 47500
6 | Sulphate mg/| APHA(23rd edi) 4500 SO4 E 2-40mgl/l 23377
7 | Chemical Oxygen Demand mg/| APHA (23rd Edition)- 5220 B Open Reflux Method-2( 5.0- 50000 mg/I 133904
8 | Oil & Grease mg/l Liquid — Liquid Partition Gravimetric method. (5520 B| 01 — 1000 mg/| 82

9 | Phenolic Compounds mg/l 4 Amino Antipyrene method without Chloroform Extra 0.1 — 50 mg/I 17.24
10| Sulphide mg/| APHA (23rd Edi.)4500-s2-F —iodometric Method 1-500.0 mg/I 20

Laboratory Remarks : Approved By:399-lab_399 Dt.: 23/01/2024

R.C.VASAVA,S.O

Note :

. The results relate only to the items sampled and tested.

. Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.

. The report shall not be reproduced except in full or part without approval of the laboratory.

. The Board is not responsible for the authenticity for the samples not collected by the Board’s officials.

. Total liability of our laboratory is limited to the invoiced amount. Any dispute arising out of this report is subject to
Guijarat Jurisdiction only.

a b~ ON -

6. Permissible Limits: as per Schedule VI of EPA Rules, 1986 as ammended by Second and Third ammendment 1993 for Effluents
7. Physicochemical and microbiological parameters, Std.Methods for Water and Waste Water- 23nd Edition by APHA.

8. Bioassay test (for toxicity) -1S:6582:Part-2:2001; Reaffirmed 2007.

29/02/2024 12:41:58

*** END OF TEST REPORT ***
59C53359-AE75-4DCB-86AF-4D3957FE9B9C

Page 1 of 1




ANALYSIS REPORT FOR

Gujarat Pollution Control Board

WATER / WASTE WATER SAMP3 2 6 Bharuch
C-1/119/3, GIDC Phase-2
Sample ID:415588 - Analysis Completion:23/01/2024 | Narmadanagar

Common treatment and disposal facilities(CETP, TSDF, Ewaste recycling, CBMWTF,

Bharuch-392015
Tele:(0264)2246333

effluent conveyance project, incinerator, solvent/acid recovery plant, MSW sanitary
landfill site) / LAB Inward : 53407

TEST REPORT

| Test Report No. : 53407

Date: 23/01/2024

1. Name of the Customer
2. Address

. Nature of Sample

. Sample Collected By

. Quantity of Sample Received

. Code No. of the Sample

. Date & Time of Collection & Inwarding
. Date of Start & Completion of Analysis
. Sampling Point

10. Flow Details (Remarks)

. Mode of Disposal

. Ultimate Receiving Body

o 0 I NN AW

: DETOX INDIA PRIVATE LIMITED - 32798
: 7921-22-23,GIDC Ankleshwar,

Ankleshwar-393002, Taluka : Ankleshwar, District : Ankleshwar, GIDC
: REP-Representative/Grab, (Insp Type : APP-On Application)
: Mr rana ravirajsinh p
: Slit
: 415588
: 09/01/2024 , (1600 to 1600) & 10/01/2024
: 10/01/2024 & 23/01/2024

From RO permeate water storage tank ~ --

: No
: Reuse
: No generation of industrial wastewater

13. Temperature on Collection : 33 & pH Range on pH Strip :@ 7 to 8 on pH strip
14. Carboys Nos for : Barcode & Color & Appearance :Colourless
: Ind :3330.000 , Dom :20.000 & Ind :105.000 , Dom :20.000

15. Water Consumption & W.W.G (KLPD) : 10 ,Cap No & Weight : --

Sr Parameter Unit Test Method Range of Testing Result
1 | Temperature Centigrade | 1S: 3025 (Part — 9) — 1984(Reaffirmed 2006) Ambient oC - 60 oC 33
2 |pH pH Units 4500 H+ B APHA Standard Methods 23rd edi.2017 |1 —14 pH value As or 7.90
3 | Total Dissolved Solids mg/l Gravimetric method. (2540 C APHA Standard Method 10 — 200000 mg/L 740
4 | Ammonical Nitrogen mg/l 1).Titrimetric method (4500 NH3 B & C APHA Standaj 1 - 2000 mg/I. 13.44
5 | Chloride mg/| Argentometric method. (4500 CI? B APHA Standard N 1 - 50000 mg/I 255
6 | Sulphate mg/l APHA(23rd edi) 4500 SO4 E 2-40mgl/l 157
7 | Chemical Oxygen Demand mg/| APHA (23rd Edition)- 5220 B Open Reflux Method-2( 5.0- 50000 mg/I 13
8 | Oil & Grease mg/l Liquid — Liquid Partition Gravimetric method. (5520 B| 01 — 1000 mg/| BDL
9 | Phenolic Compounds mg/l 4 Amino Antipyrene method without Chloroform Extra 0.1 — 50 mg/I BDL
10| Sulphide mg/| APHA (23rd Edi.)4500-s2-F —iodometric Method 1-500.0 mg/I BDL

Laboratory Remarks : Approved By:399-lab_399 Dt.: 23/01/2024

R.C.VASAVA,S.O

Note :

. The results relate only to the items sampled and tested.

. Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.

. The report shall not be reproduced except in full or part without approval of the laboratory.

. The Board is not responsible for the authenticity for the samples not collected by the Board’s officials.

. Total liability of our laboratory is limited to the invoiced amount. Any dispute arising out of this report is subject to
Guijarat Jurisdiction only.

a b~ ON -

6. Permissible Limits: as per Schedule VI of EPA Rules, 1986 as ammended by Second and Third ammendment 1993 for Effluents
7. Physicochemical and microbiological parameters, Std.Methods for Water and Waste Water- 23nd Edition by APHA.

8. Bioassay test (for toxicity) -1S:6582:Part-2:2001; Reaffirmed 2007.

29/02/2024 12:42:25

*** END OF TEST REPORT ***
2EFAA055-A0C8-4291-AB9B-3BF34BAD37CF

Page 1 of 1
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